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MR.. DEPUTY SPEAKER: I request 
all my friends to come to tbe Reception 
on 3rd December at 2S Tuglaq Road. 

[Trans/alion) 

SHRI BALKAVI BAIRAGI 
(Mandsaur): Mr. Deputy Speaker, Slf, 
you may speak here LiS much as you like, 
thereafter you may not be able to speak. 

SHRI RAM SINGH Y ADAV (Alwar) : 
Mr. Bairagi. why are you weighing every-
thing on the basis of your own experience. 

14.06 Ilr8. 

DISCUSSION RE. SITUATION 
ARISING OUT OF FLOODS AND 
DROUGHT IN VARIOUS PARTS 

OF THE COUNTRY 

[English) 

SHRI C. MADHAV REDDI 
(Adjlabad) : Sir, I rise to raise a debate 
on the natural calamities under Rule 
193. 

This is not the first time that we have 
been discussing this subject. In each 
Session, for the last few years, this subject 
bas been com lng up for discussion. 
Today, we feel that tbe spectre of famine 
and drought IS haunting this country. In 
several States, including Andhra Pradesh, 
Karnataka, Mabarashtra, Rajasthan, 
Gujarat, West Bengal, Uttar Pradesh, etc., 
either there had been severe floods or 
drought Cl}nditions are prevai;ing there 
DOW. The ,calamity of floods and droughts 
sometimes So intermiogl es that in the 
same State that too in tbe same part of 
the State, there are floods and parallel to 
that. there is a drought conditio". This 
bas hap~ened in Andhra Pradesh nnd 
this is so in other parts of the country. 

We have to live with tbis problem even 
after 40 years of our Independence and it 
s<"ems to me &bat we have not been able 
to control Roods f nd other natural 
calamities aDd we arc subject to the 
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V Jgaries of monsoOo, thus suffering 
colossal 10ss in human )ire as well as in 
property. While on the one hand, we 
are constructing projects and several otber 
works, on the other, there is a process of 
destruction requ;ring reconstruction. So, 
this process of construction, destruction 
and reconstruction is going On for the 
last 40 years intermittently. 

Now. who is responsible for aU this? 
I will come to this question later when I 
am g;)ing to discuss the Jong term 
measures which are required to control 
floods and drought situation in the 
country. But I would like to dwell at 
Jength on the natura) calamity which 
occurred in my own State, Andhra 
Pradesh. Our Stale has witnessed the 
worst floods in August. In the recorded 
history of 133 years, of river Godavari 
there was never such a big calamity in 
which there was not only loss of human 
life-about 170 people died-but several 
cattle also perished and quite a larae 
number of persons were injured. And 
loss to property was colossal. As far as 
irrigation sector is concerned, tbe 
embankments, the drainage system, the 
whole irrigation system bad gone out of 
gear during these floods. Sir, the damage 
was so colossal that the floods which 
were wjtnessed in Godavari which bad 
come to be known us the River of 
Sorrow, was so much that it over-flowed 
to the level of about 22 feet above the 
crest level of the old Dowaleswaram 
Anicut. The flood di'ICharged was about 
3S lakh cusecs, and all our embankments 
On Godavari were designed only for 
30 lakh cusecs. In tbe length of about 
500 kms., the embJnkments over-flowed 
at sever~J places breaching at several 
places. 

Now, Sir, with this being tbe calamity, 
what is the assessment that had been 
made by the Central team and what is 
the assistance given by the Central 
Government? Sir, we are grateful the 
timely help which was rendered by the 
Prime Minister when be visited on the 
1 J th of Auaust :.Ind had three hour aerial 
survey of the flood affected area and 
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subsequently he announced another 
Rs. SO crores. But the total assistance 
that was given to Andhra Pradesh in spite 
of the unprecedented floods was only 
about Rs. 132 crores. 

Now, Sir. the method of assessment of 
the t earn is so defective, the norms are 
so r1efect ive, that the damage is calcula ted, 
ba~ d on the pre-flood level damage, 
po Ion that is, to bring the works to the 
le'\'cJ of the pre-flood stage, the damage 
is assessed. That is, reconstruction has 
to take place only to the extent of the 
damage occurred during the floods and 
raise the bunds or works to the level of 
pre-floods. This is so defective a concep .. 
tion that today, we find that the restora-
tion the pre-flood level is no restoration 
at aU ; at several places. the enhancement 
over-flowed and unless you raise the 
emb.lnkments by about S fed more, it 
will not come to the safe stage. The 
norms should be such that you bring the 
works to the safe stage, not to the stage 
of the pre-flood level. Unless, they are 
brougbt to the safe stage, then again 
next year or the year after when there are 
going to be floods again there is going to 
be breach of enbancem ent. Some States 
had been making a case that this norm 
should be changed and the work should 
be brought to the safe stage, but the 
Centre has not conceded this point so far. 
This was also placed before the Eighth 
FInance Commission which was also not 
very considerate in this particular respect. 
But the result of this is, that there is 
always the construction and again the 
destruction because you will never be able 
to reach a stage when tbe works are safe 
and future floods are not going to damage 
the works. So, this is the main def ect 
in the actual calculation of the damage 
of the floods. Sir, in several respects. 

I find that tb e DOrms fixed by the 
Government are not very reasonbJe and 
are not very appropriate in the sense 
that the whole assessment is based on 
lOme IOrt of an impressionistic approach. 
Now why I say this impressionistic 
approach. becauae the Central team 
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which visits th e States for a few days, 
they are not expected to go to each and 
every place and examine each and every 
damage. They are taken to certain places 
where the damage was the maximum and 
th en just get an impression that this is 
the extent of the damage. The team 
which visited Andhra Pradesh after the 
floods had not gone to Karimnagar. 
They had not gone to the interior places 
like Khammam, they had not gone to 
Adilabad, where the damage was colossal 
because of the fury of the floods. In 
my own cunstituency, about 250 tanks 
had been breached. In Mr. Vengale 
Rao's constituency aiso, many tanks had 
been breached; at Karimnagar, several 
tanks had been breached. 

Now, the ceiling fixed by the team is 
about Rs. 40 crores for irrigation, as 
against Rs. 132 crores that we had asked 
for. Of the ceiliog of Rs. 40 crores, half 
of that grant was required only for the 
TeJengana district, i.e. only to restore the 
tanks wllich had been breached. The 
tanks which had been constructed during 
the last 30 years-all of them had been 
breached. What are you going to do 
about it? Are you not going to tell us 
that tbey should be brought to the safe 
stage; are we not goiog to bring them to 
the stage when it would be possible for 
the tanks to irrigate the area there? 

Tbe point is that the Central team 
which visits, should be clearly told oot to 
go by an impressionistic approach. In-
stead, they should be realistiC in assessing 
the extent of damage done. Tben, what 
is the share of the expenditure? On vari-
ous counts, the expenditure ceilings are. 
beiog fixed : for irrigation tbis much, for 
embankment tbis much, for drainage this 
much, etc. 

The norms are very rigid, and the 
expenditure is fixed in such a way that 
the States are not getting to tbe extent 
required. Out of whatever the State is 
beinl given. 25% it has to bear, according 
to the Finance Commission's recommen-
dations. There is a margin money system. 
The marlin money system is also so 
defective that 50 of the marlin money has 
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to be contributed by the State Govern-
ment. Over and above the margin 
money, if there is a further damage, in 
that after the assessment is done. Govern-
ment of India is going to give 75%, i.e. 
25% is to be borne by the State Govern-
ments. 

There are also different norms for 
different d~mages, djfferent calamities. 
There is one norm for the calamity caused 
by floods; another pattern of assistance 
for the calamity due to droughts. In 
drought conditiolls, the norms fixed are 
also very disadvantageous to the States. 

It is said that for drought conditions, 
the damages will be assessed by the team, 
and then the Central assistance will be 
treated as an advance Plan assistance. It 
is not correct. It is not a grant as in the 
case of floods. It is only an advance 
Plan assistance; and the ceiling is 5% of 
the annual Plan outlay of the State. If 
the damage is more, you are not going to 
give anything. This advance pJan assist-
ance wiJJ be adjusted, and wiJl be treated 
as an additional Plan assistance in that 
particular year. Wby should there be a 
separate norm fOI one calamity, and ano-
ther norm for another calamity '1 Why 
should you not assess the damage done to 
the State, and then give that as a grant '1 

This point waS breught to the notice of 
the 8tb Finance Commission; but here 
also, the 8th Finance Commission did not 
agee to this, and th~ stuck to the re-
commendations made by the 7th Finanee 
CommissiOl~. The States protested against 
this, and they mad e out a case that in the 
case of drought which is very severe and 
very widespread in severa) States, a more 
liberal attitude should be taken. A liberal 
attitude and liberal assistance can be there 
only if the calamity is of a rare severity. 
NQthing bas been defined by the Finance 
Commission as to what is meant by a 
calamity of rare severity. It is again a 
discretionary matter. The discretion is 
with tbe Central Government ; the discre-
tion is with the team which goes. The 
discretion is with the high-level committee, 
and the Government. The States are 
absolutely h eJpless. 

Today, Andhra Pradesh has actually 
witnessed a calamity of a rare severity: 
coming aftet severe drought conditions 
last year, the£e was flood, and again 
drought conditions. During tbe floods, 
when tpe Prime Minister visited, he himself 
observed that the damage was colossal, 
and that the floods in Andhra Pradesh 
were ditf~rent from floods elsewhere. 
During floods in U.P. and Bihar, water 
spreads in on an even ground, and there is 
no damage. 

There is no fully in the flood and tbe 
water is stagnant for several days. There 
is a Joss of crops, but there is no Joss of 
propel ty, of land or of embankment or 
of irrigation works and so on. But in 
Andhra Pradesh the damage is so severe 
that it destroyed the entire irrigation sye' 
tern which was made during the last 40 
ye;ns. If you are not going to define 
this is a severe damage, as a severe cala-
mity, then which is that severe calamity 1 
Has·.there any calamity occurred so far in 
this country which has been defined as 
calamity of the rare severity? If that is 
so, Andhra Pradesh certainly can claim 
that their calamity was a rare severity and 
it should be treated as such. 

Now what is the advantage of it if you 
tIeat It is a disaster of rare severity '1 
Certainly there is an advantage because 
L ut of Rs. 132 crofes, the State Govern-
ment is going to bear 25 pel cent of this. 
If it is accepted as a calamity of rare 
severity the assistance could be very Jibe. 
ral, even though you have accepted it in 
principle, but you have not put it in the 
report with the result that we will be 
required to invest 2S per cent from our 
own fund and with the result that today 
we are Dot be in a position to spend any-
thing on the drought because on the 
drought situation the state has to spend 
first. The Centre comes to the rescue 
later. First the State has to spend and 
then in can ask the Centre to give 
advance Plan assistlnce. Now, there are 
no funds with the State to cope up with 
the situation. The drought conditions in 
the States are so severe that about 12 
districts have been very bad y affected; 
there is no drinkina water in several 
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villages in the rayalaseema region in 
Mahboob Nagar, in warangal, ID Medak 
Distflct and sever,·1 other districts. lhere 
is no dnnking water. no fodd"r for the 
cattle and no employment (or the poor 
people. About 32 lakhs of people have 
been identified as jobless today and we 
are not able to give any job to them. 
This is the severity of the flood. I request 
the Centre to preat Andhra Pradesh cala-
mity as of rare sevel Jty ... nd see that aU 
the ceIlings fixed on various 4.ccounts 
should be revised and additional financial 
assistance should be extended to Andhra 
Pradesh. 

Coming to the question of the 10ng-
term measures, for the last 40 years, we 
have been only discusslDg this problem, 
but we never thought of taking up any 
lOll8tcrm plan. We had set up bodies 
like Brabmaputra River Board, Ganga 
Flood Control Commission. Of course, 
there is no such commission for the river 
of sorrow which is Godavari today and I 
demand that there should be a separate 
commission (or it. Let them prepare 
basin-wise master plans. You are accus-
ing the State Governmerts that they are 
not spending funds; they are diverting 
funds I would lIke to ask the hone 
Minister where is the proof? Did you 
find out that the funds are bema utiltzed 
or not. It is easy to say day-in and day-
out on tbe Floor of tbe House-I have 
beard the Minister telling that the funds 
are Dot being utilized for the purpose for 
whicb they have been granted. Well, cer-
tainly, if thlt be the case, then you have 
to tJke acticn ; and Jet there be a White 
Paper on this published how the funds 
allotted by the Central Government bad 
been utilized by the State Governments; 
whether tbey have been properly utIlized 
or wrongly utllIzed or whether tbey have 
been diverted. I am sure tbat there is DO 
diversion or funds; it is a falhcy to 
think that the funds are beiDg diverted. 
As a matter of fact, Stores are spending 
much more thln what you are Biving 
them. They just canDot keep quite: they 
bave to raise funds. The embankments 
have to be raised five feet above tbe pre-
sent level on Godavary in our State. 
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Otherwise, we know that next year again 
the floods are lOing to come and the 
villages are loing to be washed away. 
Now tbe point is that the States are not 
divertiog the funds ; they are utillzmg 
funds in the leJst manner. As a matter 
of fact. the Centre has not been allotting 
funds requ:red and because they have not 
been allotting funds required the 18th 
finance commission made some remarks 
I take strong exceptions to the remarks 
of the Finance Commission. The remark 
of the Finance Commission, was that 
gOlD8 by the allotment made or the 
demand of tbe States and also the allot-
ment of the Centre, because there is a gap 
between the actual demand the States and 
the Central allotment, year after year, 
they have come to an erron cous conclu-
sion that the dem3nd is being infbted. 
It )s wrong to St.lte thelt any State 
Government has inflated its demand 
because no pohtica I machinery has any 
role to play in this. After all, the bure-
aucr,· Is, the Secretary or Colfector working 
in tbe Government, the same offiCials 
come here and stay here in the Central 
Secretariate. Wbo has lot ~lOy influence 
over them? How can we initiate tbe 
demand? It is wrong to SllY tb.lt the 
demands· are being Inflated. The EJghth 
FlOaoce CommIssion had come to that 
conclusion only because there a gap bet-
ween the actual demand of the Stdtes dod 
the allotments made by the Centre,-and 
therefore, there is has been an impreSSion 
that the demand is being inflated. That 
is an absolutely wrong statement. 
Demands are never being IDfLtted. And 
there is no scope for that. After a1l, 
wbe'e is the scope for that? After all it is 
Dot possib'e, and it is a wrong statement 
or assumption about the expenditure. 
Actually th e expenditure is much more 
than wbat is requested and because of the 
reason that tbe damage actuaJJy is more 
and allo the expenditure has gODe up 
terribly. The extent of the damage and 
the expenditure involved are not as low 
as it Wd8 five years ago when the Seventh 
Fi.nance Commissjon mentioned about 
them. 

The point is that I was talking about 
the Jonl term measures and that DO 10DI 
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term measures have been undertaken. No 
basin .. wise projects have been thaulht of 
as Ions term measures. No serious efforts 
was mnde to find out the reasons and to 
avert the situation recurring. It IS S~ id 
that States are mis-utilisinl the funds 
Riven by the Centre for raising forests in 
the upper reaches of the rivel s and be-
cause of this the rivers are being silted. 
Yes, the rivers are being silted. 
There is no doubt that the rivers are 
being sited. But, for various reasons, 
we are not able to raise the forests. It 
is because of inadequate funds. If there 
are sufficient funds certainly we could 
have taken up afforestation schemes in 
the upper reaches of Godavari. If the 
finance is inadequate, jf there is no deft-
nit e plan, it is not possible for us to rai~e 
forests. If tbe funds envisaged are aV.HI-
able in the manner and at the time they 
are required, there will be no question of 
not going in for any long term measures. 
As a part of the long term measures 
when we asked for the Polavaram Project 
to be cleared, it was ridiculed. It was 
said that Polavaram project wuuld have 
been filled in about eIght hours with flood 
in Godavari, and it was Llsked, how we 
were going to control the floods. VeSt 
that W .. 1S the fury of tbe river in August 
flood. That is the jntenslty of the floods. 
While they ,lccepted tbls, fact they are 
not prepared to treat it as flood of a rare 
severity. We asked for IccbampaHi Pro-
ject, for Polavaram Project, ~au~e in the 
upper reaches of Godavan ~et.o~e the 
tnbutaries like Pranati, S,lbar1 )010, the 
river Godavari is generally not flooded. 
Tbe damage is caused when Indravat1 
joins, after Pran.lti joins, and after Sa.bari 
jOins in the up per reach~s. These t:lbn-
taries pour enormous quantities of wate,r 
and then they flood the ri~er Godavan. 
What a.e we dojol tor th1s 1 All these 

. ts require to be coordinated by proJec , 
different State Governments, not one: State 
Govel'nment. It 1S an inter·St;lte f1ver-
Godavari-Stating from Maharashtra, and 
ft · throup Andbra Pradesh and 

OWID' . rk Madhya PI adesh , and projects I e 
Iccbampa\ i, )ndravati project, POdaU8!Um 
and Project on Pedavaau, ai' these proJec.'s 
h t be takeD. Thele are about SIX ave 0 . b . 
Qf &even projrcts ~n ~e Godav~n ~Sl~ 
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which are pending with the Central Water 
and Power Commission. The Central 
Government should clear them, and they 
are required not only for Andhra Pradesh, 
but also for Madhya Pradesh ~nd Maha-
rashtra and even Orissa. To contra) the 
floods in Godav'-lTl it is n01 so easy that 
it cannot be taken by one State. The 
whole Godavari basin has to be protected 
and that is not being done. I feel that 
there is a scope and need for taking some 
long term measures. And some sort of a 
disaster fund needs to be created at the 
Centre. The margin money scheme has 
actual;y failed. It does not work. The 
margin money scheme will not work to 
finance the damage caused. What is 
required is a disaster fund opera ted by the 
centre. And why do you not take Over 
this subject? You have been amending 
the Constitution Clnd including certain 
subject from the State List to the con-
current and Central List. I would request 
the Centre to take up this subject of flOOd, 
drought and natural calamities froOl tbe 
State List to the Central L~st and take up 
the responsibility for controJling these 
floOds, droughts and other DAtura) cala-
mities. 

SHRI RANJIT SINOH GAEKWAD 
(B.lfoda) : Whe:l our country was born, 
with four curses-poverty, increase of 
population, flood and drought and Cons-
tant threat of Pakistani aggression, and 
to a certain extent, a lesser evil of the 
opposi tion Members. 

Contrary to what my colleague has 
said that the Central Government bas 
not been giving adequate support to the 
State Governments. I would like to state 
that if the Central Government hnd not 
taken quick action, drought or flood 
situation in tbe country could have been 
very bad. In the current year" an amount 
of Rs. 387 crores bas been approved. 
This itself shows the concern shown by the 
Centra) Government. And fi,ures rhat 
have been given to me. also pro\'e thut 
1be inteDsive study has b~en made by the 
Department to find out how the prob:em 
~an bo met with. 
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Like the south· west region, as a 
matter of fact, eve,y ye,lf somewhere or 
tbe other, we have been faciog drought or 
flood. As I said, this is one of our 
unending curses. Compared to previous 
year, this year the drought affected areas 
are less. But one should not forget that 
tbe previous drought bas left its Impact. 
And when the Central Government fights 
drought or flood, it has to fight the 
current calamity as well as the after-effects 
of the previous drought or flood. The 
Central Government has many things to 
look after. And it is not right to say 
that the Central Government is not givlDg 
proper assistance or not fightlDg tbe 
calamity properly. Compared to last year 
drought, thIS year the drought affected 
area is only 27 per cent. During the 
period of 1986·87 Tamil Nadu, 
Pondicherry, Manipur have already been 
sanctioned amounts to fight drought. 
States like UP, Andhra Pradesh, Himachal 
Pradesh, Rajasthan, Madbya Pradesh, 
Maharashtra and other Union territories 
like Tripura and Goa, have also submittej 
their repOl ts and asked for fin,}ocial aid. 
For the States like Andhr<l Pradesh, 
Keral., Rajasthan, Maharasbtra and 
Pondicherry, the amounts have also been 
sanctioned by th e Govemment and seven 
other States have also applied for assIs-
tance. Knowing that there is going to 
be drought, tbe Government could only 
plan marginal funds to counteract tbe 
droughts. Now tbat marglO money has 
been increased from Rs. 100.85 crores to 
Rs. 240.75 crores. Considering our fioan-
ci..ll status, I would say that the Govern-
ment has done extremely well to find 
additioo11 fuods for fighting poverty, for 
tbe development of' our counlry and to 
bring up the backward areas, and also be 
build up our defensive machinery. For 
giviOl additional amount, J thiok I should 
congratulate the Government. The Eighth 
Finance Commission had also expressed 
its view that with the Central Government 
contributing 50 per cent of the money, it 
should be poSSIble for the State Govern-
ments to find the remaining amount and 
quite a f~~ 5t_te, }lave "een doins thatt. 

In spite of the drought and floods tbat 
bave been bitting our country over tbe 
years, the food production has luckily 
been going up. Thanks alain to the 
GovernmentSs policy that at least we have 
surplus food to face those calamities. 

We have been facing droughts and 
floods for a number of years. In some 
areas ther e is shortage of water and in 
some areas there is surplus water. So, 
something has to be done to solve this 
problem. For a country like ours which 
is always short of funds, this non-prOduc-
tive spend 109 cannot ben etit our develop-
ment. It cannot help to remove poverty. 
Some permanent and long-term progra-
mme has to be chalked out so that in the 
years to come, the country does not have 
to face such serious calamities. 

Coming back to the drough effected 
are:lS, felling of trees and forests and 
imbalance of ecoloay is also one of tbe 
reasons for the failure of monsoon. In 
my home State of Gujarat, the experts have 
studied that from the northern parts of 
the State which is known a~ Runn ot 
Kutch-the desert of Kutch-the desert 
is slowly moving towards south and that 
is mainly due to lot of industrialisation 
urbJnisation lind cuttlDg of trees. ThJt 
has also been the reason for th e failure 
of monsoon in my State. All these aspects 
one has to take into consideration in the 
years to come. Our life line is the rain. 
We do not have enough rivers in the 
entire country to help us provide sufficient 
water. Due to lack of monsoon for the 
last few yeaTS, the water level in wells 
has been going down and there will be a 
great shortfall of water in the months to 
come. In the early part of the season 
when summer is yet to come, there is 
already shortage of water and the State 
Governments are planniDg for transport-
ation of water to tbe drought affected 
areJs. I would like to sugest that 
wherever the rivers tend to flow, the 
drainage system can be worked out upto 
a certalO level where the water can be 
drained to a safer place and restored. 
We have Brahmaputra where water 
can~ot be used beca~se of ~ntroversy 
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with other countries. Some sort of 
understanding can be taken so that our 
areas do not gt't flooded·. The $ame is 
the case wIth the other rivers which get 
o\1erflood cd but we cannot do anything 
because of the sltuatf"n ::lnd the way they 
run. In the S3me way the areJS where 
there is drought, water way should be 
worked out on the priority basis. 

My . Colleague Sbri Madhav Reddi said 
water comes from Maharashtra. He said, 
onus is on the Central Government for 
not helping. Is it not the State Govern-
ment which should come together on 
such issues and solve these problems ? 
Why do they go on accusing the Centra' 
Government. I do Bet know th ·t 
MJhar;1shtra Government wants that 
their people should not suffer or wants 
others to suffer. There should be a 
dialogue between the two States. For 
how long and for how many ye!rs the 
Central ... Government ca1 keep on 
pumping in funds which are' necessary for 
other projects or for other committed 
"rojects. It is the State Government 
which must plan They koow the 

.. gecgraphy of the State or States lnd 
accordingly they shoutU plan things. 

I ooce again thank you for allowing 
me to speak on this recurring prohl em. 

MR. DEPUTY SPEAKER : Hope you 
will finish in ten mmutes. 

SHRI AMAL DATTA (Diamond 
Harhour) ; 1 do not think that justice 
can fie done to the calamities wrought in 
this country by 'floods- and droughts every 
year in len minutes. Nevertheless. Since 

that is the time allotted, I shall try to 
ndl.ere to it I.S far as possible. 

The peculiar feature about floods and 
drou~hts in this countr}' is that they have 
locr(.ased enormously since independence. 
The le.lson is the faulty nature of our 
plannIng and implementation. 

The nnnual ra iofa II in tbe country has 
not incre{~sed may be, it has become a 
Jltt Ie ern!tic ; the reasons for this are yet 
no, knoWD. What have we done with 

regard to the large forest cover that we 
had at the time of independence which is 
DOW reduced to J/3rd of its original size 
and we have to know from the satelJite 
pictures taken by Arnerij:ans what kind of 
forest cover we have. Our Prime Minister, 
the other dJY, enlightened us on this 
point. He was very proud to say that he 
has got this information from America. 
The Americans pointed out to us. We 
did not know about it. This is very 
stl ange that OUT Government rulIng tbis 
country, the same party ru!ing this 
country for a Jong time,. they have no 
idea what is the forest cover this country 
has and for which we depend for on 
rains. Our rainfall have come dt wn and 
the Rurdl Development r epartment has 
been teB Ing us that because of the lack 
of forests the dlOUghts have increased, 
sOli erosion has increased, Silting of the 
rivers and canals h:lve IDcreased and 
floods have increased as a result. So, 
this is one of the basic causes, a long 
term b3Sic CJ use why bo t h droughts and 

, floods have increased. The same amount 
of rainfall today. as 49 years ago, would 
cause a flood. It would not have c.lused 
a flood at that time. Because all the 
can.lIs and aU the rivers have lot choked 
with silt, and they have got choked with 
sift because of two reasons. Why is 
there more slltatlon? It IS because 
more soil erosion is there, tbe eroded soH 
is carried down by the rivers and this 
silt deposits on the fiver bed and the 
canals and so on and the beds are made 
higher. And, Sir, thele h s been conti-
nuous negl ect OD the parr of the Govern-
ment to dledge these rivers. to dredge the 
canals to eXC.:lvate and deepen them, to 
rna ke the embankment stronger. 

Sir, with tbe money that is available 
with the State Governments, it is DOt 
possible for tbe State Government to 
carry out this work. The Central Govern-
ment will say. 'this is what has to be 
done at the State level.' But the main 
tbing is : Who has the money? Has the 
State Government got that much money 
~to spare (or these purposes? If.the 
Central Govetnment takes away al1 the 
money of the country to its kitty and 
leaves DothiD8 to the States even to carey 
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on whatever obligations they have already 
taken up like health, education and so on 
and so forth, where IS the money to 
COme from to take up this very highly 
capjta) inlensive work-capltal intensive 
ill the sense that they take up very 
expensive work in which a lot of people 
wm have to be engaged '1 S.r, the 
Centr.!) Government has neglected this 
year after year, the P1anning Commission 
has neglected th is, and that is why we see 
the pbenome1a of ftoods and droughts not 
only alternately_ but in the same ye If In 

the same St .. l.te·some districts are affected 
by droughts and other d strics ::lle affected 
by floods ~IDd the districts affected by 
fioons after the flood water h.\s go.le 
away within a month or two months are 
again affected by drought. So, this is 
the picture we are gett ng and there is 
no long-term so1ut Jon in sight and nO 

short-term Jneasures have been taken 
bealuse of ' he lack of funds which is 
really very Domin a I when you com pare 
it to tbe totdl CentcLll Government outL~y 
on plan budget. May be Rs. 2000 cr ores 
every year allocation WJ~j take care of 
these short-term me~sures wh.ch are 
immediately necessary. To combat the 
drought one has to sink tubewells, b .. t 
when we see what h3S been done, not 
much progt ess is found so far as the 
tubewells :!fe concerned. Sir. this is a 
very sorry picture which tbe Rural 
Development Ministry presents before us. 
Two-thirds of th e tube\\el s sunk dUl ing 

. tbe Sixty Plan pel iod are not operational 
aoy mo."e. Why has It happened? 
Bec~use they S:IY I hey wanted 10 spread 
their r oney·so fdT and wide that they 
d,d not inslal deep cllough tubewells. A 
very wonderful argument. So, they weut 
only to tbe first layer of potable wdter 
and that layer dried Uil after a couple of 
years of drought. After that no water 
is coming up these tubewells. If they 
had lone to the ~ond or tblrd or fourth 
lAyer, tben water would have been 
available. So, by eoin8 tb is and trying 
to cover more area they have frustr~\ted • 
tbe entire project, the entIre money has 
Jone down the drain. 

Sir, these could have been to some 
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extent, the short-term measures. The 
other is the dredging of canals, tbe 
aflorestatlon and seeing that soil erosidn 
does not tllke place and also changing 
the contours of the land by bunding and 
v3rious other means whicb are available 
today, But no such measures have been 
taken even in RLEGP and such schemes 
which have been devised for the purpose 
of gIving employment to the rural poor. 
Sir, nothing has been done to see that 
this kind of schemes get priority. Sir~ 
if this is to be done, it is a very scientific 
work, this cannot be done by people 
sitting in panchayat unless a nationJI 
pbn is drawn up and no such natfonal 
plan js in SIght. Slr, this is a very" sorry 
stdte of affdifs that for tlcking floods and 
droughts Dot only there is DO long-term 
measure, no long-term planning, no 
Jong-term nllocation of forids and so on , 
there IS no med lum or short-term work 
planned by the Central Government. 
All that they do is, year.by-year or 
season-by-season. they do:e out some 
money. They have kept the S(ate in such 
3 condition that whenever there is a 
caJamity whjch exceeds the std(e's own 
C.lfllcity to tackl~, it has to stretch a 
begging howl to th~ CetltraJ Government 
and tbere lies the politics of the whole 
thing .. The CentraJ Government then 

. laughs and says, "No, DO, you are 
exaggeratiQg your cb ims; you are 
infilt ing your damages. You are Dot 
entitled to so much. And for those 
whom it wants to plLase, it gives mOte 
money. I can give you some examples 
bllt It would creale bad blood. People 
who could compile the statistics can see 
that in some States, the Central Govern. 
ment has been very generous. But in the 
case of other States, the amount 8lven 
has been much less than even what it is 
entitled to. fake the example of West 
Bengal wherefrom I come. There was a 
terrific flood in September. From 23rd 
to 27th of September, the. c were floods 
and the Prime Minister v sLed S.hOll": 
thereafter. We are grateful that tb~ 
Prime Minister was so much con(,,trned 
about West Bengal thllt he thouaht to 
visit within a day iO'!mediately after the 
rains stopped. He himself drove over 
~Dd went about by motof bo~t and .l~ 
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that and went to two or three blocks and 
spoke to some people through interpreter. 
Ultimately he; declared that he is givihg 
Rs. 15 crores. After some "problDg and 
questioning, it turned out that the West 
Bengal Government h 1d already spent 
half -of the matglO nloney which had been 
allocated, which had been cle~red to 
spend under the annual plan and it CJme 
to about Rs. 11.S crores. So, according ~ 
to the m.trgin money provisions of the 
Finance CommissIon, the CenlL\l 
Government hld to give the olliet hdlf 
of the ma r gm money, i.e. Rs. 1 t ,5 
crores. So, what the PI~ne Mmister did 
JS to SJY that we Wi" gwc us "nother 
Rs. 3.5 crores without examining our 
needs. But this Rs 3.5 crores IS some· 
thing Yihich our State IS also entitled to 
get. It IS because, it is eOLitled to get 
three times the margin money from tbe 
Central Government. This IS tbe statu-
tory requirement and tbe Central Govern-
ment is b'mnd to give. Tills was not a 
gr,lnt. Thts was not outside the Plan 
assistance .. This was very much w thlO 
it. But it was stated in such a fashion 
that It appeared to everybody that the 
Prime Mmister is being over-generous to 
this particulJr State. In Llct, when I go 
t-> the v Ill.lges, I hear tb \t little boys also 
which know that Rs 15 crores lS not 
Rs. 15 crores It IS only Rs. 3 crores-
not even what tbe State is e 1titled to get, 
Artel the prelimmary estimate of d lffi.'ges 
bas been submltt\!u. which is to the extent 
of Rs. 278 c"ores, tbe St,\te Government 
did this. Kno\'liDg tb,\t the Central 
Government will take a 101g time to 
examme and come to any conclusion On 

that, the State GJvernment requested 
tbat out of this fund, only Rs. 35 C~OTes. 
may be give.1 lmmediat~1y by November, 
so that the Stelle can carryon the work 
of flood relief. Nothing has been done 
so far. Wbereas tbe Prime Minister went 
to the Slate wlthin a day of stopp ,ng of 
the rains, the Central Government te:tm, 
blah.level team of the CentraL Govern-
Olent visited the State much later-only 
on 23rJ of October or somewhere around 
tbat. That is, about J month after the 
rains, they visited. ThIS JS very funny. 
The Prime MInister could go withm 
24 hours of the stopping, of rains 3nd for 

the high leve1 committee, which is really a 
JOint Secretary-rO~ him to Visit the 
State-It took more thaD 3 weeks. This 
shows that it is to be done In such a way 
to suit one"s political convenience, not for 
the purpose for which these flood control 
de" ices or flood relief devices have been 
prescribed by the FlOance Commission. 

Drought is agam said to be outsjde the 
soopc of tbe Central assislJnCe, and as 
my hon. friend, Mr. Madbav ReJdi 
pointed out, only when the drought is 
very severe-about which tbe Central 
Government is the unly judge to decide-
it wilt send the (ligh level team. But what 
i'\ the authOrIty of the high level team 1 
UltImately. it is the Prime MinIster who 
deciJes whether the drought can be caned 
sevele enough for the C~n(ral Government 
to give s 'me doles to the States. We 
h "1 ve a H been put at tbe mercy not only 
of na lure bee.1 use of the 'ong neglect of 
the essential meL'SUles wh,ch the CentrdJ 
Government should have taken nght 
from the beginning of tbe plans but, DOW 

we have been put at tbe mercy of the 
Prime Minister who IS polIticking with the 
Central assistance, of national calamlties 
which the States only need to give succour 
its peo;:le. This is a very unenviable 
situ.1tton so far dS we the representatlves 
of the people are concerned, because we 
cannot make them undeutand why is it 
that money is not for,hco:ning. The 
Central Government does not hlve to 
answ~r to tbe people. We have to. The 
Agriculture Minister Is present .here today. 
Officers b"ve worked day and night and 
within ten dJYs they prepared the entire 
damage f eport of Rs. 278 crores and 
after th~\t, it req'lires two weeks for the 
hIgh level committee to go there and to 
finalise It but even now no money b 18 
been paid even as an interim measure. 
The people are starving and they wait for 
the Prime Minister for Central assistance. 
This is where they have taken us today. 
What are they doing, to see that the 
natlon:li w,ter W,tys of which there is 
now an authority under tb~ control of the 
Central Government, that proper dredging 
and prooer maintenance of the na.tional 
waterways is heiD, done? An Authority 
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was constituted by an Act of Parliament. 
We passed the BIll with high hopes that 
Central Government will spend some 
money. I would like to know how much 
money has been spent· to see that tl e 
national waterways are also not a source 
of flood. ibis question must be answeled. 
Otherwise I it is Dot possible for us to 
know what the Central Government is 
doing. 

(1i'anslation] 

SHRI CHANDULAL CHANDRA-
KAR (Durg) : Mr. Deputy Speaker, Sir, 
wbenever flood or drought hits any part 
of the country, we hold discussion in the 
House in that reg lrd. Most of the lime, 
our discussion centres around tbe quan-
tum of relief being given to one State or 
the other. While dISCussing tbe ISSUt", 
we lay greater emphasis on the fact that 
our particular States hdve not been glven 
a fair treatment 10 tbe matter of alloca-
tion of relief funds. Of course, it is 
imperative for us to demand moreiunds, 
but we,_ as Members of Parliament, must 
also consider the severity of the famine 
conditions prevailing in different Stat .. 
and ensure more allocations for the one 
whICh is tbe worst hit. 

Let us take Rajasthan for example. 
The entire State is ill the gnp of famine 
successively for· the last three to four 
yean. Although the Congress Pdrty is In 
power in that State, yet I think it is not 
I~ttin. the amount of funds that it ought 
to have been given by the Centre. 
( Int",..tlolll) 

• Secondly, we must consIder as to how 
much of 'the funds allocated '0 the State 
are properly utilised and how such funds 
are apent. Many dams have been CODS-
tructed aiDee IndeJ)!=Ddence, but b"w far 
are they being utilised? It IS essential.to 
conatr:uct dams" both big and medium 
8~ .. also small irrtptJon projects in 
the country. But usually it is seeD, and 
tile Government have also admitted on a . 
Dum_ ~f oc:casioas that wherever dams 
hayo·been constructed, tho water bas not 

Drought 
been utilised property. I would not Dame 
and particular State in this connection. 
Our State Governments mpst \ltilise the 
water properly, but they are not doing so. 
Dams have been consuuct?d but channels. 
to distribute water have not been cons-
tructed. Even if channels are constructed, 
they are not made of concrete and water 
goes v.:aste, Steps ase not beiDl taken to 
check the wastage of water due to seep-
age. It IS essential to stop it. I am not 
saying that dams should Dot be cons-
tructed. 

IS.00 .rs. 

It is essentidJ to construct more dams 
in order to control famine. 1 be hone 
Member who spoke before me has ... riBhtJy 
plinted out thdt JQ our country stones, 
mud and fertile top soil flow into the 
rivers and c lOals at the time of floods, 
due to which the water holdmg capacity t 

of the rivers is reduced, which in turn 
causes"more floods. 

Co nsequentfy, the level of water in the 
wel1s and the tubewells is droping consi-
derably ~ It is essentiul for the Central 
as weH as the State Governments to 
undertake dredging of all the mdjor 
rIvers bod for tbis purpose a dreading 
corporation should be set up. The State 
Governments should get up dreding cor-
poratjons for the dredging of mud and 
sand that is deposited in the rivers. 
During the rainy seaso~, the rivers over-
flow and hence they do not have tbe capa-
city to flow in their normal course, wh.ch 
causes floodS. Therefore, it is important 
to set up dredging corpOI ations in order 
10 check the occurrenc~ of fammel and 
floods. It is true that it is a very expen-
sive proposition. But, if the funds 
whjch the Centre and the State Govern-
ments spend every year to tackle the pro-
blems of drouabt and floods are utilised 
for this purpose, the floods and droulhts 

• could be brougbt under control. 

I would reitera te tha t the wa ter 
chatmeJs in tbe dams should be made of 
eonctete, and small irrigation projects 
ebould also be taken up. In tbis way. 
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w.e shall be able to make better ~dlisa~ 
· tion of wa.ter. Our country has beco~ 
self-reliant in the mat~ Q{ loodJrain 
production today. 

15.02 bts. 
.. 
{SHRI SHAR~D DIGHE In the ~hairl 

But do you know th.1t 35 per cent of 
our people who are living below the 
poverty line do not have purchasing 
power to buy foodgrains even today and 
that is wby we have surplus foodgrnins ? 

Our Government are making efforts to 
bring down the pelcentage of the people 
living below the pove, ty line to 5-10 per 
cent by the end of this century. If this 
happens, the quantity of foodgraios being 
produced (\t present would not be ade-
qU'!te for us. Hence it. is itllportant to 
produce more. By 20JO A.D., our popu-
~alion ,!itl rise {o )00 cro!."es .• Therefole~ 
rt would be necessary to increase our total 
fooograin ploduction from the present 
J SO mill IOD troDes to 200 or 250 million 
tonner. Until irrigation faciJities are 
provided, arrangements f()r proper and 
full utilisation of water are made and 
adequate power is provided to lhe far-
mers, this target is not possible 10 be 
achieved. 

I want to submit ODe or two po!nts 
more. As we are aU aware, the Centre 
has already peovided Rs. 387 crores to 
the State Governments for tackling the 
natu;al calamities. However, the demand 
of every State is ever increasiog. Some 
States like Gujarat. Andhra Pradesh 
Rajasthan and Uttar Pradesh are in the 
grip of famine. 35 out of 45 districts in 
Madhya Pradesh have been bit by famine. 
In Madbya Pradesh, which is located in 
the ~ntre of the country, and bas its 
M.S.L. higher - thaa the neighbouring 
States, hus Dot been able to utilise its 
water as efficiently as it sbould baye been, 
though several rivers pass through that 
State. That is why in spite of tbe fact 
that so much of water is available in 
Madhya Pradesh, femme often hit that 
State. Therefore, it is _cutial for; the 

Government of Madhya Pradesh ,,00 the 
Central Government to make effolls to 
constr-u,t dams on all the major rive~s in 
order to provide maximum irrigation fKi-
Ii ties. 

As has been mentioned jost DOW aDd 
naturally. SO, large reserves of raw mate-
rials like Iron ore, coal, water, etc. are 
avail~1 bJe in the State for setting up steel 
plants. Similarly,. enough raw materials 
are av~ilable ,for selliO! ,up aluminium-
bc:sed mdustr~s. 1 herefOle, it is but 
natuqll tbat s~h industries should be set 
up there in the near future. These indus .. 
tries should justifiably be set up there 
beca use tbe 1 equ ired ra w material is 
~valt~b'e. there. However, it would also 
Jmply that rno:e water will be required. 
'~Ilhougb the dams constructed in the pre-
mdependence period are being utilised 'for 

. ~ig industries, yet Slore water is required 
lor them also. Moreover, the need for 
water suppJy is even greater todav in view 
of the fact that tbe farmers req~ire more 
water now .. a-days. Hence, I would 
suggest tbat Magra which is located bet-
ween Durg and RajoandgaoD would be 
an ideal site for construction of a dam 
whereby luge areas of Durg and jtajlla': 
gaon districts could be provided with' 
irr.gation facilities. Both Durs aad 
Rajnandgaon districts w;)f benefit from it. 
Besides. Bhilai and other similar expand-
ing industries could also get their require-
ments fulfilied. Mr. Chairtnan. Sir~ 
although tbat industry produces only 4 
lakb tonnes at present, yot there is no 
doubt tha t after some time the product-ion 
will increase to 10 lakb tonnes~ because 
enough raw materials are available there 
and also because it is centrally located 

'and means of transportation a,e also 
j,vailable there. Hence, tbe Government 
should pay attentio'1 to the Moara dam 
.project riSht now. The Madlfya Pradrsh 
Government has already submitted the' 
detaiJs in this regard. 

I also undetstand that the Central 
Governmenl are in favour of keepina the 
size of Mogra dam very small. That 
being so, it would Dot be able to irrigate 
more tban 15 to 30 thousand acres of 
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land, though according to my informa-
tion, it has a cap~city to irl igate much 
o';ore Jand. I do not undeIstal d "by the 
Government want to shnnk its size. The 
scbeme bas the potentIal to provide 
irrigation faciiity to very L.rge areas of 
the districts like RajnandgaoD and Durg 
which face famlDe-hke situation in succes-
sive )e-.llS. As 1 said earl er. 3S distflcts 
of Madbya Pradesn wh ch lOclude 7 or 8 . 
distf1cts of Chhattisgarh reg'on also 
remalfl under famine conditions must of 
the tmle. I bail from Durg distrtct and 
Its five or six Assembly segments like 
Saja, Dhamdha, Kilerthe, Bemetara and 
Maro etc. are facing severe famlDe condi-
tions even now. The people JD that part 
of the State need WOf k and drmkl 19 

water. Although the Government h.lve 
made al rangements to prl)vlde employ-
ment but the desired number of people 
are not getting jobs, as a result of wbich 
the pc.ople are migratmg to other places 
in search of hvelihood. You can easily 
imagine the seIiousness of the situdtion by 
the very r.umber of people traveJhng In 
trains. Any poor person will not leave 
his home unless the circumstances force 
him to do So. Therefore. I would request, 
through you, that wherever the problems 
of drinking w~.ter SC&llc1ty and pJuclty of 
funds. etc., exist, efforts should be mad e 
to solve them. Recently, Andhra Pradesh 
and West Bengal bJve sought financial 
help and they should be provIded the 
required aid. Funds should be made 
available whel ever needed to generat c 
employment. Besides, the funds allocated 
should 1:>0 properly utilised and it sbould 
be ensured that the funds meant for relief 
work _lre not diverted to other works. 
We should ensUre lhdt the money meant 
for the poor is properly utilised and its 
benefit reaches the needy persons. A 
proper enquiry sbould be conducted so as 
to cbeck the misuse of funds. It IS not 
an easy job as an enquiry involves a lot 
of difficultJes. When an officer of the 
Ccn~ral Governmenl visits ~ State, be bas 
to rely upon the figures provided by the 
State Government and th .. \t is his only 
source to co Hect fiaures. Th erefore, it 

becomes the responsibihty of the concer .. 
ned Slate Governments to ensure proper 
utilisatron of funds. Employment should 
be provided to tbe poor people wherever 
It is needed and w uter sbo .Jd be made 
available where it is scarce. When the 
Central Government plovldes funds for 
famine relief, 1t should be enl\ured that 
these are no t s ,er t on· other things like 
construction of houses etc. Jt should be 
ut.liseJ for providing me.IDS of irrigation. 
WheJ e facilIty of major Irrigation project 
is not available, the fuods can be used for 
dlgglDg ponds, constructmg tanks or small 
roads or for sinking wells and tubewells 
etc. 

It will not be COtlect to say that the'e 
should not be more emphasis on produc. 
l ion of foodg, ains as our country has 
become self-reliant in tbls field, because 
the people "'remain hungry where famlOe 
strikes and they need hdp at such 1 time. 
So, it IS neeessary for tbe Govetnment to 
provide w*r to all areas. It wilt help JI1 

remov<,1 of poverty, incre,lse product ion 
of foodgrcuns beside(' providmg employ-
ment opportu'lities to the peopJ~. Today, 
grains and ceree's form a majOJ part of 
our meals ~Ind the lD-take of other 
ingradients of J b llanced diet, like fruits, 
milk and vege:ables IS very negligible 
beclUse we caliDot afford these Items. 
Therefore, Irnga'ioo IS the biggest remedy 
for removing poverty from our couotry 
today. We should pay ma"imum atten-
tion to the construction of sm.lJl. medium 
and major irrigation projects c:1 t different 
places In the country so as to extend 
irrigatJoDdl facllitJe8 to more areas. Since 
tbe occurrence of floods has become. a 
recurrlOB feature every year, it becomes 
the duty of tile Centra I Government to 
ask the St.\te Governments to set up 
dredging corporations in their respective 
States which would be a most eflect.ve 
method of cbecking famine and floods. 

Recently, the Central Government have 
allocctted funds according to the 
prescribed norms but Madhya Pt,ldesh 
has not received this allOCation 80 far 
although it became due after March .. 
April, 1986, I hope the Government of 
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Madbya Pradesh will soon receive th is 
allocation to enable them to start various 
relief works. The people who are 
mIgrating to other places because of 
unemplo}ment will also be able to get 
work. 

DR. CHANDRA SHEKHAR TRI-
PATHI (Khutilabad) : Mr. Chalrmf!n, 
S,r, dlScusslcn on floods and dr-ought 
forms a part of the business in every 
session of Parll".ment. Floods and drought 
cnuse loss (If life, cattle heads and ClOPS 
worth crores of rupees. The Goverflme{ t 
have acjlJpted a number of rneasur~s in 
this diffction since Independence but the 
size of this country IS so large that desplle 
all these etfo' ts, floods and drought conti-
nue to b.t some area or the other. 

I want to draw your attention to the 
fact that apart from benefit ng Ihe farmels. 
the m. JOT steps taken to control fio('ds 
.Ind drought have c .used some harms as 
\\ell to which the Government have not 
pallj any. ttention. ~1l the bon. Members 
must be a\\are of the rapidly JDcreasif'g 
prob:em L f water 10ggtng ID the country, 

Only 200 UlJllion hectares of land is 
cult,vable in this couptry, out of which 
6'8 mill on hectares suffer from water 
lodgmg ~ nd as such is un cultivable. 
ThiS large nel wo: k of cana's Of Irrigation 
projects III the country proves frUitful for 
only 5 to 10 )ears • nd '"ter on the seep.. 
age of water turns 1h IS green fertile SOli 

into alkarm c and acid.c one which \\ III 
Jel,det the eillire land un-cultIvable. 

I would !\pecial1y submIt to the hon. 
Minister that it IS correct to take all these 
steps to t ~d..le floods and drought hut tbe 
Gove;nmtnt must also pay auen'ion to 
the possible b,\rm caused by s.l)lnitv 
\*.thlCh has rendeled lakhs pf acres (If hnd 
infertile and desert, othel Wise, all our 
achieven.ents \lil) come to naught. 

I want to say that an effectlve Master 
Plen bas r.ot been prepared to harness all 
tbe rivers of OUJ country which originate 
from the Himalay.ls. The Geologlcal 
Survey of India an<1 tbe ensfneers bofh 

agree ~hat siltation in the river-beds has 
been very rapid arter the COLstructJon Df 
dams in India. Before the construction 
of dams all·the silt used to spread over 
tbe land an~ the I eby. inc.teased its fertility 
but now silt rem (I IDS ID the river-bed 
itself and makes them shalJow resulting 
lQ the problem of water 10~gjDg. The 
high level comm ttee set up in 1954 under 
the Chairmanship of Dr. A C. Mitra had 
also emphasised on the formulutlon of a 
Master Plan for all the rivers in India. 
T~ Go\'emment dJd anflfove it and the 
Master Plan for the Damodar river was 
prepared in 1954 which was jmplement ed 
~l~o later on. But after that, no 
M ster Plan w~s prep1red dDywhere in 
the country. Only surveys were conduc-
ted w,thout any work on tbem. Although 
the Master Plan for the Darnodar river 
was prepared but, due to Jack of funds 
It has not been imp'emef1ted so far' 
There is the Saryu canal in Utttar Pradesh: 
T~e buddmg project ha:. been abandoned 
without constructing any btlildmg after 
crores of rupees were spent. The reason 
given for it also is lack of funds. Due 
to the same reason, Master PLlI1 could 
not be formulated and implemented. 
The JesuIt is that mOre funds are being 
spent on flood reJlef works than on flood 
controls in the country. If we compile 
the figures, ~ e CJ n derive a conelus 'on 
that h.td some more fuods been spent on 
flood control than what has been spent 
on flood relief, the flood wou:d have been 
pTever ted. I will place here some figures 
for the inform.ltlon of the House. Rs. 
301 crores \\-ere spent on flL)od rehef acti. 
vitles in this country 'n J978-79 where~s. 
Rs. 17 J craTes only were spend on fio0d 
control me;,su" s. In J9t-O 81, Rs. 2.29 
crOfes \\ere spent 011 flood relief works 
\\'hereas only Rs. 165 crores were spent 
on flood control. It is, therefore, clear 
thJt had the schemes, which the Govern-
ment dId Dot lmplement due to Jack of 
funds. been implement~d this pfl1blem, 
perhaps, would not have asisen. 

The Importance of forests in control· 
IlDg floods cannot be n~gated. But. un· 
fortuna tely. the shrll bs and trees in tbe 
hilly areas are heiD, cleared to facilltat~ 
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setting up of urban complexes. As a 
resuh of the development qL urban com-
plexes. all the trees in tbe blTts which used 
used to check -erosion of soi1 have been 
~d. The Gov~rnment must pay 
attention to tbis problem and m lke 
elforts to stop deforestation. At the 
same tnne. soil eros:On and floods can be 
checked by plantmg trees in brae 
aumbers. 

You very well know lhe importance ·or 
the drainaae system for draining out tbe 
ftood water. In tbis connection, Uttar 
pradesh, Punjab and Haryana"have cons-
tructed drains in order to Sdve lakhs of 
~cres of land from water-logging which 
l\mders the land un-culttvable. But tbe 
State Governments did not superwise tbis 
work properly as a result of which many 
trees bav~ 8rown up in the fields and a 
number of holes have also been formed. 
The Government spends a lot of money 
tt) check this erosion but It has not been 
cOntrolled effectively. When tbe river 
over-flows in the rainy rellson, this defhrt-
ment uses boulders to Check the erosion. 
In this process, tbey cttarge for thousand 
trucks for putting O:1e truck load of 
boulders in tbe river. Tha~ crores of 
rupees of the exchequer gJ mto the 
pockets of the engineers and contrilctors. 
When it is known that soH erosion would 
tate place at a particular place, then with 
a view to saving the Government mO.lei. 
boulders shOtJld be put at proper places 
and at such a time when there is nO wate. 
in the river. 

In tbis connect.oD, I wanl to draw your 
attention to Basfi, Gorakhpur and Gonda 
'districs in Uttar Pradesb. Every year. 
takhs of acres of land is rendered use~ss 
by the floods in the .tapti river. When 
late Keshav Dev M :Iviya was tile repre-
sentative or' Basti District. we as CongrtsS 
wotk.ers used to PI essul ise him t ha t with 
a view to centretliog tbe floods in Basti, 
Oooda and Gorakpur permanently. the 
surplus water of Rapt. river shou1d be 
stored by 'constrl'cting a reservo:r in 
Dana district of Nepal, (rom where Rapti 
rivff orif1nates. In this was, Nepal would 

DII .. ;e : 1footh. 368 
Drought 

get electricity also. I wwld request that 
the Govemmeat should take up tho 
matter with tbe Nepalese Government and 
steps should be taken to find a permanent 
solution to the problem of tloods. 

So far as the question of sending a 
Centr.11 team to make assessment about 
the loss caused due to ftoods js concerned .. ' 
In my VlCW, such teams are totally ridi· 
colous and useless. Bspecially in 1976, 
when there was a flood in Balti, a Central 
ream went to Lucknow by helicopter and 
thereafter visited Basti. The local collec .. 
tor handed them over a typed report and 
the team returned to Delhi. If that be 
-so, tbat typed report ooul4 have been se;'lt 
to Delhi by a registered post at a nominal 
expense of Rs. 3 and SO paise. The justi-
fication of sending a team to Lucknow and 
from there to Basti by a helicopter is 
beyond my comprehension. Such Central 
study teams only go there for enjoying tbe 
behcopter ride and· come back Wilh a 
typed report in their pockets. Therefore • 
I would urge that this practice should be 
discouraged and practical methodology 
should be adopted So that tbe actual 10ss 
could be assessed. 

Just now,. Shri Chandrakar mentio.led 
about duedging but there may be some 
difficulties in it. There is no doub't fhat .. 
the dredging of the rivets is important but 
since big cities and towns are situated on 
the b lnks of the rivers, J think, dre~ging 
will not only cause problem but it will 
al~o be an expensive proposition. 

Tbere are stiB -a Dumber of points 
which I would like to raise, but as there 
is no time, I thank you for providrnl me 
an opportunity to sptak and also express 
my thanks to the hOD. Minister. 

(EnglJ.sh) 

PROF. MADHU DANDAVATE 
(RJjapur) : Mr Chairman, SIr, so far in 
tb e debate a Jot of attention bas been 
concentr.ted on the floods. or course, 
it is a good tbiol, but in the floods pro· 
bablY drouaats hJve been Washed away 
and, tberdore, ~ will cor.~ret~ a Jiltl, 
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more on the drought. conditions in diffe-
rent parts of the country. 

l request the West Coast Konkan 
region, which for the last hundred years 
had not any famine or drought conditions. 
There were floods, but this time we found 
that unusually we .bad . got the drought 
and flmine conditions and, therefore, I 
would hke to project some of the impor· 
tant prohl ems in the d rought-striken 
areas. 

The drought and floods have almost 
become a chronic phenomenon in the 
country, and, therefore, we need a little 
more dis~ssion on the preventive as well 
as remedial measures and that also will 
take us to short-term perspective and 
programmes and also a long-term pros-
pective and approach. 

Though floods and drought are mainly 
the subj eets to be more dealt with by the 
States, beea us e it has become a cbronic 
problem, at the very outset I would re .. 
quest the hOle Minister to prepare a uni-
form guidelines to be sent to all the 
States so tllat at least the general appro~ch 
will be iJeJtical and In tbat case there 
CJn be a pooling of resourc.:s by the 
Cent"e with the resources that .\fe raised 
by the State. 

As far as financial resources are con-
cerned, if you look at the kitty that is 
available in var:ous States to deal with 
the J)loblems of drought and floods, you 
will find that they ace completely beyond 
the ability of the States to raise the re-
sou ~ces, and;- therefore. the Central 
assistance should be avaibble, but in 
makmg the Centr.tl assistance available, I 
have a complaint and I would fully 
support what Shri Madhav Reddi has 
said, and what Dalt~ji bas said thnt 
actually while assistance' is given by the 
Centre, very Qften in some mltters. that 
is treated as advances to be 'adjusted with 
later allocations. Real speakinl, tbat is 
no assistance at all. It is only. some son 
of account entry. 1 do not want our 
Finance Minister to be just an accountant 
who W III try to adjust accounts here and 
rMre and sive ~ ·optical ilJusion ~ha~ 

\ c 

assistance bas been given. On that point, 
rethinking is complete]y necessary. 

I would like to place before you some 
of th e observations about tbe drought 
areas, wbich. I have visited. Very oCten, 
we find that even when the rainfall has 
dwitldJed a lot and there is scarcity of 
drinking water,. scarcity of fodder for 
animals, and also when there is the 
borden of loan interest as well as the 
loan itself, even under such circumstances 
the prob]em cannot be adequately tackled 
because of the outmoded -methods of 
assessing the position of the crops in the 
drought areas. 

Wh a t is tbe present position? The 
standards and outmoded norms a re, just 
by ,rision process; the authorities try to 
find out whether there are drought condi-
tions in a particular area. The authorities 
try to find out what exactly is the usual 
position and just by visual method, theY" 
try to find out what the present pOSition 
is and then they try to say tbat this time 
the crop is 50 paise or 60 paise or 
40 pliso per rupee. Now, that gi'tICS a 
wrong impression. In fact, I have come 
to the conclusion that in a nqrnber of 
areas in Indh, instead of accepting tbis 
outmoded norm of defining what is the 
drought condition in a particular region, 
it is better that you take the average 
rainfall in that particular area aDd jf it 
h3S considerably gone down, then without 
worcying about the Village authOrIty's 
report, we shou Id go ahead. I .know the 
difficulties in this regard. Our Finance 
Minister will tell the Agriculture Minister 
that difficulty "Will arise at . the hands of 
bankers. Bank insists that they must give 
tbe correct crop position and its assess-
ment. But I think (hat tbere should be 
a dialogue between the Finance Minister 
and the Agriculture Minister and these 
outmoded norms should be completely 
cbanaed. 

Now, there are certain efforts that are 
needed on a war-footing. One of them 
is dillinl up t~ weHs. Here, there ,s a 
very interestitll' experience IDd that 
experience i~ found in Ra.jasthan. Our 
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good friend Vyasji Is sitting he;e and he 
wiIJ probably indicate to you his 
experience. Normally water IS located 
at lS0 or 200 feet below. You win find 
that under drought conditions, even if you 
go 00 digging 700 feet (Jeep, the tubewell 
does not give any water at all and all the 
funds -and all the expenditure is wasted. . 
I am told by certain -experts and I would 
like to ascertain from tbe hOp. Minister 
whether it is a fact .••... Ron. Minister, can 
I catch your eye, rather tban that lady 
catching your eye? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPER~TION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA·) : I am 
auentive. Sir. 

PROF. MADHU DANDAVATE: I 
just want to find out from the hone 
Minister whether my information IS 

correct. I h ,ve come to kno~ from 
certain experts that some countries have 
got mach nes which can be fitted in at a 
sived place, not j for diggIng up the 
tubewell!l, but just to asseJs whether thlt 
particular place is a fit place to dig the 
tobewell and if so, how deep we have to 
dig in order to locate water. If such 
type of machines, are avaJ.1ble, m tbat 
case. I think that they ~an be utilised in 
various drought areas ?nd before you 
undertake tbe work of diggif)g the tubewell, 
you can make a preliminary assessment. 
It is something like a seismogra pb , which 
fitted at a particutar place. of course after 
the earthquake, can gIve an id ea ~s to 
wbere exactly tbe epicentre of tbe earth-
quack is situated. If this sort of a 
machine is available, I would request the 
Government to explore the possibility of 
utilising such machines to find out 
wbetber we can find a particular region 
or place is fit for digging tubewerrs. 

Then there must also be bUilding of 
small band$ wherever. some rivulets or 
some live-springs ate there. On the 
Western C'Jast, you have sucb provisioDs. 
Very often, tbough the State Government 
dec1a,cs that it construction of such bands 

is undertaken, money may be made 
avaJ lable to various vHlaaes or villate 
Panch.lyats, OUT difficulty is that wh ~rever 
v IUagers have undertaken taeh talks 
through voluntary labour, m<tDey" DOt 
made available. Especia1ty in the KODk-~n 
regIon, tb IS is the difficulty even for 
constructive works. 

I would also like to mention that there 
should be arranaements for percolation 
tanks and supply of water by tankers. I 
wou I d like to point out to you tba t in 
some parts of tbe country Illave moved 
in the drought areal and lOme of tbe 
vIUnf2ers have told us that if no arranae-
ment for water tankers is made, just at 
after Partition. there would htely be a 
movement of population from one regioa 
to another r~gion aod certain vUlqer. are 
likely to be deserted. At least jn IDJ 
West COJst-Konkan Region-I have 
identified certclin villages and submitted 
tbe list to tbe Chief Mmister or our State 
that there, if the tankers are not made 
available for drinking water, it is h"kel, 
that tbe population will shift. Then tbe 
cleansing of sm til lakes. A very fine 
solution bas been made by Mr. 
CbaoJrarkar th.lt tbe Dredlinl Corpora-
tion should be started. If tbe Dredgiog 
Corporation is set up'~ I think it will 10 
a long way lD cleansing some oltbe tanks 
wblch can become lIve again and some 
of the sprmgs which Hre almost balf dead. 
they can be enliven cd and better upp J 
of drmking water is Inade availlable. 
Then, regardJOg the expension of the 
Employment Guarantee Scheme. I am 
proud to say that 'Karnataka and Maba-
rashtra have really demonstrated tbe 
success of these schemes. ·1 think this 
success will be further expanded. The 
scope of the work should also be 
increased. At present, mainly the road 
construction activity. is made part aDd 
parcel of tbe Employment Guarantee 
Scheme. But, even c'eansing of tank. 
and dredaiD, operations, they should be 
also included in tbe Employment 
Guarantee Scheme. In tbat r8~f probably, 
better co·ope~tfon will be available. 
Then, one more suuestioo whicll hive 
not come up 10 far, I weuld like 10 teH 
the bon. MlDister t~ie in lome of tile 
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$&it.,. thoY ba.:vc succaaflllly built up. the 
cattle camps. ID Kamataka. for instance, t. Chid Minister aDnouaced that in 
drou,aht- ctonditions, due to want of 
fodder, if cattles are likely to dle, they 
wUJ be haacied over to the camps 
conducted by the Oovernment. They will 
try to set fodder from the surrounding 
nrcas or adjoining areas in addition to 
that, one interesting experience is hemg 
tried in somo places and I thlDk that 
guideHnes should be applied throughout 
tbe country. 

SHRI AJAY MUSHRAN: (Jdbalpur) 
1be Professor is not 8010g beyorad 
Karnataka. 

PROF. MADHU DAN )AVATE : No. 
I bave referred to other States. You h ld 
not listened to tbat. I retcrred to Raj..l.li-
tban. I referred to Bih \r. I referred 
tg Maharaahtra. 

SHRI AlA Y MUSHRAN : You must 
refer to efficlent States like Madhya 
Pradesh and Uttar Pradesh. 

PROP. MADHU DANDAVATE: I 
think, we can emulate m()~t efficient State 
in tbe country anti that is Madhya 
Pradesh. I think we will go a long way 
in getting rid of the drought conditionS. 
(Interruptions) There should be some 
fraternity in the House. As a gesture of 
fraternity, I have just tried to praise the 
Madhya Pr.tdesh Government also. Now, 
I hop,e tllat it will oot be misplaced. Sir. 
we must try to see that deforestation is 
avoided to as grc.lter an extent as 
J)OIIiblo. See. in our own regIon. we 
b4lve Cound th tt it b.ls resulted both in 
tho drouaht cood,tion and also ~use 
there hu bee", an erosion of SOlI especi. 
ally wboD tho moaspoD has started. You 
find tb,1.t tbero- ia a collapse and as a 
result of that. whoDever there are floods 
and OK particular route is completely 
ObsllLlOte4. Y.ou find. Ibero is a colia"se 
of v4noua bills and mountainous tracks 
and we fiad that other tracks are also 
completely obstructed. Therelore. this 
particular .. peel allo· bas to be taken 
__ of. 

Then as far as tbe relief and asaistaaco 
is: concerned, I have some concrete 
suggestIons. Only yesterday, during the 
Question Hour, I put a pointed question 
to you and I wOuld like to pursue it 
here. Not only in drought eond itioDS, 
but even in normal cO:ldili9flS also, if 
poor agriculturists appro~cb various types 
of banks, the first question that they ask 
is. what is your creditworthines '1 And 
inevitable reply by the agriculturist is tbJt, 
jf I hJd the creditworthiness I would not 
bave come to the bank at all. Now, 
th ere are- standard norms of creditworthi-
ness. They leok at the income tax 
p.lyment. They look at the propelty, 
that they hold. If they have got a b.g 
household on the basis of that, agricul-
tur11 Joans are given, especiaJly when 
drought conditions are there. Even for 
future provisions, they requ;re certain 
loaas. I would request the hone Minister 
to app:-oa~h the Finance Minis~er and 
change the entire catago.y of credltwor· 
thlOess norms. In some of the countries , 
they bave taken the productive potential 
of agriculturist and the yodngsters who 
have taken training in engineering and 
other d!sciplines, their capability to 
produce productive efforts, th 1 t is tdken 
as one of th! credit no;ms and on the 
basis of tbJ.t some of the loaos are given. 
If this is done, the drought areas will Dot 
suffer a loss. 

Now about fam.lies below the poverty 
lioe : unformately, thls ~uggestlon has not 
come in the dlscussJon so far. To small 
Jand-holqers and those families which 
live below poverty Ime,' free rauoJlS 
shJuld be [Lade availabJe. at Jeast duriog 
periods of drought. When the situation 
Improves, that can be stopped. 

There is one more concrete suggestions 
made by a number of cOlJ.structive. 
Gandhian workers in Maharashtr",. In 
Gujarat it was tried 18 the past ; as -also 
in Bihar, Lok Nayak Jayaprakash Narain 
had introduced an effort viz. for a large 
number of poor students who do not act 
even enough food to eat during drought 

" condlti'->DS, some sort of a help sbould be 
given, lay providiq them meals twice; 
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they should be provided some cbnstruct i \ e 
work and for that either food should be , . 
supplied, or some sort of remuneratJoQ 
should be 'given. 

Adequate Central assistance should be 
made available to aU the States. Here, I 

'have a concrete susgestion : even during 
droopt conditions, there are certain areas 
which are extreme1y backward, e.g. 
resions in Orissa, Bihar or Maharashtra. 

tIn MahlOlsbtra, we h:1ve the backward 
Konkan and Marathwada regions; part,s 
of Vidbarbhd are also backward. When-
ever Central assistance goes to the States 
concerned, sometimes it is found that D~t 
only normally the backward aroas re.~am 
neglocted, but during drought C?ndltlons 
in terms of assistance they remam totally 
neglected. Therefore, as a representative 
of the backward Kookan, as also of the 
backward regions in the country, I would 
say that whenever you give any assistance 
throulh any Government, you should try 
to earmark a certain amount for the 
oealected, bJckward' relioDs, so that t~ey 
do Dot remain neglected even durlOt 
drought. conditions. 

As fac' as iloods are concerned, flood 
control operations are there. There are 
various ftood control schemes; but if you 
10 through the records, very little has 
beIn done as rar as their implementation 
is concerned. If we are able to have a 
larae irriptiQn network in the country, .it 
will . be good. It bas been established In 
laces Uke Punjab that if there is greater 

:etwork of irrigation, the fury of tloods 
can be dissipated to a very area t extent. 

Therefore '1 would concretely sugest 
to tbe hO~. Minister that in areas where 
there is a potential for irrigation a~ 
where there is also a threat of floods, If 
,OU -try to increre or improve the net-
work of irrjptioD. tbe fury of floods can 
be reduced. and dissipated. 

As reprds re-forestation, I bave one 
more ..... ion : wheteVcr 800(\1 occur, 
and wherever r~lief proarammea • there, 

and wherever rehabilitation p1'QBrammes 
are undertaken, it bas been found in a 
number of areas that the rehabilitation 
has been done only on an ad hoc basi$. 
They should properly survey flood.areas, 
and see to it that at least by providing 
alternate accommodation and now 
housing; and having new cooperative 
societies for the ftooJ-aftlicted people, 
they try to adjust the l,evel of these h\luses 
in such a manner that if there is a further 
fury of the flood, there will be no further 
displacement of those people who have 
already been rehabilitated. I am very 
sorry to say' that in some of the areas 
where flood.affected people have been 
rehabilitated, after some time it bas been 
found that the flood fury bas started in· 
creasing. And what was considered to 
be the former safety level itself has under-
gone a change; and, therefore, although 
safety level buildings have been built, they 
no more remain secure. So, this aspect 
should a Iso be dealt with by discussing the 
problem with the .Ministry of Housing. 
And if this is done as a long·term 
measure, we will be able to prevent a 
number of tragedies.. As far as short-
term measures are concerned, if these 
relief activities are provided, it will mean 
a Jot of succour to thos e who are already 
suffering due to flood and famine. 

. SHRI DIOVIJAYA SINGH (Rajgarh) : 
. Mr. Chairman, Sir, whenever a calamity 

befell the country since Independence,"be 
it during the times of Late Pandit Nehru 
or Shrimati Indira Gandhi or during the 
tenure of the present Prime Minister Shri 
Rajiv Gandhi, they promptly surveyed the 
affected areas and also provided the 
mucb:needed relief. We never politicised 
sanctiooinl of relief funds, whether it was 
the case of the Government of Vlest 
Bensal, Karoataka or Andhra Pradesh. 
Whenever thero bas been drought or 
floods in thoso States, the Central Govern-
ment always came forward with adequate 
relief. The filuros speak for themselves. 

This season, we bad abnorma I ruin •• 
In' lome areas, especially in Buodelkband 
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and some parts' of Jabalpur, tbe rainfall 
was below normal. In some areas, the 
rainfall was o\)rmal but the rains were 
spread over a perioJ of only IS days or 
tbree weeks which did oot prove useful 
for the crops and most of the water flowed 
down uoutilized. There was no rab after 
10th August, as a result' of which the 
water needed for the K:1J.rif crop during 
the months of September and October 
locally c.dled 'Kuar Ka Paoi' was not 
available, due to which the Kharif crop 
was totllly ruined and the Rabi crop 
which was sown thereafter, either has not 
sprouted or ;s withering aw,IY for want of 
water. It seems that this time the entire 
R.lbi crop would be ruLl1~d. 

The assessment of the Government 
about the rains received via-a-vis dl0ught 
should not depend on tbe figures alone. I 
would request the hone Minister to imme-
diately send a Centra1 study teclm to 
Madhya Pradesh to assess t he quantum 
of rainfall received over a- period of time 
which HONed down unptilised, so that we 
may have pro~r estimates of tbe standing 
Khlrif crop. 

Mr. Chairman, Sir, the farm labourers 
of our area are migrating to other places 
in search of jobs. Although, the Govern-
ment of Madhya Pradesh have sanctioned 
Rs. 10 crores for relief work and Rs. 5 
crotes for the supply of drinking water 
and bave tried to launch some relief 
works, yet despite their efforts and also 
keepiog in 'view the magnitude of drought-
35 distr~cts out of 4S districts have been 
hit-the relief provided is not adequate. 
Thererore. more relief .works should be 
started there immediately. . 

I would" also request that identity cards 
should be issued to all tbe agricultural 
labourers and ·the poor after making a 
survey in this regard. On tho baSIS of 
such identity cards, they snould be pro-
vided with secured jobs for at least ~OO 
days a year irrespective of floods ap~ 
drouabts to enable them to feed tbelr 
families. 

There bas been drouaht in Madhya 
Pradesh for the last two years in succes-
sion, especiall, i~ the triba l belt of 

Kbargoo, Dbar and Jbabua which faced a 
sdvere drought last year also. But we are 
thankfol to Sbri Rajiv Gandhi and the 
Government of Madhya Pradesh for 
starting relief work there which provided 
jobs to the labourers in the tribal areas 
besides making arr.angement for the supply 
of drinking water in spite of the severe 
drought. Tbis year too the crops have 
been totally ruined. 

Last year, we had to start relief work 
in 10 to 12 districts but this ye~r~ we sh:tll 
have to start relief works in most of the 
districts. Therefore, the State Govern-
ment should be given relief on a large 
scale this time. 

The acute sCJrcity of fodder is also 
imminent. There has been no fodder 
crop. as a resuh of which the cattle will • have to face a lot difficulties. We shall 
have to' make arrangements for the supply 
of fodder in Madhya Pradesh, especially 
in the North We~tem· Zone and if we 
an ange to bring fodder from other 
States, the Central Government should 
give grant for its railway freight. 

As . I told you earlier, the entire area 
was inundated by the flood walers in IS 
to 20 days. There was floods in Vidisha 
district which caused a heavy loss. The 
Central Government did sent 11 Centr:I1 
Stud,Y Team there but eyen then no grant 
has been- sanctioned to this area till date 
and about 125 persons 'have since died 
besides crops worth Rs. 11 to 12 crores 
haviojf been destroyed. We did not get 
aoy relief in this regard. Altbough tho 
State Government has provided relief in 
spite their limited resources, yet it is quite 
inaqequate. Therefore, more relief sbould 
be sanction ed immediately. 

Schemes under D.P.A.P. have been 
SQing on for the last two decades but it 
needs to be looked into as to which of the 
schemes have yielded benefits and to what 
extent. We did plantatiOn, construct!d 
ponds and provided means of irrigation 
but in" spite of tbat, a permaneat solution 
to the d~ouaht problem is not in liabt. I 
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.. would .. request the Govemmeat to COtldOCt 
an enquiry into tbe implementation of' the 
schemes run under the O.P.A.P. in ttl. 
development blocks to find out how muoIl 
development has actually taken place • 
those developm eot blocks as a result of 
those .schemes. We have seen how tbo-
Rural Development De;,iutment lot a 
survey of the schemes of I.R'.D.P. conduc-
ted through the voluntary organisations, 
and shown g00d results. Therefore, I 

"would request that on the same lines, a 
mid-term appraisal of tbe progress o~ tho 
D.P.A.P. schemes should lbe made ."itb a 
view to assessing the benefits yielded ~ 
different schemes. The districts of Madhya 
Pradesh, which are covered under thiS 
scheme do not include Rajgarh. my consti-
tuency, although for development blocks 
urder it kave been hit .by successive 
droughts, and the peop1e, most of whom 
are agr"cu1tural labourers, are poor. 
Therefore, this district should .. Iso be 
covered under this ~beme. 

Tnere ar.e some areas in Dbal' and 
Jhabua districts which had dense forests 
previously but th e indiscriminate fellin8 
of the forests bas resulted in scarcity of 
water. There is Kukbi development bJeck 
'n Ohar district which has a rainfall 0( S 
to 6 inches only, whereas previously it' 
used to receive 11 inches of rainfall. The 
initial signs of formation of desert are 
qUlte viSible there. If ~mely steps are 
not taken to ch eck it .. the situation may 
worsen' in the next two decades. Simi-
larly. the situation in Dbar aJHt. Salhwan 
development blocks of Jhabua dittric, it 
very grave.. It also needs special atten· 
tion. I would sugest that suIioieat 
number of schemes aimed at lO&ceMer-
vation should be taken up. . The Gofera· 
ment . should also tighten the lCRuJatioq9 
reaardlDB grazing, as it ... it a major .... 
of forest destruction. 

."I agree with tho vrew of Shri Clumdra· 
kar that every drop of Witter should-" 
saved aDd stored, be it throup per~latioa 
tanks or throup any other meaDS. If~we 
do not store eac(l drop of' water widell we 
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..... 6e(tas _6 w.lter, 'the JNObIem. 
of .. dJaI8IIt caanot be solved. Ia tllis 
cenaectioa, I would Jike to cite an OIam-
pie. 1bere al'O J200 ponds in 900 villa .. 
off T.kamaarb· d.istrict io Madbya Pradesll 
sine. the rule of ChclOde'las. Due to 
tbele pooda, the water level in the district 
was quite lood \ but ever sioce 70 000 , 
\11&1 Is. were dug UP. an the 1200 ponds 
ha. (lODe dry. The Central Government 
shuuld take up a special scheme so that 
tho ponds and percoi.ltion tanks a", set 
right after necessary repairs. 

Tbe plantation progr.mmes that we 
had taken up thrJugh D.P.A.P. have 
totally flopped. The hon. Minister can 
see the things for himself if he pays a 
visit there. I would like to request yOQ 
that theJe i~ DO need now to go for un .. 
iujgated plantation OD a Idrge scale. The 
Governmeot should encourage fully irn-
sated plantatioo ooly at such plaCes where 
rivc;r, pond or rivulet W(lter is available. 
I think, only then it can be put to a pro" 
per ute. 

In the; end, I would submit that there 
is acute scarcity of drinking water and 
this problem bas become very grave be. 
Cluse we face it in successive years. You 
wi" have to live special grant and assist .. 
ance for providing drink water. Govern-
ment will have to launch special scheme 
to raise the ground water level which i, 
5harply fall mg. Scarcity of driokiD8 
water leads to spread of Naru disease in 
our area. Due to scarcity of drink inl 
water, the people are forced to drink 
water from BQ$/i (sprJDS) and as a result 
or that they f~1I victim to Naru. The. 
S*Jl!le Q( about 800 out of I.S00 viIla.es 
ill my ~nstituency are suffenog from 
N4fu. Therefore. it wiil be so kind of 
y.Q'J i( you C9Uld accord approval to the 
~a,I,drjnkiDg water schemes. 

SHaJ BALASAHEB VIKHE PATIL 
(JC.PparIlOO) : Mr. Chairman, Sir, tbe 
diacussioD which is going on in the House 
at present i~ very Important. I feel it is 
i~ntt boc:auao in every session, we 
haw ditcUilion on drought and ftood~ I 
<to not know -y drouaht hUs tho 
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country io successive years. Eadiet. it 
was ORty 10 per cent of oar land .1' 
used to be hit by drourht. But, •• 
year, I find that drought has hit Maha-
rashtra for the third suooessive year. 
The Sixth- Five Yeat P~ao has just eoded 
aDd n.>w we are working on the Se¥eldlt 
Plan. I h:lVe just ,DOW gone throush the 
SupplomentJry Demands for Grants at 
also tbe original Budget. I thiak, tile 
ac&ual expenditure likely to be incurred 
on drousht is going tO~be many timel 
more than what has been provided in tbe 
Budget. Today, there are thousands of 
villages in Mabarashtra which do not 
have any source of ~l inking water, as a 
result of which the situation has become - . horrible. . In tbis COM eClion, I had -
suggested on an earliJi..occasion also 
that the problem of drilllllg water could 
he solved by providing assistance for' ta. 
iDStaUation of deep rigs which we cllli 
tube-wells. Today. more than 18 districts 
are facing drough in Maharashtra. The 
People from those areas are mig18bnl to 
the cities beer.use at 1 ast water and 
employment are aV3 Hable in cities... But 
the difficulty before tbe State Govern-
ment is that it being plan work. not 
much assistance is Ieceived from the 
Centre. Recently. the Government of 
Maharashtra had sought Rs. 470 crora 
as Central assistaace, but it is very 
slrange that l he assistance will be 
provided only after a Central team visits 
there. Last year also. Rs. 500 crores were-
sought. but only about Rs. 100 crores 
given. When tbey advance money t they 
advance it for evolving ways and means, 
but wh It I W(lnt to say is, that tb. 
allocation which the Centre mB:kes for 
meeting the situation caused by drought 
or floods should nos be based on the 
formula of the Finnnce Commission. 
Therefore. the entire plocedure needs to 
be changed. When lnere is drought in 
successive years, per head anocation 
sbould be more. DurlOg Sbri Gadlil's 

. tcnure, tbe Planning Commission bad 
made a small change in the matter of 
allocation of relief in the event of troods 
or droutht and tbe Eighth Finance Com-
mission has .'so made aome cbanICS in 
tll." fBlard, but 1 think no special 
• ~istaQce ~ ~in, sivcn to tbe Stat~ 

under tbose cbaoaes. Today, the p~p1e 
at .a., places are being rendered jobless. 
I .oaJd 'Say that more allocation for the 
irrigation projects shouid be made soon -
so that the projects could be completed 
eat'.,. !fINs will result in two benefits. 
On the one hand, tbe foodgrains . produc-
UOI) will increase and on the other the 
people will pt emptoym~nt. The probJem 
of driakiaa water wall stand solved and 
tbe process of milTation wtn be halted. 

Thirdly. our cropping pattern, as it 
goes now by the name of hybrid, requires 
max\mum use of w Ll ter. High yield ina 
varieties of maIze, wheat and other crops 
need extra dose of irrigation. If one 
lakh acres of land bearing other varieties 
0( crops· is irrigated, the same amount 
of water win suffice for irrigating only 
1tJ.OOO acres of land bearing high yielding 
var'teties. Therefore, I would raquest the 
hon, Minister that we should change. OUt 
cropping pattern and should substitute It 
by such a cropping pattern as needs 
minimum quintity of water to irrigate 
maximum land. Therefore, we ~ must 
cbange our cropping pattern accordingly. 

At preaent. the Government are giving 
importance to horticulture, We can 
grow borticulture produce on dry land 
an~ can export it as weB. But as IQng 
as you do not elf ect changes in the 
croppilll pattern, I think, we shall 
continue to be bit by drought and sh8ll 
not be able to solve the drinking water 
problem, It will have its impact On 
production' too. Many suggestions are 
beth. given to solve the problem of 
drol1gbt~ Somebody is in favour of drift 
irription. -anotber as talking of sprinkler 
irrIgation, and still anol,ber "suggests about 
caoals. But JIlay I ask CiS to how eat) 
we bave drift irrigation of sprinkler 
irrigation if we do not have water 7 
Tubewel'. as- deep as 330 feet, which Hre 
also· called bore weDs, tiave been dug up 
in my constituency, but a 11 of them 
are dry. 

When the question or environment is 
di8Cu.ssed , we talk of pl~nt~t~n of trees . 
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The environmentali~. should think over 
as to how forests can be grown if we 
receive ooly four inches of rainfall. 

TheJe are a number of universities in 
th e couotry. My suggestion is that doe 
of these universities should be assigned 
the work relating),o the drought. That 
university should carry out reSearch as 
well as extensron activities. We have 
our Krbhi Yigyan Kendra,. These are of 
general nature. We should also effect 
changes in their set UP. so that tbey could 
pay attention to the problems being faced 
by the drought-prone areas. At present, 
the work being done by the I.e.A.R. and 
at university level appears all right on 
paper but when we go to see the actual 
field work, we do not find the work that 
encouraging. Their work is like taking 
a photograph of a building which though 
looks beautiful ~n the .face of it, but 
\lhen we bappen to see the building 
actually, we will not fiod It exactly 
according to that. The same is t.rue of 
the production of commerc:al crops also 
which thae institutes project on paper. 

We do not have a single State which 
is not hlt by drought one year or the 
other. It sbows that there is some basic 
fault with our planning. In one of the 
meetings of our pa rty [had said that tbe 
droupt hlt farmers were demlnding that 
they no longer needed the dry land, rather 
Gpvernment should acqu re it. The say 
that they should be given minimum wages 
or an industrial worket' because neither 
they Cdn produce anything on th.1t dry 
land nor can they sustain without produc. 
tion. Nobody gives them respect. The 
nationalised or cooperati1 e baJ-lks do not 
come forward -to advance loans as are 
given to other JJbourers. They count 
nowhere. 

1 would suuest tbat the" definition of a 
sma U farmer or marginal farmer liven 
llnder the 'I.A.D.P. Should alao uoderlO 
a change. It sbouJd d rtferentiate between 
the drougbt-8rone areas and the other 
areas. The chanae so eft' eeted should be 
""~ and jf tm. "Cbante is not done, a 

fresh survey will have to be conduct ed 
in this regard, The previous survey was 
done 15 to 20 year back. 

Why drought hits successively in the 
same areas? After a gap of three years, 
we have drought for two years JD 
succession; after fiv. years, we have 
drought successively for three years; 
after ten years. we have drought for 
five years in succession. How the 
poP'11ation of those area'S will increase if 
the drought hits in successJve years? In 
fact, the population of these areas is 
declinmg. This decline in population is 
attributed to migration to other areas. 
The populahon is declining not because 
the family plannin, progrjlmme is doing 
well, it is ~ mIgration is takinl 
place there. ~rge the Government 
that unless tbe Central Government does 
not think over it, the State Government 
also Clnnot do anything in this regard.' 
As the procedure of asScssmtnt being 
adopted by the different visiting Central 
teams is different, it also creates difficulty. 
There should be a uniform pattern of 
assistance for drought and drloking water. 
It does not m.ltter if 60 per cent or . 
80 per ce 1t rainfall is received. If 
60 per cent rainfalt is received in 
seven days, bow the farmer can s.)w his 
field and gtow crops there' '1 I t IS wrong 
to assess the drou,ht by percentage of 
tbe rainfall received. We have also to 
see how fl\ucb' water is required I~ 
growing a crop. For this, drought survey 
is required to be done. The farmers use 
Jift irrIgation and install tubewells for 
irrigation purposes, But in our areas the 
farmers bav~ to draw water from the 
riyer which is as far as four to ten 
kifbmetres away. You have stopped 
Ilviog subsidy .. 

16.00 Itrs. 

You live subsidy only to the tune of 
one to one and a half lakhs of rupees. 
The lift costin. ODe to one a half lakhs 
does Dot prove economical, lh Maharash-
tni. even the small 'armor, bave instaIJ ed 
life costin. Rs. two crores and for that 
you have ,iven susidy of Rs. one crore. , . . 
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Since you do not give full subsidy) ,big 
lifts cannot be imtalled. You will have 

• to' think over it seriously. We talk of 
tbe welfare of the farmers but I doubt 
the autbenticity of. these figures. If you 
see the production of the farm ers in 
terms of procurement, you will find that 
procurement has been lesl!! in every State 
due to the famine. The farmers have to 
sen their produce at a lower price and 
the drought hit areas are expanding. 
Due to this, the farmers do not get much 
feed-back and thus they cannot invest 
'much -in their fields with the result that 
their ,production does not increase. So, 
we shan have to think over it and the 
interest rate on loans will hJve to be 
reduced. Realisation· of loans should be 
wa i.,ed in those areas which are facing 
famine for the last two years in succes-
sion or at least the interest rate should 
be. reduce to the minimum and it 
should not be more than four per cent. 

16.02 m. 
. [SHRI V AKKOM PURUSHO· 

THAMAN in the Chair] 

The farmers are finding it very difficult 
to repay the interest. Previou~!y there 

• wele money lendeJ s but now b.lDks have 
entered the fiel~ But there has been no 
cbange in the plight of the farmers. The 
CommissIon for Agricultural Costs', and 
Prices has no relation to price rise 
wbJtsovcr. 

The Agricultural Commission -cannot 
help fa I mers to increase production and. 
therefol e, you will have to p.\y attention 
to it. [ have placed these S or 6 
sugg~stions before' you. I do not know 
what reply the ·hon. Mmist er will give. 
But 'unless attention is' paid to the 
problems of the fllrmers, I do not think 
much Ci\n be done for them. 

[English) 

SHRI RANA VIR SINGH (Kaiscrganj) : 
This is an important subject. Many of the 
Members want to speak on tbis subject. 

( Interruptions) 

SKRI YOGENDRA MAKWANA : 
~ am tellilll something else. (In,erruptio,u) 

Drought f 

MR. CHAIRMAN : What hav 
to say? (/llterrupt/ons) e you 

SHRI .YOGENDRA MAKWA 
I have a Calling Attention in th NA : 
House and the time ~-ed ~ e other 
5 O'CI UA ,or that 's ock. So. before that Of 1 

complete I Can go to the other JH:: Can 
attend my Calling attent.· the' and on re also. 

MR. CHAIRM AN· Th 
l'\. ere a number of speakers F ' re a 

ment side also thev·h rOm the GOY ern-
J aVe to speak. 

. What do·you say, MinisScr for Parlia-
~entary Affairs please 1 

SHRI BALASAHEB PATIL (Kopar. 
gaon): If the Goverrun eDt is ° 

posi~ioD to hear, wby are we ;o~ In a 
this? (/ntern'PtiOlll) OlD, all 

MR. CHAIRMAN: Oed (l er. Order. nterruplions) I wjJJ bear the Minister of 
ParliamentarY Affairs. 

~~RJ T. :BASHEER (Chirayinkil): 
ThiS 18 a subject on which every 14 ber 
would like to speaR. em 

SHRI BALASAHEB VIKHE PATIL: 
Why have you taken up discussion to-day? 

MR. CHAIRMAN: You have already 
spoken. Why do you bave a complaint? 

SHRI YOGENDRA MAKWANA : My 
senior colleague has gone to attend the 
funeral of somebody and, therefore he 
is not available. I can not attend botb 
the House at a time. 

MR. CHAIRMAN : That is riaht. 
Minister of Parliamentary Affairs, whC!t 
have you to sa, ? 

THE MINISTER OF STATE IN THE' 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA 
DIKSHIT) : I would beg to Members to 
kindly listen to wbate~r o!h~ M~bep, 
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are sayIng. We are loina to have discus-
sion. We realise this is a very important 
discussion. Still there are two ours left. 
Why do we waste our time in just arguing 
hete and asking for more time and Dot 
utilising time that has been given to us. 
I beg all of you to be patient and listen 
to each other. \Ve are trying fo accom· 
modate as many Members as pOssible. 
I will also try and find our as we get ne~r 
Six O'Clock, and I would request the hon. 
Minister to. ,be hear if he has no otber 
pre-occupation in the R~jya Sabba. We 
may be abte to carry on this debate 
to morrow. I cannot promise right now 
but I will tl'}'. Thank you. 

SHRI RANA VIR SINGH: I hope 
tbe Minister bas agreed to continue the 
discusSion for to morrow. Also as the 
Minister is busy e1sewhere, we can be 
given time stlaigbtaway. 

SHRIMA TI SHEILA DIKSH(T : It 
is not that he has not been here. He is 
very much present here. The Hon. Minis-
ter is very mueb present here, he is going 
to sit here. 

MR. CHAIRMAN: Mr. Minister, I 
do not think you will be able to go by five 
o'clock. Nr Makwana, I do not think it 
will be proper for you ..... . 

SHR1 YOGENDRA MAKWANA 
Sir the senior Minister is attending at five 
o'clock a function. (Interruptions) 

So be is in somt function, he. is busy 
someWhere. 

(Interrupt;OIJ8) 

MR. CHAIRMAN: ·1 will handle it, 
please sit dOWD. 

SHRl T. BASHEER : Sir, This is Parlia-
ment. This is more important than any 
other function. He cannot 10 away. 

\ 

{lnt~rrupllo"8] 

SBRI YOGENDRA MAKWANA: Here. 
J8e for a minute. When I \!arne bere, my 

'aenior col1ealue was in a Co!I'erence of 
-

Drought 
Revenue Ministers. So, I expected him 
to complete it and to attend 'the otber 
House. But just now I received a note • 
from the P.A. of tbe Senior Minister that 
be is attending the function and be is not 
able to attend the house. . 

(Inltr,uptlons] 

MR. CHAIRMAN: But I am sol'1')'. 
Mr. Makwana, you cannot say like that 
bec:.luse even accordinl to l.be oriainal 
alenda listing this item, you win have to 
contlDue this discussion tiJl Six O'Clock. 
So how can you, at the same time, stop 
the discussion at five?· It is not' poSsible 
and you cannot say that. As far as the 
Minister is concerned, the parliamentary 
work is more important than any other 
function. So, tbere is no excuse. 

( Interrupt/oM) 

SHRIMATI SHEILA DIKSHIT : Sir, I 
have a submission ,0 make. Please let 
us continue with tbe debate and there will 
be a Minister here. We will not bave to 
stop the debate. Would yoa kindly 
listen to my assurance on. tbat 1. Some 
M!nister wlll be here to take down the 
pOJnts. 

SHRI ANIL BASU (Arambagh): DOC$ 
he not attend to the ~usjDess of tbe 
House? 

(Interruptions) 

SHRIMATJ SHEILA DIKSHIT: Sir , 
the Minister iii here. 

SHRI ANIL BASU: No, it is on 
record that the Minister is busy at the 
function and he will no. attend tbe House. 
We are "discussing such an important 
matter and the Minister has sbown dis-
respect to the House. 

MR. CHAIRMAN: I have liven a 
Ruling that the Parliamentary work is 
more important than ~ny other WOl'\. 
Then what more i. there to say? Now, 
Mr. Sode Ramaiah may speak. 

[Tranl/allon) 

·SHRI SODE R.MAI~H (,hadra-
chalum): Mr. Chairman, Sir, B!tadra .. . 

. 1be speech wu oripnalJy delivered in TeJqu. 
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. cbalam ~Dst.ituency, wbich I represent 
wa w~rs.t victim of tbe floods in August 
Ja.e. The rivers Godavari and Shabari 
orerftowed causing much damage to pro .. 
perty in Kbamman, East and West 
Godavari districts, Many villages were 
inundated. Many houses were washed 
aw.ay. Sir, my house was also washed • away during these floods. Sand bas accU-
mulated on thousands of acres of land. 
AU the standing crops have been Jost. 
To}?acco barns collapsed at many places. 
The farmers al e in a miserable condition 
now. Stored grains, pulses were com-
pletely damaged. Thous~nds of' cattle 
were washed away. There were many 
bre~cbes in almost all the tanks. Hundreds 
of people have lost their lives. Roads 
had been cut off ar1d washed away. 
Peop)~ in tbis region left 1 heir homes aad 
hearths and migrated to safer elevated 
areas. 

Our Prime Minister Shri Rajiv Gandhi 
and the Cbief Minister Shri N.T. Rama 
Rao have toured the flood-affected areas 
extensively. Similarly many Central aDa 
State GOVl •. Committee have also toured 
the areas, to asses~ the dam'3ge and 
brought it to the not ce of the Central 
Govt. But, the Centr.lI Govt. has sanc-
tioned only Rs. 132 crores to Andhra 
Pradesh so far. Tbis amount is too in-
adequate. The State Govt. has distributed 
Rs. SOO per head to tbose whose houses' 
were completely washed aWJY. lb. 250 
per head to ,those whose houses were par .. 
tlally damaged,. a pair of dhotis, one 
st~ .nd 30 Kgs. of rice Sir, needless to 
say tbat tbis heJ'p is too inadequate. 

• 
Due ta tbe caUouaoess of officials there 

were broaches at four places on Polavaram 
buDd. Af a result Gootala, Kotta 
Pauuseema. patha Pattuseema villages 
were completol,y w.sbed away. 500 bags 
of {ice. \VOlO also washed ,Way because of 
tbo ueali,enoe of tbe officials. Action 
should be ",keD ,PIDst those irresponsi-
ble officers. Similarly, Sir. the launches 
wllicb wcre supposed to be stationed at 
Bbl.drachalam ~$ per the flood code. were 
not made available due to the nbIlige.nce 
of K.bamlDlJl di_rict ColJector. It is 

Drought 

one of the reasons wby so mucb damep 
has taken place in Bbadrachalam division. 
The essential commQdities Ute, rice. kero-
sene; etc. were not stored in ad equate 
quantities as a measure of precaution~ 

There were no launches durinl floods to 
evacuate the people to safer places. The. 
flood victims ~re starving and yet there 
was no one to help tbem. Even the 
affluent people could Dot get anything 
tbough t hey were ready to pay higher 
pr Jees. The officials were so ca tJous that 
tbey did not even tbink of storio_i the 
essential commodities in adequate quanti-
ties to meet the emergency. situation. The 
condItion of the flood victims was utterly 
miserable. In such a sil u3tioD, the State 
leaders of Communist Party ~f India 
.;ame forward to rescue tbe flood victims 
f~cing many odds. They visi ted every 
flood affected area and distributed rice 
and cloth e s to tbe victims. Both rich 
and th e poor, stood in the queue to 
receive rice and clothes .. They appreciate 
the dedication and timely help rendered 
by the State leaders of Communist party. 
Similarly, many org.lDisatioDs also came 
forward and contributed their might to 
help the flood victims. It may take yean 
by the t:me these victims recover corti. 
pletely from tbe ravages of tbe recent 
floods. According to the Govt. sources, 
820 tribJI villages were registered as com-
pletely destrpyed .•. So I appeal to the 
Central Govt. to consider the matter sym-
pathetically and ~xtend a help of Rs. 750 
crores to Andhra Pradesh immediately. 
the Central Govt. should : 

1. Construct the houses on elevated 
and safer places who have lost 
tbeir bouses in recent floods ; . 

2. Orant permission to construct the 
houses in Reset ved forest areas 
where there are .no trees ; 

.3. Construct the bouses tbrousb 
ITOA and hand them over to 
airijans ; 

4. Prot'ido employment to all the 
edUQted tribal youth or extend 
fiDIIlC.1 bplp for ~ eDlQloymenti 
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S. Write off all the lOaDS an4 extend 
new Joans ; 

B. Sanction Rs. 20,000 each to tbe 
farmers who have 10Jt their 
tobacco barns for the purpose of 
~struction ; 

1. Grant Rs. 2000 per acre La each 
farmer for removlOg sand crusts; 

g. Give performance to the. local 
candidates for employment at the 
Heavy Water Plant at M anuluru. 
At present persons from the other 
States are being preferred for 
employment at the plant. . It 
should not be so ; 

9. Ihteod the railway line from 
Manuguru to Biledilla via 
Bhadrachalam ; 

10. Establish Alumina factory at KD ' 
Pet ; 

11.. Identify and include only the real 
Girijans (Koya) in the S T hst and 
do justice to them. at pr eseot 
many communities which are not 
really tribal, have been includ e In 
tbe list, 

12. Distribute the surplus land to the 
landl ess harijans and girijans ; 

13. Set up a Beedi factory at Bhadra-
chalam as Tuniki leaves which are 
used in rolling the beedis are 
extensively avaiiabJe at Bhadra-
chalam and Burgum pabad ; 

\4. Take up lift· irrigation schemes on 
both sides of Sh4lbari and Goda-
vari rivers ; 

1'. Allocate me funds to the droDlht 
aft'ected people of Mabubnalar 
district and save them from star-
vation deaths; and 

16. Declare Khamman district in AP 
• dJ'OUlht affected area. 

Sir. the Central Govt. Ihould 3110 
grant sufficient funds to West BeD 1&1 , 
Assam, Mabaraahtra, Madhya Pradesh, 
Orissa States to rescue them from natu..,1 
calamities. 

Sir, I conclude my speech by thanking 
you for the opportunity·yoU have provi· 
ded me to speak. " 

[English) 

SHRI SATYENDRA NARAYAN 
SINHA (Aurangabad) : Mr. Chairman, 
Sir, there is hardly a St.lte which has 
escaped the raV'ages of floods this year. 
EIght States and two Union Territories 
have reported drought conditions 10 their 
areas. It has become an annual dffdir. 
We discuss it year after year practicdJiy 
in every session of the House without 
making any headway in the matter of 
preventing the ravages caused by floods or 
by drought. 

During the lalt 32 years, out of 40 
million h ~ctales of land which has been 
classified as flood-prone, only 13 million 
hectares have been provided with flood 
protection measures and we bad spent 
about RI. 1,700 crores on this. At this 
rate, it will not be possible for us to prO-
vide flood ptotection measures even in 
half that area that has been classified as 
food-prone. I am afraid we wj~1 be 
entering the 21st century with this large 
stretch of our area being visited and 
ravaged by floods every year. 

We have heard the speeches. Practi-
Cally every hOD. Member has spoken 
about the quantum of ielief that should 
be given to tbe States. Some Menlbers 
have suggested specific steps that should 
have been taken in dronght-prone areas. 
My State also suffers from flood as well 
as drought. This year, there is a pecu-
liarity. Sitamarhi district used to have 
adequate rainfall. Actually. it bad floods 
always durinl the season with th e result 
tbe crops used to ~ washed away. This 
yeat there has been no ralDrall. It is 
almost facins a drouaht condition where-
as in the Southern part of Bihar, we have 
~sual droughts. They are known to be 
PaJamau, Bhabua and Auran8lbad which 
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are droulbt-pronc areas and special steps 
bave" be taken to provide relief to those 
people. 

I am not talking of relief only. I want 
to talk about providing protectioD, Insu-
lating these areas f((1m the ravages of 
floods and droughts. So far as floods 
aod drought are cO:1cerned, it shou:d be 
possible for us to kn9w beforehand tbe 
bebJviour of tbe monsoon and we should 
be able to prepare ourselves to meet the 
challenge posed by floods or drought. 
Unfortuna t eJy, we do not have the disas-

.ter management expertise nor disaster 
manag(.ment dril!. In (act, we approach 
the question as a very shot t tIme measure. 
When the flood comes, we c:lH tbe army 
to our aid. But we do not have any outfit 
for this purpose. My frieod Shri C. 
Madhav Reddi, while speaking on this 
motion spoke about havin, a dIsaster 
management fund. ] will have to say 
something about this later on. This is a 
good idea which he has advanced. 

So far as the long-term measures are 
concerned, I have already explained to 
)OU that we do not seem to have any 
long-term me::lsure. My friend Shri 
Tripathi said that in 1954 the COmDlJtfee 
under the Chairmanship of Dr. Mitra had 
made certain recommendations that each 
and evtry b is river should have a plan of 
Its owo. Unfortunately this was not 
implemented. Regarding Damodar river, 
the plan was implemented. In Bensa I, 
Mansingh Committee was appointed. It 
prepared a plan of Rs. 125 crores. But 
in the Fourth Plan, the West Bengal 
Government provided for only Rs. 11 
croces. The plan remained in the cold-
storage. Thereafter, they got another 
plan .In outlay of Rs. 1300 crores which 
Will be implemented in 25 years. This' 
has been submitted to the Government 
and it is under consideration. In 1981, 
they took up the Brahmaputra project ~nd 
they have eot implemented It. Like that, 
you WIll find that no systematic effort has 
been made tp prepare a plan. Therefore, 
from every State we arc receivio8 com-
plaints that they have not lot adequate 
assistance. Tho Government of Jndia is 

lpending on an ~verage of Rs. 400 crores 
for relier. It is true that whatever 
demands have been made, only 10 per cen t 
of that have been sanctioned by the 
Go vero men , of India. Also, they have 
made complaints about the evaluation of 
Joss and all that. I would llke to say 
that in view of the fact tba t we are not 
able to meet the situation from our own 
resources, we should thlOk of having a 
Central Authority to deal with thiS situa-
tion. Now, we need a Central Authonty 
like the Centra! Flood Protection Autbo-
flty or a Central Authority with legal 
powers. 

Sir, In Australia, in the USA or in 
Canada which are federal States, thIS sub-
ject is in the Union List. I would submit 
that the Constitution should be aDJendcd 
to include, the subject 10 the Union List 
and appoint a Central Authority for this 
purpose. 

My (rlend Shri Chandrakar saId that 
there should be a Dredging eo!porahon. 
Then my" fr'end Shri Madhav Reddi said 
that there should be a Disaster Manage-
ment Fund to be operated by the Centre. 
And, he h~s gone abead and said that the 
Centre must take over the subject. I am 
Et Ore with him that the Centre should 
take over this responsibility. They should 
constitute an Autonomous Authority with 
sufficient funds and sufficient powers. The 
Dredgers would also be at theIr dIsposal 
to decide where they have to use the 
dredgers. We have been taking about'tbe 
embar,kment. Mr. Madhav Reddi said 
that the embankments have to be raised 
by five feet. The problem is such that in 
the course of coming )'ears, the embank-
ments become usel esse The river-bed 
goes up due -to silt with tbe result the 
wat~r overflows the embankments. There-
fore dredging becomes a necessity. My 
friend Shri Chandrakar said about the 
Dredging Corporation. Therefore, if an 
Authority is constituted, it WIll h<lVe 
enougb funds to bave the dredgers. So is 
th~ case of Disaster Managtroent Fund. 
As you said, they could have expeIts at 
their disposaL We should not have thIS 
short-term measure when the ~ood hu 
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come and the peopl~ ~re ~~r~. 

I am happy to say that now it is possi-
ble to know tbe behaviour of 1DODIOO8. 
Thanks to the foresiaht of our }'!rime 
Minister, ,we have new plans- to make 
area-wise predictions of lDODSOOD· for 
various time periods. We h~ \Ie Dow lOt 
a super· computer for tbis purpose. It 
will digest thousands of data and would 
pinpoint how exactly the monsoon would 
behave. 

Now, a country-wide data collection 
system IS being built up. Government 
has done well in using the satellite ca~~ 
blfity of remote sensing of the· glaci~r of 
Himalayas because 60 per cent of the 
Indo-Ganget ic river get theit waters from 
the Himalayas. By remote sensinl of 
snow-melting and the giacier movements, 
it would be possibJe for predJCtinl water-
inflow into the Himal'J¥lP, ri~~. ~w. 
the whple of ~do-G~p,et~ ~~,;p ~ ~. 
covered wiah accurate 8qQd fQJ'Cfa.,~ 
These have to be lin~ up witl} tJte rj,~ 
basin pIau il$Clf. Wy ff~d SIJd ¥a4J!f}f 
Reddy aJso spoke ~~~t tIJ~ q,,¥. 
planning. We have fOt tf;) ~e rive~ 
buio plan. T~.rp alF ~ver~ ~ia 
today opelatins if} 1JJe Sf'~ W~ l!Y-: 
the dansa CoQtJql ".,p, "e "y~ t~ . 
Flood COQ,trol Comm9&ic9, '" ~v~ ~ 
Brahmaputra Control ~P8f4~ W~ ~ye., 
multipliclt)' of ageDFies ~ d19 ~" OAf 
able to f~on Pfopply.. fberewp,' 
would .~jn say ~ th~, is ~ • f,r if 
C,entral authorIty t~ ccp~ l1Je ~~ 
vities of the dijl'erCl)t ffCDcl. ~ 'J'~ 
pare ap iDtecr41Fd ~ tq pqJ wltP ~ 
I tuation. Every ~ y.ear 1Ie If~ fjfCd ,i~ 
the problem. Cro" wRrtlJ crpfpB 91 
rupees are dama.~4 •. i1~QJtJ~ ~ ~1 
lives, cattle bqdf a(9 J~. ~~e. Wf 
have lOt to thiok of tw. 'Jl ~ Jona t.cpl:l 
basis. River J>uin .,.. it Jl~l. ~t 
will include aft"orestQpo ~ tqe cat." 
area which will Pfq. ff!il ~~i9R ~JHl 
pr~vent siltation ,beea.uie the riVF from 
the Caicluueqt ~ ~qt:1 ~ ., a~ 
u1~)1 tbe rifer ~ beco~ "1~. n.r., r;yer ~ Pmn ;s a JPUflIfR' 
illhould be done. I am ,in ItUDdred per 

c;,9~ ,..~O~, with Sbri ~adhav Red~i 
tAtt !~, .~uld be ~on~_ But thi, ~~ "_ 
done only by a Cenh"al authority. Ir all 
these measures are linked up togetber 
\Y;~ll' ~ata 1)f:I~~rk usioa safell~e c!Ja~nel, 
t~ CeQH.t Plpod Cpntrol Authority, 
a~~t 'Y~ :ch I have spoken. cpuld ha~ 
I!D It~pl' e picJure of water-flow as w~U 
IIJ mea~ to m~niputate the flow. We ~re 
Q~ actillf as fire-fia~teJs today. If there • 
is some propleap, we j..!st go and de~1 
~ith it. But we have not got an inte.-
ra1ed !lPproach to tbjs problem. 

Tl1Fcfore, I once again suggest for the 
cpns~deratifJn of ahe . Minister .~at the 
Const. tution should be amended and we 
should set up a Central Authority to deal 
with all these problems so that they do 
not recur and we do not come before the 
Hp}Jse every • Session to .discuss these pro_' 
biem5, to discuss tbe hardship and suffer-
i~ cLoused '0 the people and the damages 
~oJ!C to crops every year. 

WIth these words, J once 81!ain com-
PleDd my sUileston to the hon MInister 
f9r havins a Ccntrr 1 Flood Control 
Ap.hprity witb QIedgins "ark r.nd disaster 
Plapalement fur.d, all rolled into one. 

511ftl T. BASHEER (Cbirayinkil): 
)4r. Chairman, SIT, J tbank )OU for liviDS 
~e this 'ppportunily to participate in this 
d~Qn on natural calamities in our 
qJ~Dtry. 

We have been discuSji" this issue 
~ ... YY tini~' in the Hous~. Aaam and 
a,ajn, in eyct_ry Session, we have to 
discuss the same problem. So, it is biab 
time 'for tbe Government to apply their 
~rq!1 ~lDd formulate some lona-term 
measures to face the situation. We have 
~.lk~d m!l0Y tjmes .aboyt tbeso JODI-term 
measures, tiut I am sorry, the GoverD-
~~ 1' .. ", ,,1-

~h~ not ~ far applied their mind in 
~t d_iJ:ectio~. I think, the GovernmenJ 
will mpve DOW in tbe proper dJr.ection. 

. Many of my bon. cotJeagues h,!vc 
stated abopt tbe Authority and all that. 
I WOuld also IJke to submit that there 
IbouJd be a permanent laer.CY to deal 
Witli this situation. Usuany, wben our 
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Mfriister apeaks on the -subjett, he teN 
us tbat this is a lUbjeCt (or the Stat'e 
Go~ernment to deal with. ,JIllt I (.to rtt;t 
tbin1c that this could be completely and 
exclusively left te die States for ptetr 
management. The Central Go\feltatdt\tt 
must take an initiative. We bave so 
many corporations, as our Han. Member 
have correctly put it, so many commis- , 
sions, so many authorities. This is a-
, very serious and important aubjec~ 

. "asicalcy. So, tbe Central Government 
must take steps to form a permanent 
aaency-tha t may be an Authority or 
may be a Corporation; but th~t should 
be a .,danent agency -and that ageDCJ 
must undertake the work of a compre-
bensive survey of tbe flood prone areas 
and the drought prone areas and should 
formulate long-term measures and po~icies 
to face the situation. Then only we could 
10 forward. Here as it has been correctly 
spelt out, annual grant of RI. 400 CI'Orea 
or Rs. 500 crores as tbe· relief measures 
will only help to meet tbe situation in a 
temporary manner; but we must think 
about the long term plans. 

In tbis context I would also like to 
say that the sea erosion is a serious and 
big problem. So far as Kerala is con .. 
cemed I know tb It it is a serious problem. 
It is not only in Kerata; but all, the 
States lying an the coastal belt always face 
the sea erosion. The Central Gover~t 
must take up this also. I should SilY tbat 
it must be taktn up as a part of our 
planned schemes; then only we cna face 
this menace. 

I think the time is limlted and 
thererore I should confine myseJf to some 
problems or my home State, Kerala. 
Kerala has been bit by a series of natural 
calamities-both ft.oods and drousb'ts-
within a spao of two years. YOIl know 
very well that your constituency is also 
very badly affected so it is for you also . 
tbat I am speaking. In 1985 there ":8S an unprecedented flood during the sout,b-
west monsoon. In.e first part of tbe 
year 1986 tbe State was very hadfy hit 6y 
droulht. The south-west monsoon was 
eluiTVe for the first nine weeks; but 
"oW9Vef~ from ~u8Ust there was .~ 

outburst df mdittdon fotlowed by heavy 
rainfall causiQI ftoods. Sir, 6-S Jives were 
lost, .Del"Y two lakh hOllIeS were 
damaaed ren<ieriol man, homeless 
damaged public property has be~ 
massive, · roads, river banks and irrigation 
Works have been damaged-parhally or 
totaUy-a larae number of buildings and 
otller p.mlic properties also have been 
damaled. 

~ir. about agricuJture~ about 52,000 
taec~re. have been afiected by the recent 
noods. In this con text I wouJd J Ike to 
'sa), tbit tfle land pattern in KeraJa is 
~dllTertDt (rom many other States. We 
have our cash crop plantation there. 
once that is damqed, the farmers will 
take five to Stven years for producing 
anotber crop there. So,.. tbat should be 
~ken into consideration by the Central 
ttCWernment. 

Anoth er point that I would like to 
make is. the Mmister bas already visited 
.thC State, we are very happy that he had 
been there. The assessment of the COlt 
of relief measufCS, repairs and restora-
(jon is about Rs. 338 croTes. The Stale 
Government has requested the Central 
Government to grant Rs. 200 crores to 
~rry out relief measures and res~ore the 
uura-structure of the State. I under-
stand an amount of oo)y Rs. 26 crores 
has been approved by the Centre for 
relic( and rehabilitation work. J w()uid 
lik e to say that tbls is a very meaarc 
amount and quite inadequate to meet the 
situation. So I UIJC upon the Govern-
ment to apply its mind and take .steps 
to sanction more Central relief to the 
ic.~ ala State. 

(TrQIIIlatIOll) 

PROF. NlRMALA KUMARI SHAK-
TAWAT (anttoqarh): Mr. Chairman, 
-sir, the vast country lIke India which is 
pfe<fominantfy an _ricuJtural country has 
fJeCn tepCkedfy bit by the natural calami .. 
a. iNJ4 'ttaat is why we d iseuss tbe famine 
an'd the 1loods in every session. Why 
do we not try to tackle this grim situation 
• a PeintaDen1 foolin, and wby do we 
1t6t set ':IP. aepatftbent or a ~lporatio~ 
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so th'tt we may be able to find a perma-
nent solution to this problem? Without 
going into the details, I shall confine 

" myself tt) the areA from where I have 
been el(cted. Famine has become 
Synonymous with Rajasthan. 'Whenever 
there is a mention of Rajasthan, one 
thinks of a State where a grim situation 
prevails due to tbe famine. At present, 
R~jastban is facing famine "for the last 
5 to 6 years lD succession. It will not 
be an exaggeration to S3Y that this present 
famine is the worst of this century. I 
have not seen' such a famine in my 
lifetime. lhe drinking water has dried 
up and there is no fodder for .the cattle 
'wh~ch are wandering in search of fodder. 
The poeple in the viii ages are longing for 
a bowl of gra:ns. It is natural that one 
is moved at the plight of these people. 
Not only the wells, rivers and vegetation 
have dried up but the faces of the people 
also bear testimony. to this fact. A 
backward Stt te like Rajasthan is facing 
the calamity of famine. It i~ finding very 
difficult to cope with such a situation. 
The Slafe Government baa requested the 
Centre for an assistance ~f Rs. 870 crores. 
Jf this amount is not given to Raj~sthan, 
it w111 be a Steat set back for tbe State 
because, all the 27 districts h:1Ve been, 
nffected by famine. Tl.eie are 38.677 
villages in Rajasthan. out of which 31.407 
v.llages have been· hit by famine. In 
view of the sad plight in which the people 
and the cattle are, Crntral assistance 
should be granted to the Sf ate lmnJedia-
t~'Y, olherwise the situation can worsen 
further. I would like to teU about 
western Rajasthan where sman children 
of S or 6 years of age have never seen 
racos .. Fortunately, I represent that part 
of . R;ljasthan wh:ch h«s greenery. 
Cbittorgarh is a land of brave people 
and the land J8 lusb green there. lJut 
tbis time, water has dried up there aJso 
and the 'evtl of water has fall ~D consi-
derably. Jbe peop~e are not gett.ing 
drinking water. So, tbe ,Government 
should take some steps ID this reaard .. 
First of a II, moratorium should be 
.declared on revenues and Joans, so tbat 
the people cou~d be saved from ·th~ ac.,te 

hardship. Secondly, the Govemmeqt 
should grant financi,1 ass:stance which 
the R~jastban Government bas demanded 

~ so that famIDe reHef works could be 
startid there and tbe peopJe saved from 
starvation. 

. I haye one more submission to make. 
Rajasthan bas been facing acute problem 
of drinking water and the people are not 
getting even a drop of water. They ba\re 
to trudge long distar.ces to fetch wat~r. 
I have drawn your attention in this regnrd 
a . number of times earlier also. There 
is a saying in Rajasthan that a jlaD takes 
bath only three times in his li1e. First, 
at the time of birth. Second, at the' time 
of marriage and third. at the time of 
death. So, if you do not make special 
provision for Rajasthan in the wake of 
this grim situation, the problem will not 
be; solved and the people of Rajasthan 
will remain without water even after 
37 years of Independence. A permanent 
solution to the famine probl em should be 
found. The Rajasthan Canal, which, 
cherishes- the memory of our great leader, 
should be declared a Central Scheme 
without deJay and it should be completed 
as early as possible. Besides, approval 
mly be accorded to all tbe irrIgation 
schemes of Rajasthan which are pending 
with the Centre for a loog time, so that 
work could be started on them. We 
should give training to our agricultural 
scientists so that tbey may evolve techni-
ques under which cultivation could be 
done with minimum requirement of water 
as is done in Israel. You ha ve set up 
Krlshi Vigyan K~ndras at different places 
Trainins should be imparted there to. th~ 
farmers to raise a good crops with less 
water. Chittorgarb is tbe worst affected 
area in this regard. The shortaae of 
power is also responsible for this grim 
famine situation. The people do not get 
eJec!lrieity .n tiQle. The hone Minister 
should pay proper attention to it. The 
~ple . of our region are compelled to 
drink dIrty water II potable water is not 
ava,lable there. 

With these words, I convey my thanks 
to you for ,ivins me time to' speak .~d 
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hope that tbe hone Minister will pay· 
attention to these problems and take steps 
to solve them. 

[Eng/iM) 

SHRI SAIFUDDIN AHMED (Mangal-
dai): Mr. Chairman, Sir, I would like 
to say a few words about the flood and 
drought situation in Assam. There is no 
irrigation system in Assam and every 
year, therefore, there is drought, but this 
year the drought has been unprecedented. 
There was no such drQugh t in the past. 
When the people were still struggling 
against the effects of drought, in the 
month of October this year many districts 
of Assam were flooded and the flood was 
unprecedented and most devastating. 
There was no flood of tbis narure at any 
time within the last forty years. It 
covered a vast area of Assam and tht"re 
was a lot of damaae in the area; tbe 
water level was very very bigh. 

Then, the most important t~ing is that 
during these' sixteen days, during which 
the flood water receded, not a single drop 
of relief measure was forthcoming from 
any other source except the relief fund of 
the Chief Minister. About 4.42 lakh 
families were affected by the flood and 
they had to depend upon the meagre 
reijef measures provided by the Chief 
Minister from his own relief fund, and 
the money coUected flom the people of 
that place. For these 1,6 days, no relief 
is sent from any other source. People 
bave to suffer a lot. ,Sir, I beg to draw 
the attention of the hone House to one 
important fact. We arc very glad that 
our Prime Minister went to our neigh-
bouring country when there was a 
calamity. It IS indeed a very good thiDg 
to keep good friendly relations with our 
neighbouring countries. We are also 
glad tbat when there was flood in other 
parts of our country. then also our 
Prime Minister visited those places and 
distributed relief with hiS own hands. 
He a:r·dashed from one place to another 
to see the Hood situation. We are in the 
Eastern comer of this country, but we are 
also his countrymen. We sent messages-
"fter rnessapa .. ask.iD~ o"r ~r~m~ MiDis~r 

. Drought 

to come and see the fate cff OUT people •. 
But the Prime Minister turned a deaf ear 
to our cry. UptiJl now, wbat to speak 
of the Prjme Minister, excepting our 
Agriculture Minister, no other Cabinet 
Minister cared to visit our place. 

SHRI CHINTAMANI lENA 
(BaJasore) : On the other day, in this 
House itself, the Hon. Prime Minister 
explained the circumstances due to. whicb, 
he could not personally visit Assam. 

SURI SAIFUDDIN AHMED: I am 
pressing for the visit of the Prime Mlnister 
because our people are aggreived and 
they say that he is not visiting our place 
as the State bas no ruling parf)t govern-
ment and no election near at hand. 

Secondly, uptill now no relief is sent 
to our place. Only Rs. 12 crores have 
been provided and that too for drought 
and not for floods. As you "know, in 
Assam there has been a severe drought 
too. We want tbat relief measures should 
be taken up immediately in Assam. 
Assam is producing two kinds of cropes, 
one is comdterciaJ crop and the second is 
foodgrains. Both the crops are damaged 
in this year in our area. Peop1e have no 
food to eat. Therefore, jf immediate 
measures are not taken, there is a danger. 
of starvation. There is also an immediate 
danger of famine. Therefore, remedial 
measures should be taken up urgently in 
Assam so that people who are suffering 
from flood and droulht may get some 
relief. 

. Moreover, every year there are floods 
in the mighty Brahmaputra and its 
tributaries. Ther~ are two multi-purpose 
schemes Damely Dhansiri aDd Dibing 
Projects. -Sut work is not yet started on 
these. two projects. There is no hope at 
aU that these two works may be imple-
mented in the near future. If tbese 
multi-purpose river projects are imple-
mented soon, Assam can be saved from 
the problem of tloods and drought. When 
we, members from the AGP. contacted 
the Brahmaputra Board, the officials have 
stated that there is .. constraint of funds, 
and tbat there is PO moDey for tbe 

~ ~ I II 



403 Di&. r~ : Floods ""d DI,. ~ : floods afld 404 
D~hl • 

N,?VEMBER 25, 1986 
D'OII6ht 

[Shri Saifuddin A bmed) 
construdion of these two projects. 
Thousands of crores of rupees are spent 
in other places for construction of such 
projects. Bot only for these two projects 
in Assam there is no money! Therefore, , 
I request the CentIaJ uDvernment fo· 
release adequate funds for the construc-
tion of these two projects which are 
yet 1 Q be started. If thes e two schemes 
are jmplemented, there will be areat 
lelief for the' food-(lffected people in our 
State. 

[Translation) 

SHR1 ABDUL HANNAN ANSARI 
(Madhubani) : Mr. Chairman, Sir, I am 
thank.ful to you. for having prov Jded me 
with an apponunity to speak on the pro-
blem of drought and floods. I would also 
like to say tbat whatever work bas been 
done in this regard so far is confined to 
only rehef work because attention IS paid 
o~ly to the losses caused by floods and DO 

effort is made to take Decess,1ry steps to 
find out a permanent solution to tbe pro-
blem in a planned manner. It is a matter 
of reglet that every ye~lr thiS assistance is 
given as relief but no :.lttentioD is paid 
towards finding a permanent so~ution to 
the real problem. Should I expect now 
that the p~ople who are hit by floods Will 

be relieved of thIS havoc? All rivers in 
Madhubani district of Bihar orlglDate 
from hills and cause flood havoc in our 
area. But it is a matter of legret that nO' 
special attention has. been paid to it since 
Independence. I would like to cite an 
example in tbis regard. ~he const, uelion 
work of Kosi project was inaugurated by 
Late Dr. RajendrA Babu in January, 1955 
so that flood water could ~ controlled 
and suppl:cd to the farmers for irrigatitn. 
But this project bas DOt been completed 
till today. We do take interest in.aetting 
a hoae amount sanctioned by the Centre 
for the State Government, but we do not 
do .proper monitoring once it is aUocated. 
It is a matter of rearet that the projects 
ioauauratcd in 1955 aDd aa8m in 1961 by 
Late Shri Vinodanan~ Jha, the then Chief 
Minister of Bihar and tbereafter by Late 
Sbri Lal Bahadur Shastri at j3bim Naaar 

are yet to be completed. The money ear-
marked for the project is lOin. into tbe 

. pockets of engineers who are buitdinl 
their own mansions for their comfort and 
are not takina up the work or tllese 
canals. . 

The secpnd major river which affects 
our area is Kamla river which also orili. 
nates from the hnts. The canal coDstrac-
tion work on this river was innupra ted 
by Late Jawahar Lal Nehru. At present 
the canal which is known as Kaml. CaDal 
is lying dry. 1~ 1963, the then Members 
of Parliament had dr:awn the attention of 
the Governn'ent towards it but no atten-
tion has been paid to It so far. When I 
raised this question last year, I was t(1Jd 
that the Government of India would take 
it up with the Government of Nepal and 
a solution would be found out, Nepal has 
constructed dams on all their riven nod 
during the rainy season tbeyopen their 
gates as a result of wh:ch the entire nor-
thern Bihar IS inundated, whereas during 
Kharif crop they close their gala. I was 
assured that this problem would be solved 
through mutua) dialogue. But J am sorry 
to say that no effective step bas been taken 
by the Central Government in this direc-
tion. Should I hope now that the people 
who ~lre affected by flood in successIve 
years will be relieved of this problem for 
ever and the farmers will get wate. for 
irriaation ? Sir, it bas become customary 

~ 

to spe(lk on this tOllie ; some people bave 
to listen to it but nobody thinks over if. 
That being so, there is no use having a 
discussion on it. Therefore, I would Itke 
to draw the ::)ttention of the Government. 
through you, to the faj:t that so far as 
the third river--Adwara Group of Rivers 
is concerned, -five districts of Bihar are 
affected by them. Last year, the Chlcf 
Minister of Bihar had said that tbere 
were no floods in Bjhar, it wal only 
water.lo"iog io the low Iy iDa areas. I 

'had personallY'visited the area and had 
sent some photo&raphs to the Prime 
Minister of our country, Shri Rajiv 
Gandhi. I wu assured by the Minjstrles 
of Agriculture and Water Resourc:a Ib:lt 
action in tbis reaard was i)eilll taken, "but 
I am sorry to poinf out that DO steps bas 
80 far been taken 10 thi. direction. ~ 
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With' these words, I would like to say 
that besides sanctIoning relief funds we 
,bouJd allo try tg solve the problem. 

·SHRI G.S. BASAVARAJU '(Tumkur) : 
Mr. Chairman, Sir, we are discusslDg a 
very vital issue for the past three hours. 
Every years we discuss about the havoc 
of floods and drought. I am taking part 
in such a discussion for the third time in 
this august House. Some parts of the 
country are affected by floods and some 
are under severe drought conditions. In 
fact these problems have become routine 
in our country. This year there were 
devastating floods in Andhra Pradesh 
taking over 170 Jives. North-eastern 
States were also affected by floods. 
Kamataka States bas been reeling under 
severe drought for the Jast three conse-
cutive years. This year fortunately my 
State has received some rdin. ThIs is not 
at all sufficient and especially in the catch-
ment area the rainfall is scanty. 

Such problems of floods and drought 
would continue to haunt the country until 
we take 10Dl terms measures to con~rol 
them. DOastur Comapittee has given Its 
report but no action has been taken on 
lIS recommendations. Some are of the 
opinion that Dastur Committee repOl t is 
not viable. I am of the opinion that this 
is the only answer for controliing floods 
and drought in the country. Linking 
Ganga with Kaveri is the only solution 
for most of the problems of our farmers. 
Diversion of river water should also be 
takeo up on top priority basis. If 
in ig.itiolP potential is increased it wjll help 
the farmers to progress and ultimately it 
would lead to the prosperity of the coun-
try_ Forty lakh acres of land will be-
come cultivable if we spend about Rs. 
15,000 crores. It will also provide jobs 
to la\hs of labourers in the country. 

17.00 tars. 

In 1{arnataka, unfortunately the meney 
.1t Jus been saactioned by the Centre. is 
not beina utililed properly. The Chief 
Manister has no courage to utilise the 
State funds for irriaalicnal purposes. 

Droug"t 
There are several projects in Karnataka 
which are pending for the last several 
years. Upper Bhadra, Upper Thunga, 
Bedthi, Agbinashini, Varahi Netrorati are 
the most important projects which are 
pending in my State. I urge upon the 
hon. Minister to complete tbese projects 
a t the earliest. rhe completion of these 
projects would be a boon to the farmen 
of Kamataka. I hope that the bon. 
Minjster' will take immediate steps to 
COnnect major rivers of the country and 
save the poor farmers of the cour~tly from 
the havocs of floods and drought. I thank 
you for giving me this opportunity to 
speak and with these words, I conclude 
my speech. 

[£ngli",,) 

SHRI JAGANNATH PATTNAJK 
(KaJahandl) : Mr. Cbairmallt I Come from 
a Sta t e which is always in tbe gr;p of 
natural clbmities due to drought, floods 
aod cyclone. And the constituency which 
I represent. Kalahandi, has becQwe a 
national ev~nt today especially after the 
Prime Minister visited it and beca'use of 
its drought-prone conditions. 

I am not going to discuss anything here 
regarding various measures and pro-
grammes about which mJoy speakers have 
already mentioned, there is a shortc1ge of 
food, fOdeer and drinking water. But 
above aU I want to mention my experi. 
ence in the poverty-str leken of drought-
stricken areas and I would like to draw 
the attention of the House and the bon. 
Minister because it is bigb time to evolve 
a strategy and operational approach to 
eliminate poverty and eradication of 
regional imbalances, and that is tbe 
socialist concept of our planning. 

No doubt today we are in a state when 
from a country lbat was importJOg food. 
araios from outsido, we are exportJDg ~ 
DOW. But Simultaneously, at 'the same 
time, today sbortase or food, fOdder aad 
drink ins tllter in a laqe number of 
villages is a srim fact of today's India. 

Out of the total cultivable land of the 
country 70 per cent is under-rain fed or 

-no speech WI' oriainally delivered in Kannada. 
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dry area. And only 4 per cent of the 
total production comes from thls 70 per 
(:Cnt of tbe cultivable land. Because 
these areas are under a vicicious cIrcle, of 
bigh risk, low investment. poor techno-
logy low production and because of hIgh 
risk 'institutional credit IS very poor and 
there is large scale under employ~ent and 
unemployment. 

About 73 per cent of the farmers group 
can cultivate only 23 per cent o,f the 
tatalland and ahhougb we are ~alktna. of 
socialism, all ove~ India feudalism eXists. 
'So far as our land system IS concerned 
and hardly one per cent-or a little above 
that-of the land has been distributed 
through land ceillog, among the poor, out 
of the surplus Idnd. 

So WJth these conditions it is not pOSSI-
bJe t'o improve all those areas until and 
unless there IS a strategIc approach and 
there is micro-level or distnct-level area 
pian.,. and a specIal Development .Board 
for providmg adequate central asSistance 
during natural calamities 10 the whole' 
country. \ Otherwise, all these areas caD-
Dot come to the national level, so rar as 
irrigation, agriculture and other things are 
concerned. 

~imultaneously, Orissa should be trea-
ted as a special category State like Jammu 
& Kashmir and Assam. Otherwise, Onssa 
cannot comc to tbe map of prolressive 
India. 

Out of my own experience, I want ta 
bring to the attention of the hone Minister, 
the following pOints on WhiCh more 
emphasis should be laid. One is declaring 
the drought period for the whole year, not 
merely from cessation of tbe rains to the 
normal period of crop. 

17.06 lin. 
(MIl. DEPUTY SPEAKER ,,, the Chai,) 
Secondly, an emergency should be 

clcdarcd so that DO economic activity 
takes place outside the GDvernrrent 
apprOfed. Thirdly, an assured job and 
an ..... ed waae (or the whole year should 
be easured. Then. marketinl network 
and i1ISdtutiooal credit sbOUld be allUred. 
Dry farmina development with utilisatlOD 

'i 

of mod ern technology should be pursued. 
Drought reSistance seeds should be adop-
ted by farmers. AU water resources 
should be tapped. Complete ban on 
commerCial utilisatloo of. forests except 
for irription sbould be there. More 
allocation for'" promotiol dry farming. 
soil mOisture conservatIon under the 
DPAP programme and attention should 
also be p .. tid to lIvestock develorment, and 
finally, crop Insurance schemes should be 
properly implemented. 

In Orissa, one pari of the Stdle, IS 

drought stncken like K .. lJanJdbi, while 
another pari IS flood stricken, or is reellOg 
under the havoc of cyclone like Balasore. 
Only 13 million hectares of land is under 
some protected drought-prone scheme 
although there is about 40 miilion hec-
tares of land in this area. 

The total rell ~r expendIture dUflOg the 
Sixth Plao period was Rs. J 200 crores as 
against Rs. 780 crores only was gIven to-
wards flood protection, Much of the 
damage caused by the Irecent floods is due 
to lDadequJte mdintenance of tbe existlDg 
bends and embankments. The total out-
lay on flood control measures is ne9'er 
more than 1.2 per ccnt. That is why we 
should lIve more emphasis on Dood pro-
tection, rep.lirs and mamtenance of bends 
and embankments mcludlol SOil conser-
vation aDd afforestation 10 various river 
'(alley... Reckless destruction of forest 
and neglect of soil conservation bas com-
pounded the problem manIfold. SOtl 
conservation should be stepped up so that 
there will be proper sustainable develop-
meot of environment also. t 

There should be DO discfJmioatioD 
whlle giviDg the central a id, nor shau Id 
there be any distinction. At least in the 
case of the States whIch are facins conti-
nuously natural calamities like drought, 
flood and cyclones, tbe central assistance 
should be CODverte1 into If ~nls. There 
should be one hundred per ceot non-Plan 
aid or arant. Otherwise, the loal. of 
elimination of poverty bnd eradication of 
rcajonal imbalances will not be acblevco. 

Some hone Members bave suaeated 
that fb e Central Government sbould take 
full r(IPoDlfbility 10 rar a. theae natural 
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calamities are concerned and there should 
be a master plan or a national Planning 
Board should be established in order to 
develop districts like Kalahandi and other 
drought stricken areas. The visit of the 
Prime Minister to . such drought-prone 
areas has also helped. While the present 
relief measures are indeed much needed 
and therefore, are welcome, the Govern-
ment will have to take a long term view 
of the pIoblCIn and evolve a scientific 
irrigation and drainage plan so tbat this 
area can develop forward and the State 
can fully ~I nd properly utilise its water 
resources both above and under the sur-
face. Only when such povetty-stricken 
areas are developed we will reach our goal 
of 50ch lism. 

SHRI B.B, RAMAI'AH (Eluru): Flood 
is one of the b:ggest problems in the 
country. ,I can talk about floods because 
in our corstituency, we have suffered very 
heavily because of floods. The place 
where I ,come from is submerged upto 7 
f~t of wuter. We are very close to the 
Godavari r~ver. For the first time after 
so many ye,lrs, this river has threatened 
both ellst and west Godavari distncts. 

The relief measures are very important. 
The communication is completely cut off. 
Even tbe road communication is Dot there. 
The Defence Department supplied some 
boats. But tbey are not in a po~ition to 
serve the people. The other important 
tbins is wireless network. Wireless net· 
work is required because the telephon.!S 
are not able to work. The wireless sys-
tem should be strengthened and the 
Government should simplify the proce-
dures for wireless system so that we cao 
usc this wireless system in tbe cyclone and 
flood affected areas. Without tbis, tbere 
1S no way of communicating. Dvm the 
police wireless system. is not able to cope 
up with the requirements. And it is not 
even upto tbe mark. At present, tbere 
are lot of restrictions on the procedures 
for l.!ttiDl wireless network. 1 request 
the Government to simplify this for the 
benefit of the above-mentioned areas. 

, Even the food and medical supplies we 
have to Itt tbrouab belicopters. The 

De~ellce Department supplied us some 
hehcopters with low capacity. So, tbey 
were not able ,to serve the main pur~e. 

Not only that. The amount of damage 
and tbe services required are also impor-
tant. Cyclone shelters should be provided 
for the people of cyclone a~d flood affec-
ted areas, especial1y the coastal districts. 
so tbat they can protect their I ives in these 
shelters. 

The most important requirement is 
health and medical facilities, vaccine sup-
plies and so many other thmgs which the 
flood affected are~s require. But we are 
not able to get these things in time. 
Cattle protection is also very important. 
We h~ve lot of problems. It' because 
of the fact~ that the State Government 
cLIme to our rescue very quickly and this 
is why, we were able to save human 
beings and cattle. But the Central 
Government has tak en long time to come 
to assess the requirements. . 

Along with irrigation, the Flood Pro-
tection Department should also be deve-
loped. This is very essential for the pros-
perity of the ceuntTY. In fact our , ' country s economy is dependent upon 
these things. Every year, crop worth 
thousands of crores is d~maged due to 
floods throughout the country. Though 
we are an agricultural country, still we are 
Dot agriculturally strong. We have to 
import lot of commodities like sugar, edi· 
ble oils from abroad. 

If the Celtre approves projects like 
Polavaram and IchampaJti, the irrigation 
facilities thele win improve and it will 
also control flood damage besides pro-
viding drink!Dg water, navigational fJcili· 
~jes, etc. This will help increase the food 
prod uction in tbe country. 

The amount of damage that is caused 
in the recent ft.oods in my area is more 
than Rs. 600 crores. But we b~\ve only 
received RI. 132 crores from the Central 
Government. That is a very me.rgre 
alnount. The Central GOVCf"Drnent shllu!d 

. provide more assistance and it should be 
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released OD a war footing. We do not 
know when these calamities may occur. 
The Government should be able to take 
qu ick decisions and come to tbe rescue of 
t be people. 

A lot of damage has been caUled to 
river bunds, cdnal buo.ds, roads, bouses.. 
All these things are required to be rep(tit· 
ed as early as possibl e. 

The crop insurance which is provided 
in these areas is not serving the purpose. 
The insurance people say that it is done 
on the basis of a mandaI. Eyen if a p~rt 
of the mandaJ is dama,ed, they are not 
coming to the rescue unJess it is 80 per 
cent damfge. They are wiIJing (0 con-
sider VII 'age as a unit, put for that the 
value of the premium goes vcry hish. So, 
il is Dot belpmg the farmers of the areas. 
Either they should completely stop this 
insurance or do it in such a way tbat it 
1S helpful to the farmers. 

As I said earlier, recent floods have 
affected the poultry and fisber:es .... The 
most affected area in my constituency is 
Kollal u where the floods have caused lot 
of damage to the houses, fishina thanks 
and crops. After taking into coDsidera-
tiona I these things, the Government o( 
India shuuld provide sufficient funds 10 
that the loss incurred by the people Is 
made good. They should be able to' aetde • 
iQter .. StJte problems. I know there at-e 
lot of inter .. State problems in the way of 
construction of dams. If the Government 
takes active interest, tbe inter· State prob- . 
lem& which are one of the ~(" probtems 
in the way of construction of da~., ca. 
be resolved. This is very _entiat Dot 
only to help the farmen but also .. 
improve tbe economy of the coantry. This 
wiD also help in lot of other waYS. The 
8I1"icultural base is Yery importao1 evea 
for the indust·l'lal base. That is why. I 
specially request the GovC1'BlMnt te take 
imotediate measures. Not ooly tbe pr •• 
Iem of these major riven, there ,,~ 

other minor trriaatioD probtems .... tiIre 
ErrakaJava in West Godavar' Mk1 ether 
minor irrigation projects whicb are fre-
quently iDUDdatiq th,e Kolleru .rea com- . 

pl$l,. The major river. may be 8ettina 
ftooda once ia five yean or 80 but these 
small rive~ are catJsina more damage 
every year. So, tbere also the Goyernment 
should come forward and provide some 
relief for tbe smaller. irrjgation projects 
aad for prevention of tbe floods. 

I Utank you Vel y much, for giving me 
the opportunity to speak. • 

[Tran.a/Qtlon) 

SHRI DAL CHANDER JAIN 
(Damoh) : Mr. Deputy Speaker ~ SIr. 

. almost in every sess ion, this probJ ern of 
flood and drought is dIscussed. It is not 
a new problem but is hundreds and 
thousands years old.' Today, our SCJcn· 
u"ts have made tremcoJous progress and 
have been pble to send tbe man on the 
Moon. Therefore, I would like to request 
~ scientists to conduct some research 
so as to control Hoods and drought. This 
year, Madhya Pradesh is in the grip of a 
severe drOulht. so much so that 35 OUI of 
45 districts have been declared 8S drought .. 
affected areas. But the condjtioJ~s in tbe 
remainiog 10 districts are also not good. 
either. I would like to draw the attention 
of tbe HoUle to the fact tbat if we could 
complete tbe irriaat ion schemes early t we 
wOD'd be able to deal witb the drOulht 
siu.tioR to some ex(eDt. ) come from 
Bu"flelkbaDCI resion which is a backward 
area. There is 00 industry in lbat area 
anct tfae irriaatioo percentalO is hardly 
2 to 1 t)et' cent. The Kain River Irriga-
tion Project of Panna diatrict is pendiol 
willi the Central Government SIDce quite 
lOO1etime. Tberefore, J would like to say 
tbat this project should be raken up. The 
Harijan and A~,.sjs. constitute about 
4' per cent eI tbe total population of 
.. district aad yoU can well imaaino 
how much "ackward that area would be. 
TIle diamond and atone mines in PaDUa 
cJiIttict have been cloled due to some 
...nl. J would like to request tbat 
these miDea .hould be re-opened so that 
tbe people could aet work durie, tbis 
drouabt period. If tbey are nOt opened, 
the 1)eOple of Panoa districts will be 
forCed to m ..... te to other plac¥ in 
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search of work. Similarly. about 40 
per cent people in Da(llob district belong 
to the backward classess. There is 
Puncham Nagar Irrigation Scheme wbich 
'has been surveyed and the GovernmeDt 
have also spent some money on it but 
th e scheme does not appear to be head-
ing towards eally completion. I want 
that such schemes should be launched 80 
that people could get emplopment. If we 
do so flood and drought situ'ltion can be 
avert;d and a permanent solution can be 
found out. Ev~ry year we spend croPeS 
of rupees' to combat the flood and 
drought situation but they are all tempo-
rary solut ions to the problem. We 
should formul.l.e some schemes to find a 

. permanent solution to these problems and 
schemes so evolved should be given 
pract:c~1 shape. There is every poss:bility 
of natllr<l I gas aod oil being struck in 
Damoh district if intensive survey ef that 
area JS conducted. EarLer, such possibili-
ties were explored during the course of 
primary survey. I would lik~ to say that 
for finding a permanent solutIOn to flood 
and di ought problems. we should t.tke up 
some big schemes in band. Tbis year the 
Khal if crop 'Aas alrrtost destroyed in our 
area due to poor monsoon and now the 
farmers are not in a position to sow 
Rabi crop due to poor rains. They are 
pra) ing to God for rains so th !t they 
could sow their crop. The drought 
Situation is so gtirn there tbal the people 
say that they h lYe not eXilel ienced such a 
drought ;0 the last hund. ed years. 
Thelefole, I wan~ that the Central 
Governme'1t should pay aUealion to it. 
I thank the MJdhya Pradesh Government 
for 'aklDg up some primary works there, 
but these works ale I:ke a drl p in tbe 
ocean. These works are of no use and 
are tot.lUy inadequate. Therefore, I 
request the Central GtWernmel,t 10 make 
s"ccial allocation for tbe schemes·) have 
referred to above, so that permanent 
solution to the probtems of the b.'ckward 
areas of BUlldelkhand could. be found. 
II '\\,as with thiS end 'in view that the 
Centr; I Government h~td set up Bu~~el. 
khand Authotity to improve the condluo~ 
of that are:\ and to avert natural c.-1aml-
t·_ • Therefo) e the ~ntraJ Government t~.. . 
_,bnuld' pay special attention towards It. 

SHRI JAGANNATH PRASAD 
(Mohanlalganj) : M~. Deputy Speaker, 
Sir, I am thankful to you for prOViding 
me· an opportunity to speak though I 
had bard)y made any effort for it. Today 
!bey problem of floods and drOught is 
being discussed under RuJe 193. 1t is 
a natural calamity which have its adverse 
etfec!s. The hone Members have discussed 
this problem in the .cOlltext of their 
respective States. I would like to bring 
it to your notice that floods and drought 
badly affeet those Sta!es which aI e 
successively experiencing such calamities. 
Examples of Uttar Prades~ end Bihar 
which are affected by fioods every year 
and Rajasthan which is affected by 
drought arc before you. Various Mem .. 
bers from Rajasthan have sa:d in their 
speeches that the people of Rajasthan 
are pining for as cheap a commodIty as 
water. Therefore, instead of touchlOg 
upon an extensive area, I shaU keep 
mysell confined to some districts of 
Central and eastern Uttar pradesh and 
would like to draw your attenth.n to a 
few important pjoblems. The vJllages of 
Luckoow district and Hussainganj and 
Purva tehsils of Unnso distr ict form part 
of my constituency t lid they are hit by 
floods every year. Floods Cause huge 
lusses to the farmers. The rjve:s, namely 
abe Gomati. Sai and Beta wh;cb p~ss 
from there pose problems dUling floods. 
When the officers of Unnao district come 
to Luckoow for relief works ~ they have 
to corne W(.I Sandub-aD extra journey 
of 30 miles. The some.is the c~se \\ith 
tbe officers of Lucknow go 109 to Unnao. 
I have wriUen to you many letters in this 
connection and invited your ~ttention 
tbrouah other mediums well. Some days 
b:1Ck, a committee on ftoods was consti-
tuted in Uttar Pradesh and I had raiseJ 
this question before that committee also 
uyina that 'a bridge over the Bela fiver 
J)ear Rabimabad be constructed to f~Clh· 
tate smooth traospoi t ItioQ of fioed relief 
material. I think the State Go,ernment 
must b:lVe given thouabt to it but the 
construclion of bridge is not possib;e 
witb('ut help from the Central Gove: n-
mente Therefore, I \\ ould request Ihe 
hon. Minister, though I have taken jt u~ 
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in writting also. that steps be tJken in 
this regard. 

Although Lucknow city ]s located On ' 
the banks of the Gomati river but the 
city has been fully protected by construct-
ing an embankment on the river. · Now 
for the last 12 t6 IS years, the city has 
not been affected by floods, but there are 
many viUaaes 'which suffer enormous 
erosion by the fivers. ConstruC110n of 
embankment is reqUired there also. .. I 
have written many letters to the hone 
Mmister in this regard tao. 

Now I want to draw your attention to 
K hin and Pilibhit distr .cts where the 
Sharda and the Ghaghra rivers cause 
floods every year and as a lesult thereof 
thousands of acres of land is lDuodated. 
This causes exteoshe damage to the 
standlOg crops. The maID causes of t'be 
floods are accumulation or siJt 10 the 
river-beds and excess of sand which causes 
overtlow of water resultiug in floods in 
that area. These rivers are very shallow 
and a small increase in the level of water 
results In water flowing over the banks. 
Th's causes severe soil-erosIon in that 
area and huge losses are thus suffered 
every }ear. Besides, there is a bridge on 
L.R.P. road, i.e. on Assam-Barellly Road 
r:ear NJwwapur in Khiri d:strict which 
was cuDstructed at an approximate cost of 
Rs. 3 croteS. Dui a n~arby vlJlage named 
Area hlS been cut off due to the river and 
a large erosion bas resulted due to which 
the distance from the L.R.P. road h .. \s 
sbrunk to only two furlongs. If thiS 
erosion IS not cbecked in time, this bridge 
will submerge in the river and H second 
river will be formed there In tbis 
conrection, a team form the Centre WdS 

sent tbere to study tbe situation. That 
teJm has visited thal place two or three 
times, but no action ha! been taken till 
now. I urge the hone MInIster to look 
info this m liter as welt. If erosion of 
tbe land of Arca vllI~ge is not checked, 
tbe Sharda river will overflow the L.R.P. 
road and will change its course to tbe 
other side of this road thereby making the 
bridge construcfed at such a huge cost 
useless. 

I want to draw your attention to or e 
more problem' of Khjri distrJct. The 
Sub eli rIver used to cause floods in tbat 
area -every year. A canal to prevent 
fioods was constr·lcted there a t a cost of 
Rs. 6 crores but water has not been 
diverted into it till today. The reason is 
that thousands of tonnes of wood gett 
collected in this river. This district is 
situated on the border of Nepal and hal; 
dense forests in It. Trees in large numbers 
flow WIth this river hereby blocking its 
flow, whIch results in overilowing of the 
waters. This damages the standing crops 
in thousands of acres. ThlS Suheli Canal 
was constructed with the assistance of the 
Central Government. I would like to 
draw the attention of hone MIOIster to 
it and would request bim to get th s nver 
cleaned to prevent floods and to flush out 
thousands of tonnes of teak from the 
river. ,. 

I want to put forward one more 
suggestion. It is true that crores of 
rupees are disbursed among the flood-
victims in the form of flood relief to Sdve 
tbem from starvation, but later on when 
crores of' rupees ine sanctioned as house 
buildiog aSSistance, It is not dIsbursed 
immediately. I urge that some perma-
nent plan shoufd be formulated to control 
floods. 

SHRI DHARAM' PAL SINGH 
(Sooepat).: Mr. Deputy SpeLlker, Sir, 
the subject UI~der diSCUSSIon today IS very 
impol tant and it ]s discussed in every 
session because India is such a big country 
that every time some part or the ocher IS 

flooded Of IS hit by dlought. Thls 1S a 
very dangerous problem facing this 
country. If some permanent solutIon is 
found out then, I think, the problem of ' 
production of foodgraios in lodia can be 
solved. 

I do not want to take much time and . 
-would say that at most of the places 
floods are caused because of the defectJve 
dr,linage system. Let me tdke the ~se 
of my own state, Hdryana, where floods 
arc caused at many pJaces not due to 
rajns but d\JC to the inflow of wa~r from 

I • 
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outside. The admioistratiod is responsible 
for these floods caused by outside waters. 
The drainage department does oot 
properly maintain the drainage system 
and as a result of that, floods are 
caused. The funds provided for drainage 
cleaning are not adequeate. Money is 
provided only after the floods have 
occurred. I mean to say that if the funds 
granted for controlling the floods are pro-
perly utilised, this problem can be solved 
to a great extent. But, generally, it is 
seen that only 20 to 30 per ccnt of the 
sanctioned amount is spent .. If 50 workers 
are employed, 200 workers are shown on 
the muster rolls and thus the remaining 
money is simply pocketed. If a proper 
check is maintained.on spending the funds 
this can bring about substantial improve .. 
ment in the situation. 

If large sized reservoirs are constructed 
• at a distance of 50 or 100 miles to store 

flood waters, the same can be utilised by 
channel ising it to tbe drought hit areas. 
It can prevent floods at some places and 
famines at other places. 

The waters of most of our rivers flow 
into the Bay of Bengal and goes waste 
once' it mixes with sea waters. If it is 
properly utilised and channelised, it can 
be beneficial for many places. A special 
mentioned in this regard can be made of 
Gang Canel near Hardwar. The water 
of the Ganga flows through this canal to 
the Bay of Benga). If some canal is 
constructed from Hardwar, this water can 
be utilised in the areas of Haryana and 
Rajasthan. I think it can irrigate 
thousands of acres of land and, thus, 
dIOUght situation there can be overcome. 

The nature does play her part in 
causing droughts, but if we could avoid 
human failure, huge losses can be 
averted. It is the responsibility of our 
Government to rectify the short-comings. 
I would like to mention the Sutlej Yamuna 
Link Canal in this' context. Haryana is 
to get water from it. This issue has been 
pending for 20 years. Although it has 
been decided under the Indo·Pak Water 
Treaty of J955 that our State would get 
water yet we arc Dot settina tha~ ~atel' .. , , 

due to a dispute between the two States. 
I request that the S.Y.L. canal work 
should be expedited and the Central 
Government should take over this project 
and complete it. Only then this work can 
be completed speedily. Lakhs of people 
in HaryaDa and Rajasthan will get water 
through this canal. Today this water 
is being wasted and flowing to Pakistan. 
The present situation in Punjab is that 
water level has risen very high. The 
dispute between the two States is totally 
uncalled for. Punjab does not need that 
warer and if it is allowed to flow into 
Haryana and Rajasthan, the lot the people 
in these States can improve. (lnt~"uptions) 

It is a question of life and death for 
the people but Shri Daga is taking it as 
a jOke". All tbe suggestions put forward 
today relate to irrigation department but 
DO minister of that department is present 
here. The only Minister present here 
is hon. Agriculture Minister. I would 
request him to pay special attention to 
the suggestions relating to floods and 
drought and forward the suggestion 
relating to irrigation to the Irrigation 
Departmen t • 

The standing 'basmati' rice crop in 
Haryana has been destroyed. Arrange-
ments should be made to compensate for 
the same. 

With these words, I express my thanks 
to you. 

[Eng/i&h) 

MR. DEPUTY SPEAKER: I request 
each Member to speak for three minutes 
Hon. Minister is going to reply at 5.55. 

SHRI K.S. RAO (Machl'patnam): It 
is affecting the entire nation. You must 
extend the time, of the House. It is a 
very important subject. No. We do not 
agree. 

SHRI MOOL CHAND DAGA (Pali): 
The whole House supports it. We all 
want time. 

MR. DEPUTY SPEAKER: Let the 
Member speak. We will doc;ide aft~r
wards. 
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SHRI MooL ('HAND DAGA : You 
are the best judge. You can extend the 
time of the House. 

~IR. DEPUTY SPEAKER : J am not 
the sore man to take tbe decision. 

(Translation] 

SHRI JtANA VIR SINGH (Kaisar-
ganj): Mr. Depu ty Speaker, Sir, tbe topic 
under discussion is very important. You 
must have realised it by the enthusiastic 
response from tbe hone Members in this 
regard. As you are very kind-hearted , 
hence I think, you will not object to the 
small request of the hone Members for 
extension of time. 

Sir, every year, the farmers are hit by 
the Roods and drought. Today, one of 
my hone friends was saying tbat scienec 
had not made any progress in this direc-
tion. But, I would say, that though science 
might not have made any progress, yet it 
blS certainly made progress in one sense. 
Whenever there are droughts or floods, 
tbe 'problems of the people are viewed 
from the air, witb tbe help of 'the aero-
planes. If our hone Minister is not pre-
occupied wtth any official functions, he 
does take tbe trouble of making aerial 
surveys of floods-hIt areas, wbether it is in 
Andhra Pradesh, West Bengal or Ultar 
Pradesh. Whatever plans are formulated 
to meet the situation arising out of floods 
and drOUght are forgotten as soon as 
floods recede or there is some respite from 
drought. What I want to say IS that the 
hone Minister should not attach undue 
importance to attending functions and 
should jnstead lay greater emphasis on 
visiting those areas. This is my bumbl e 
request. 

Secondly, the Meteorological Depart-
ment is a white elephant. Its weather 
forecasts are rarely ""accurate. If their 
forecast is for a flood, take it that 
drougbt is in the offing and if they forecast 
tbat they will be drought, the probability 
is that of a flood. Therefore, I would 
IUgest thJt this Department should better 
be abohshed or else it shoul d be made 
scientifically more advanced to make 

accurate forecdst so that tho farmers could 
benefit. 

. 81f, the extent to which felHnl of trees 
IS resorted to can be judged from the facl 
th~t whenever a new industrial town is 
buIlt or a canal. is constructed, it is the 
forests tbat recctve the first I._I- F . ugsuw. oreets 
proJect, us from floods aDd drought. When 
a tree IS felled, it is not the tree alon e 
that receives the blow, but tbe nature too 
gets, an assault. Pelting of trees upsets 
envIronmental balaDte. Hence. we shoold 
first ensure that no industries are set 
no, ca?als are constructed and DO town~~ 
budt JQ the forest-bearing areas. 

Now, let me say a few thieas about m 
own constituency before IcY . . o~ ~ 
national ISSUes The const t· o h . rue Ion work 

n t e Saryu Canal Project has been 
gomg on for years in Babraich d' t ' 
of Uttar P d 15 rlct ra esh. I am of the view that 
the ,Canal work wilt not be completed 
dUnng tbe next three generations Th' 
Canal 't • IS as ~ stands now is in the shapcf of 
a wall which causes inuodation of large 
areas donng floods The total f . . arel 0 
Bahralch, Dasti. Gonda and Gorakhpur is 
comparable to the total area of Haryana 
State. These flood-prone areas are suffering 
due to non-completion of this project. .. 
(/nterruptions) ..... . 

Secondly, I would submit that this 
project shou1d not be put off on the 
ground of i fs being a State subj eet 
because the States do not have resource~ 
to solve these problems. The Central 
Government should provide assistance for 
early completion of big schemes. Hon. 
Sbri Yogendra Makwana should not be 
allowed to get away by sayiDI that the 
responsibility for the construction of the 
canal lies with the concerned State 
Government, be it Andhra Pradesh, West 
Bengal or bl8 own State. He must ensure 
allocdtion of Central assistance because it 
IS due to the non-completion of the 
canal that our areas are submcraed, Tube-
wells are not being sunk in our area 
in the hope of this canal. Hence. the 
CeDtre must take over this project. Sinte 
tbe areas of B,n,banki and Bahraitb 
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are submersed time and again, tbey should 
be exempted ftom paying land revenue for 
ever. In HafyaDIf, land, revenue has been 
waived in such cases by Shri Bansi Lal, 
but· the flood-prone areas of Uttar 
Ptadesh are not being treated alike. In 
my State, most of the 57 districts have 
been affected by drought, but you do not 
pay attention to them. You waIve the 
payment of land revenue in some areas of 
a particular State out of certain com-
pulsions, but you do not apply the same 
norms to the our areas. As land revenue 
is not waived uniformly, it causes a lot of 
heart burning in various regions. Hence, 
I would request that land revenue should 
be waived in all those areas of Uttar 
Pradesh which have been affected by 
drought. 

Another point which the hone Mem-
bers have raised is that the Agricultural 
Prices Commission is not bothered about 
the difficulties that the fdrmers have to 
face. They have their own norms for 
fixing prices, which do not have scope for 
upward revision even if there are floods 
or droughts, which badly hits the farmers. 
I want tbat the hone Minister should ins-
truct the Agricul tural Prices Commission 
to consider the fact that if certain are.iS 
have been flooded or hit by drought, 
necessary relief should be provided either 
by increasing the procurement price or 
by supplying subsidised foodgrains. I 
would submit tbat tbe level of the river-
bads has risen which results in large areas 
being inundated. The Ghagra river is one 
such river in Uttar Pradesh and th e peo-
ple know tbat is a devastating river. The 
Centre should formulate a scheme for 
construction of embankments on Ohagra 
river, so that confidence could be restored 
among the people and they are Dot required 
to live like nomads any longer. If this is 
done, they will be able to settle down and 
carry on with their aaricultural activities. 
This will immensely benefit the people of 
that area. 

I want to submit one more point. 
Immediate arrangement to provide free 
edUcation sbould be made by the Centre 
in are~IS which are affected by drought or 
floods. It is not proper to impose deve-

lopme'?t levy on them. They do not have 
enough to eat, clothes to wear; yet such 
taxes are bemg imposed on them. Heoee • I want that the States should be asked to 
take steps in this dlrectlo~. 

Mr. Deputy Speaker, Sir, finally, I 
would lik-e to submit one more point. 
The farmers work hard in order to pro-
duce more food grains ~ for the people of 
the country. Hence, the Centre as well 
as State Governments should formulate 
certain radical schemes to- bnng about 
revolutionary changes in tbe standard of 
living of the farmers and to control flJods 
and drought as also \0 save them from 
the whimsx of the Agricultural Prices 
Commission. They should at Jeast be 
provided with foodgrains at subsidised 
rates during the floods and drought. With 
these words, I conclude. 
[English] 

SHRI SHANTARAM NAIK (Pdnajl) : 
Mr. Deputy-Speaker, Sir, my place, Goa, 
is one such place where, I had sa id in my 
speech last year in one of the discussions , 
we had never seen any sort of drought 
at any time of tbe ye.llr. But hardly one 
year had passed since} had uttered tbis 
sentence in this very House, we got this 
year, an acute shortage of water and 
consequently a drought situ,ltion: 
Normally we get on an averLlge about 
100 inches rainfall, but we had this year 
only 75 per cent of the rainfall and there 
has been shortage to the ext ent of 
25 per cent. This has created a situation 
of drought in our Union TerritLfY. This 
much of shortage of rainfall in any other 
part of the country would not have 
created drought-like situation because 
this much shortage is normal for any 
otber part of the country. But because 
we have never experienced this before, 
this has, create~ an alarming situJ.tion in 
Goa. In the circumstances. I would make 
this request to the Central Government. 
The Union Territory of Goa, Daman and 
DlU have asked for assistance, not very 
much but a little over Rs. 10 crores. 
If this assistance of Rs. J 0 croces is 
sanctioned to the Union Ter-ritory 
urgently, then most of our problems in 
the com!ng six months wlll be over. Goa 
is a tourist place whiCh is visited by lakbs 
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of people from all over the world, 
particularly in the coming six months. 
In the circumstances, we have to lay 
stress not only because of the local 
population but also to cater to the 
tOUllst trade which ~ e cannot igoore 
under any circumstances. I would also 
like to submit that crops have totally 
failed and there is also acute scarcity of 
drinklDg water. Human beings somt.how 
manlge to get some drinking water for 
them, but what about the animals 1 
Right ftom February onwards upto ·May, 
the condition of animals will be worse. • 

The progress of all our Five .. Year 
Plans has been washed away in the entire 
country by floods and drought in the 
Jast 25 years. If thetF had been no floods 
in different areas, we would have made 
progress three times of what we have 
been able to, we would have had more 
scbooIs, three times the number of 
scbools we have, more roads and so 00. 
In all fields we would have made a 
tremendous progress, three times more 
progress. We have to see whether we 
can also take some expertise from foreign 
countries with respec t to the contra) of 
Hoods. This is a situation where some 
scientific know)edae is involved. Unless 
we take some expertise from allover the 
world, wherever It is avatlab~e, this 
situation may not be able to be cootrolled 
to the extent tbat we would like to. 

Secondly, whatever projects tbe Goa 
Government have proposed to the 
Central Government should be cleared. 
Presently two irrigation projects are 
pending with the Central Government on 
some pretext or the other. The Mandovi 
and THad irrigation projects are pending 
for clearance of the Central Government. 
This should be cleared at the earliest. 

When we are discussinl floods or 
droughts, the Minister in charle of 
Apiculture is before us. ActuaHy the~e 
sbould be a Mjnistry for natural calami-
tiel. It is not only agriculture that 
tuft'etI when there is flood or drouabt, 
dlore ate ,arioUi other thiDp alao which 

get affected. How are we supposed to 
express ourselves unless you carry our 
points and feelings to aU the Ministries 
because there is not one thing which is 
affected? Therefore, I suggest that there 
should be a Ministry for natufal calami. 
ties. 

As far as GO.l is conCerned, I think 
that powers of the administration and the 

. Council of Ministers should be enhanced. 
It is true that recently flom Rs. 50 lakhs 
the powers have been raised to Rs. 3 
crores. It is very fine. But this alone 
will not do. If we bave sufficient funds, 
we would have been able to do much 
more. 

SHRI DIOVIJAY SINH (Surendra-
nagar): Mr. Deputy Speaker, Sir, I 
would like to give a new dimension to 
this whole discussion. I always believe 
that a parliamentarian has basically two 
responsibiltties; one is to create an 
initiative within his own constituency and 
the other is to represent before the State 
and the Union Governments. I would 
COncentrate only on the first aspect which 
is, what can we do in OUf own constitu-
ency. Withio th.s ambit I wouJd 1ike 
to say that when we are talking of 
calamities, there are two aspects. one 
is the natural and the other is the 
man .. made. Within tbis, 1 want to speak 
only on the man-made impact on the 
environment. 

We have a voluntary forum caUed the 
• Parliamentarians' Environment Forum. 

I made a specific su&&estion to the 
Hon. Minister. In our Parliamentarians' 
forum there was a scheme for producina 
·an audio-visual film caUed "Akal Hum Le 
Aaye-We have ~rouaht this famine", in 
which I would like to spell out deforesta-
tion, excessive grazing, soil erosion which 
is counter-bunding also, over withdrawal 
of water sources, also fewer cattle and 
family planning. If such an audio-visuaJ 
film is produced in the name of Parlia .. 
mentarians' Environment Forum, we can 
make ourselves felt throuabout our 
constituencies that we are doio, weU in 
this field. 
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SHRI K.S. RAO: Mr. Deputy 
Speaker, Sir, It is a very important 
subject as everybody has realised. The 
flood and the drought situation in this 
country cannot be taken independently 
because it is inter-connected with irriga-
tion. The loss that is normally caused 

, by floods is immeasurable and the loss is 
bothways. In this respect the Govern-
ment, either State or the (entre. should 
pay immediate attention and see that at 
leJst it is taken up regionwise so that we 
can sort out the problem of not only 
irrigation ; but also floods. 

For example, you take the case of 
Andhra Pradesh. The Joss due to the 
unprecedehted floods in the recent past 
is said to be about Rs. 1683 crores and 
the annual budget of A'1dhra Pradesh is 
ab'out Rs. 1200 crores. Obviously we 
can understand how much damage has 
been done and how much could have 
been saved If only the WJter is tamed in 
tbe rivers. Instead of allowing mdny 
States to complain about the inadequate 
help from the Central Government, the 
States will be too happy if the Central 
Government updertakes these measures. 

As we know there is constraint of 
resources with the Central and State 
Governments. So, I suggest that Govern-
ment must take immediate measures to 
give clearance to the projects asked for 
by the State Governments and they may. 
be allowed to raise funds through bonds 
for the projects which they want to 
construct. 

Further, Sir, when we are considering 
the funds Biven to the farmers fo~ digging 
bore wells as loan. We can as well adopt 
a method of asking the farmers to take 
Jo'an for constructjng a project involving 
thousand crores of rupees which can 
cultivate 10 lakh acres of land. The 
farmers will be happy to come forward. 
It will solve the problem of irrigation 
and avoid flooding. The water level will 
also come up by which the drought 
situation in other parts of thc country 
will get solved. Instead of allowing the 
States to complain the Central Govern-
ment and State Governments must sit 

together and find out proper and jmme" 
diate measures to sort out tbe problem. 

MR. DEPUTY SPEAKER: Now the 
hone Minister will reply. 

(Interruptions ) 

[Translation] 

AN HON. MEMBER: I have not 
been given an opportunity to speak. 

SHRI GIRDHARI LAL VY AS : The 
discussion should continue tomorrow 
also. 

(Interruptions) 

(English) 

MR. DEPUTY SPEAKER : I request 
the Members to take their sealS. You 
can speak on so many other BiBs. There 
are lot of chances for you to speak. po 
not insist to speak on this subject alone. 
Already many Members have spoken on 
this subject. We allotted four hours for 
this discussion and already four hours 
are over. We ale going to come across 
similar type of Bills and discussion under 
Rule 193. You can speak at that time. 
How it is possible to allow all the 
Members to speak on tbis subject alone. 

(InterruptlolU ) 

SHRI MOOL CHAND DAGA : You 
please respect the wishes of the House. 
Many members want to participate in the 
discussion. So either you glve time today 
by extending tbe time of the House by 
one hour or we can continue with the 
discussion tomorrow. 

MR. DEPUTY SPMKER : Tomorrow 
it is not possible. 

SHRI MOOL. CHAND DAGA: 
Rajasthan is very much aflected by 
drought. The condition there is very 
miser.able. 

MR. DEPUTY SPEAKER : Please 
tdke your seat. We have already decided 
about it in the BAC. Lot of other things 
ale coming by way of CaIlIDa Attention 
and discussion undcr !tule 193, aDd we 
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bave to end by 5th December. How it 
is possible to give so much time on one 
subject. It is aiso not possible to take 
it up tomorrow as there are otber things. 
You have to discuss price rise. We are 
going to discuss so many things. 

18.00 hrs. 

Therefore, if you want, I will ask the 
Minister for Parliamentary Affairs if 
she w,!nts to say anything. We can 
extend . the sitting of the House today. if 
possible. 

SHRI MOOL CHAND DAGA: Why 
not tomorrow? 

MR. DEPUfV-SPEAKEIt : That is 
not possible. Wby not today? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PAltLIAMENTAR'Y 
AFFAIRS (SHRIMATI SKBILA 
DIKSHIT); I appreciate the. feeJiop of, 
tbe hOD. Members, but I would like to, 
submit to this very hone Hoose .. thnt from: 
every State one or two Members bad tbe 
opportunity to express tbeir views e:tbcr 
on drought or flood, whatever is affectiq 
their State. Now, if the other Members 
want to say the same thing over and over 
again, or certain specific difficulties about 
their constituencies, I would sugest that 
we can sit today for another hour. 

SHRI MOOL CKAND DAGA-: 
Nobody bas spoken' from Rajasthan. 

MR. DEPUTY -SPEAKER : That is 
not correct. Pror.etaktrwat baa· spoIIen. 

SHRI M'JOL CHAND DAGA : I am 
sorry, I was Dot there .t tbat dme. 

SHR IV. SOBHANADREESWrARA 
RAO (Vijayawada): Let there be Do 
famine for discussion at least. 

SHRIMATI SHBILA DIKSHlT : W. 
can extend the sitting or tbe Houle, if 
you want, to tit for some' time 1lJOI'« 
We cannot, however, ceITY tb. dJlcualion 
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to tomorrow. The Minister has also to 
rel)l, ,tOday. 

Mil. D'BPUTY ·SPEAKER : We will 
extend· tbe sitting of the HOuse for one 
hoar. Within that time, the Minister's 
reply also' must be over. 

I will give two or three minutes to 
ev-ery Member. Kindly give your sugges-
dODS only. The Minister will reply at 
6~30. 

(l,,'trrupt;ons) 

SHRIMATI SHEILA DIKSHIT: Let 
us start with the discussion. We have 
about half an hour. I would request all 
ttie Members to cooper~te. 

MR. DEPUTY-SPEAKER Mr. 
Sultanpuri. 

[Translation] 

SHRI K.D. SUL1ANPURI (Simla); 
Mr. Deputy Speaker, Sir, without takiDM 
much time. I want to subqtit th.:t tbe 
maize crop' in Himachal Pradesh witbered 
for want of rains at a time when it wa j 
paSSing through the grain formation stage 
As if that- was Dot enougb, tbe ra IDS cvme' 
at· tbe time "r harvest. As a result thereof. 
the fanners suffered huge losses. The 
rains were so heavy that the entire traffic .. 
in the Kinnaur distr:ct, which is situated 
Od' the lildo·ClJina border, came to a 
I1'lnding liair, and the entire crops in the 
lower - reaches of Himachal Pradesh were 
destroyed. 

11:84 bri. 
[SHKl SltARAD D)GHE In the Chair) 
In tbe reoeot. past, there has been a 

avero· earthquake in Himachal Pradesh 
for whiob ~ent,.t assistance W'S SOUlht 
rer f'elief work. The HOD. Prime M;nister 
who wal -present in the House just now: 
baa a'"a~s been-Ivery sympathetic to tho 
I*'fJ1a. of Hirr.acbal Pradesb. It was at 
b~ ioatance that a surYeY team was sent 
th .. o~ The Stato Government has spent 
a.. 13 crores for providin, reljef to the 
ealtllquake victims, but the Centre has 
afwnJ 10' far Hi.mount of Rs. 4 crotes 



429 Dil. re : Floods and 
Drought 

AORAHAYANA'4. 1908 (SAKA) DI,. r, : Floods and 430 
Drought 

only. This has been pointed out several 
times. The money which was elrmuked 
for development of villages including 
electrification and construction of roa'ds 
is nJW b ~ing diverted for providing relief 
to the earthqu,lke victims. As one hon. 
Member from Uuar Pradesh has just now 
pointed out, the serial surveys which are 
conducted do not yield any results, I think 
that the same is true of Himachal Pradesh 
as well. What I want to say is that tbe 
Centre should pay the relief funds to the 
Himachal Pradesh Government at the 
earliest as pf omised by the Prime Miols.ter. 
A loss of Rs. 79 crOles has been incurred 
due to the earthquake. I visited my 
constituency on the 20th of tbis month. 
The entire market place of Chopa) Tebsil 
has been d~stroyed by fire. Some solution 
sought to be found to deal with such un .. 
foreseen cJlamitles. Steps for controlling 
floods in the rivers and ri~ulets are not 
taken nor any efforts made to harness the 
hydro-el~tric potentLl1 in the State. The 
result is that the fertile soil of the hills is 
washed away to the plains. The daals in 
the foot hills of Punjab, Hary.lna and 
Uttar Prad t;sh are getting silted which 
need to be desilted. The heavy rains in 
the hills cause JJsses worth crore8 of 
rup.s in the plains. J WJnt to sU!lest 
that" in order to check soil erosion, mOle 
and more plantation should be done in 
Himachal Pradesh. This IS not beiog 
Gone. plant~tion work is undertaken in 
tlle plains, but the higher reaches are left 
out. BeSides, no proper. arranlements 
3.te made by the Government in regard to 
the cuhivalilJD of app:es, potatoes and 
other seed fruits, The middlemen are 
pocketing all the profits. Ihe farmers 
must be freed from their clutches. The 
farmel s, whether they belong to Uttar 
Pradesh. Dihar or Karnataka, have no~ 
awakened. They are not getting remu-
nerative pr:ces for their produce. Agri-
culture should be tre:lteo more or Jess like 
an industry. When industries are set up, 
25 per cent subsidy is granted, but the 
same is not done in case of agriculture. 
I w",nt that this should be liveD CODsi .. 
deration. We can rna ch abead lowal'ds 
socialism onl), by paying aUentiop to the 

poef· 

The small farmers,. having 2 or 4 
bfthaS' of land, have also come und er the 
land cell 101. but the big farmers are 
exempted from it. Therefore, the small 
fArmers should be liven their rights. Mr. 
Ciaairman, Sir, you also belong to a far-
Mer's famify and most of the Members 
preSent here are farmers. Hoo. Min ister 
6f A,ticu1ture, Sbri DhiIJon, presents the 
same report.-which he receives from his 
Oftice, s aod the quantum of relief funds 
is determined accordingly. If Rs. 2 crOTes 
Were s~tioned, the amount that Hima-
chal Go~el1nnent has received is even Jess. 
I do itOt know whetlaer it has been reJ~as
ed·from here or Dot. I want to say tbat 
a team should be immediately sent to tbe 
drought-hit areas so that a correct 
repnrt eottfd he obtained. It should not 
happen that tbe team presents its report 
quite late- and recommends tbe payment of 
a certain amount. We sball have to see 
fur ourfelves as to what is happening io 
the Vi1laaes. I feel that you should consi-
der it and should try to remove the short .. 
cemiogs in the matter. I thank you for 
proYidieg me an opportunity k> speak. 

(English] 

SURI ANIL BASU (Arambagh) : Mr. 
Chairman, Sir, first of all, I thank you 
for alloMrfg me to participate in this diS" 

cussion. I shaH confine myseif to the 
long-stan'diftg demands of our State 
Governme1lt. The proposals which are 
sent to the Central Government for clear-
ance 'are kept pending for long years. 
And these rrojects are not given clearance. 
I come rrom Arambagb Constituency, 
which is a tHgbly flood-prone area. For 
protecting this area from floods and also 
to ev..,tve a better drainage system in this 
urea, the revised Lo~er Damodar Flood 
Control Scheme had been sent to the Union 
Government in the year 1979. Till date, that 
scheme has not been cleared on some plea 
or the other, that scheme has been cleared by 
the OaOla Flood Control Commission :md 
the Central Water Commission. That has 
been kept pending by tbe Pianning Com-
mission ror the fast one year. I would 
like to know from the hon. Minister what 
steps. they propose to take to cJeDr aU 
~esc schemes whicb are urgently required 
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for controlling the floods in tbe area con-
cerned. 

Sir, similarly, there is the Teesta 
Barr ,lge Scheme. The State Governments 
have all eady spent to the tune of Rs. 167 
crores for that project and they sought 
for the special Central assistance, but you 
will be astonished to hear that Rs. 5 
crores had been provided to the same 
project, till now. So. I would urge upon 
the Union Government to see that more 
funds are allocated for this special pro-
ject, i e. the Teesta P~ject. The Central 
Government should give assistance to them 
at the earliest. 

Similarly. there bas been a serious pro-
blem in the down stream of the Fdrakba 
Barrage. The whole erosion down Parakha 
Barrage is frustrating the whole Farakha 
project. You know that in the down 
stream of the Farakha. in tbe Raghuo.ilh 
Ganj block aDd in the Fardkba. every year 
there is a continuous erosion of the feeder 
canal and there is a chance of mixing up 
of the feeder canal with the 'Pddma' river 
frustrating the whole Farakha project. 
There is a proposal from th~ Stale 
Government-from the Farakha B lrrage 
AuthorIty-to take up the anti-erosion 
programme in the feeder canal area, but 
till now. DO clearance has been given to 
the anti-erosion programme, at iUghunath-
ganj and down Farakha Barrage area. 
Sir, through, aU tbese, we have come to 
the conclusion that the schemes which are 
urgently required for the flood control, 
are not cleared by the Central Govern-
ment and lh~y are keeping all the schemes 
pending for a long time W Jthout any' 
reason. If this casual approach to this 
serious problem is not stopped and the 
scheme is not taken up on a war footing, 
the.l there will be a feeling among the 
people, (lmong the States. that the C ntra' 
Goveroment is not at all wining to pro· 
teet the people from the devastation of 
the Roods. That ,s why, I submit that 
in rcs;>C(:t of these projects ",hich al e Dot 
only submitted by the State Government 
of West Beog.tl but also by the other 
~tates, there would be an appeal ~rotl) 
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all sides of th.! House tha t the Central 
Government is keepilll aU the schemes 
pending for long years and they are not 
giving clearance. In tbe meantime, the 
problem will get accumulated. The pro-
blem is becoming serious and sel jous 
every day. That is why, I submit that all 
the schemes which are submitted by the 
Slate of West BenaaJ and all other States 
should be cleared by the Planning Com-
mission as early as possib:e. 

[Translation] 

SHRI VIRDHI CHANDER JAIN 
(Barmer) : Mr. Chairman, Sir. this year, 
Rajasthan has been hit by a severe famlDe 
and the worst hit areas are the desert 
areas of Jaisalmer and Barmer. We have 
been experiencing famine successively for 
the last 3 to 4 years for which we h:lve 
also submitted a memorandum to the 
Central Government and have demanded a 
gran t of R~. 869.10 crores. We bad 
submitted this memorandum on 31st 
Octobel, but so rar we have not receIved 
the gfJnt. A Study Team should imme-
diately be sent tbere to make assessment 
of th,e situation and to recommend relief 
grant. . We want that an ad hoc grant of 
Rs. .250 crores should be given to us till 
the Study Team submits its report soathat 
we could start famine relief work there. 
Till date, no felief work has been started 
there. Neither there has been any arrange-
ment for drinking waler nor for fodder for 
the cattle. On the other hand, the 
employees are on strike which has para-
Iyseed the administration there. J also 
want that the prescnt granl should not be 
given under the advance plan. The grant 
t hat was given to us dQJiog the last 3 to 4 
ye"rs had no relation to the gravity of the 
situation. Seventh Finance Commission 
.and Eishth Finance Commission also blve 
recommended tbat duriol sucb' a grave 
situ.lt,on, the Central Government should 
provide 100 per cent gra,lt. Thelefore, 
the Central Govermenl should provide 100 
per cent grant to Rajastban so that we 
may ab~e to solve this problem in an 
effective manner. The Central Govern. 
ment have already orovided us 10 rias and 
100 tankers for tbe drinking water scheme 
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but, in my view, these are insufficient. 
Considering the gravity of the situation in 
Rajasthan, we should be aiv~n at least 100 
tankers and an equal number of rigs 
more, so that we could implement the 
drinking water schemes smoothly. Rajas-
than needs to be given full a~sistance in 
this regard. 

I also want to submit that the new 
formula recently evolved by your Depart-
ment for giving assistance for the drinking 
water sche[)1es is totally against the guide-
1 ines of the Planning Commission. It bas 
been clearly laid down by the Plann;ng 
Commission that Rajasthan be given 
assistance on special priority basis for the 
drinking water schemes. If you put this 
condition that grant to a State will be 
determined on the basis of their minimum 
needs programm e. then the size of the 
Rajasthan Plan being very smat!, we shall 
be able to get very sman grant, as a result 
of which we shall not be able to provide 
drinking water to the people of Rajasthan 
during the Seventh Five Year Plan period. 
If there is any permanent solution to this 
problem in Rajasthan, j t is the Indira 
Gandhi Canal. But the speed at which 
the work is being done on this canal is 
vt.ry slow and unsatisfJctory. We want 
that it should be completed during the • 
Eighth Five Year Plan. It is possible 
only if tbe Central Go\ernment provides 
special assistance to Rajasthan. With 
these words, I hope that considering the 
gravity of this problem in Rajasthan, the 
Central Government will take prompt 
decision to save us from the severe famine 
and will also effect changes in the norms 
regarding quantum of assistance. It is 
hoped that the Centre will give us 100 per 
cent assistance so that the people and the 
livestock could be saved. and relief work 
started. 

[En,lishJ 

SHRI CHINTAMANI lENA (Bala-
sore) : I am very grateful for the oppor· 
tunity given to speak for a few minutes 
on this very important subject. 1 am con-
veying my gratitude to our revered Prime 
Minister who is evincing a keen interest 
in this matter. and is visitinl tbe disaater 
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areas, and areas affected by floods , 
cyclones or any other type of natural 
calamities immediately after OCcurance. 
This is acting as a great morale booster 
to the affected people. 

The Centre has realized the gravity or 
such calamities. For this purpose, tbey 
have revised the rate of Central assistance , 
e.g. the ex-gratia grant, and also compen-
sation for fish seed farms which are washed 
away, and for houses. utensils and c10thes 
which are also washed away. They have 
enhanced the rate of such Central assist-
ance. But all this is just a drop tn the 
ocean in considering the magnitude of loss. 
I would request hun. Minister to increase 
the amounts of Central assistance. 

After independence, we have spent 
thousands and thoslnds of crores of 
rupees tilf now on flood control. But we 
know that flood devastation is causing a 
huge damage in our country. The main 
reason is deforestJtion, erosion, as also 
putting up embankments for flood control 
whatever we liked. without examining the 
technical side of it. In fact. these emb~:nk
ments are causing havoc. Even when 
there is ~ small ~reach in these embank-
ments, there is a great disaster and devas-
tation. They are a!so harming the com-
munity and the viliages. So, I would 
r~quest hone Minister-that before put-
tIng up such a kind of flood control 
embankments, they should be technically 
appnwed. I would request the hone 
Minister to give priority for the execution 
of drainage system, which will diSCharge 
flood waters quickly. For that purpose 
saline inundation, protection of embank: 
men ts etc. are necessary. 

We have seen the position of the lower 
Himalayas as also of the Western Ghats. 
The eco-system should be revived. About 
20 years b"ck, we did not hear floods 
in Kerala. Now, every year, in Rajasthan 
and Kerala, etc. where there was no flood 
they are being affected by floods. Thi; 
is due to the reason of large scale defores-
tatIon. We have already forgotten about 
linking of Ganga with Cauvery. That 
file has been perhaps m isplcced in the 
Ministry. That project should be lIven 
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the top priority; it shou1d connect Ganga 
with Cauvery via Orissa. 

Regarding drought conditions, I would 
like to point out two or three things. 
During the past severa) years of experience, 
'We have not learnt anythll1g lIke severe 
drought of 1965, 1966. 1972, 1975, 1978, 
1982, 1984 and also the current year. 
The central assistJnce is gi\'en through a 
lengthy and complicdted procedures which 
we know. I would only request th e hone 
MinJster that bargaming mentality should 
be forgotten from the central side and also 
from the State side, because in the current 
year upto 31st April, 1986, 13 States 
which are affected by drought have 
sought Rs. 4,300 crores as central assis· 
tance, but the Centre has sanctioned only 
Rs. 550 crores only. So, this bargainmg 
system should be stopped. 

I would submit before the hone MinJster 
that a National InstItute of Disaster 
Management should be established at the 
central level and experts and technical 
personnel from all the States should be 
taken therein.. That instItution should 
have its branches at least in each State 
which will function with full coordination 
coordinate with the State Government. 

For drinking purposes In flood affected 
areas in drought prone areas, pipe water 
syste~ should be executed on the basis of 
SO per cent central assistance, 25 per cent 
sbould be contributed by the State con· 
cerned and 25 per cent by the local bodIes 
or village panchayats; that pipe system 
sbould be at least taken up in eight 
earnestness in a village having a popula-
tion of 2000 or more at the moment. 

In my State in my own constituency, 
there is a long coastal belt, biJIy areas 
and mountainous areas. Every year in 
'One part or the othe- in nlY State and 
also constituency, there is drought. flood, 
cyclone, tornado, etc. So. I would rcqu est 
the hon. Minister and the government to 
kindly look into it and release tbe 
assiStance souaht by the State Govern-
ment. 

SHRI S. JAIPAL REDDY (Mahabub-
nagar): For want of time, I wi sh to 
confine myself only to a few points. First, 
I would plead with the Minister for revi. 
sion of the norms on ass~stance both for 
floods and drought. 

Referring to Andhra Pradesh and the 
devastation caused by floods, I want the 
government to note that the flood level 
thIS time was much higher tban recorded 
earlier. The norms that are now being 
observed 10 the country are guided by 
pre-floods level; those norms are no 
longer pertinent, more particularly In tbe 
context of the unprecedented floods that 
devastated Andhra Pradesh recently. 

~ 

Secondly. with regard to drought also, 
J would plead for radical revision of 
norms. 

Sir. the norms applicable for floods 
are not the some as are applicable for 
drought. I would lIke the Mmister to 
enlighten the House as to why different 
yardsticks should be adopted for floods-
relief and dlought-relief. 

Secondly, in regard to drought tbe 
Government of India has identified the 
the drought-prone areas all over the 
country. So, I would like the Govern-
ment to enlighten us as to what are the 
long term plans to eliminate the causes 
for this drought.pruneness in tbes identi. 
fied areas. 

And then, coming to drought in 
Andhra Pradesh again and more parti-
cularly to Mahabubnagar district which I 
have the honour to represent here, the 
conditions thert; are so serve that many 
starvation deaths have been reported by 
daily newspapers in Andhra Pradesh. 

PROF. MADHU DANDAVATE: 
Excepting the Government. 

SHRI S. JAIPAL REDDY: The daily 
newspapers which are owned by Congress 
(I) Members also hdve reported starvation 
deaths. I am not going to raise a con-
troversy as to what are the reasons for tbe 
Itarvation deaths-whether they were due 
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to long term under-nutrition or anything 
else-because such a controversy of the 
semantic kind is totally irrelev~nt. But if 
a particular area is totally drought-prone 
and the same area is hit by drought for 
three years in a row, then how can the 
ordinary norms be made a.,plicable? I 
am told that the Reserve Bank of India 
has special guidelines in respect of areas 
which are hit by drought for three years 
in a row. And for the last three years, 
MahabubnClgar distrtct in Andhra Pradesh, 
and some parts of Telangana and Raya-
laseema have been hit by drought for 
three years in a row. 

Against this background, what kind 
of special assistance would the Govern-
ment give to these areas 1 I would like to 
know that. 

I know that the central team is visiting 
Andhra Pradesh and some other districts 
on the 27th of this month, and I know 
that nothing will come out of it because 
I had gone round with the central teams 
on two oceasions, and I do not want to 
repeat the same this time. They just 
visit and do nothing. And whatever 
Jjttle assis.tance they give to the State is 
adjusted against the Plan funds to be 
given to the State Government in the 
succeeding years. 

I would like to hear the Minister on 
these issues. 

SHRI P. NAMGYAL (Ladakh): 
Mr. Chairman, floods and droughts rains 
are a regular featule so far an Jammu 
and Kashmir is concerned, and particu-
larly so in the LaJakh region which is my 
constituency. I would only request the 
hon. Minister to kindly see to it that 
proper and adequate relief an assistance 
is provided to aU the flood and drought 
affected parts of the State, particularly 
the far-flung areas like Ladakh, Doda 
and Garez which normally do not get the 
assistance in tIme. 

Sir, denudation of forests and destruc .. 
tion of forests and training and providinl 
protection of the banks of the major 
rivers and river basjns are interrelated 

with floods and drought which are faCing, 
throughout the country. Therefore, I 
would like to give you a few suggestions 
for your consideration so tbat proper 
steps can be taken in time to prevent 
frequent floods and drought. 

(a) Forests should be declared as a 
national property. This subject shouJd 
be taken from the State List to the 
Central List So tha t scientific and syste-
matic exploitat;on of forest wealth coulJ 
be ensured. Some St21es are explOIting 
forests indiscrJminateJy without proper 
pJanning and repJantation programme. 
With the result. frequent floods and 
drought are caused every year. 

(b) My second suggestion to check, 
raduce floods and drought Would be 
that all the rivers should be declared as a 
national asset and brought under the 
Central control, so tbat the Central 
Government could take up training the 
courSe of rivers, gIving prioflty for 
construction and protection of emb:mk-
ments of the most flood prone river 
basins. The Central Government can 
utilise and distnbute the river waters in 
the drought affected parts of the country, 
whereve: it is feasible. 

(c) The power generation from various 
hydel projects in the country can be 
utilised equitably for drawing underground 
water or over-ground W'lter for irrigation 
purposes in th e drought affected areas. 

if 'these three suggestions are imple-
mented, not only frequent recurrence of 
floods and droughts can be checked and 
reduced but also solve the unending water 
disputes going on among different States. 

(Translation] 

SHRIMATI PATEL RAMABEN 
RAMJIBHAI MAVANI (Rajkot) : Mr. 
Chairman, Sir, I thank you for providmg 
me an opportunity to speak on floods 
and drought. 

Today, there is drought in most parts 
of Gujarat. It is a matter of solace for 
us that the hon. Minister Shri Makwana 
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beloD8s to Gujarat and he is aware of the 
situation prevailing there. I would like 

,to speak a few words about the prevail. 
ing situation in my district Rajkot. 
There has been drought for the last two 
years in Rajkot. There is no river 
nearly. Weare mute spectators to the 
people's sufferings. Last year, when 
Hon. Shri Rajiv Gandhi paid a ViSlt there, 
the State Government and the Central 
Government provided assistance, but 
today even after a lapse of one year, the 
situation continues to be the same. This 
year, the water level has faHen further 
thereby making the situation all the more 
grave. The women folk trudae two miles 
in order to fetch water. When this is th e 
situation in this season, \\'hat will happen 
in summer '1 

So far, the drought used to hit 
Saurashtra for about four years in a 
decade but at present there has been a 
drought successively for the last four 
years. Therefore, the acute problem of 
drinking water in that region should, be 
tackled 011 war footing. Today, the 
villages nre being driven towards poverty 
and hunger. Therefore, it is our duty 
to save them, otherwise, villages will g,ve 
a deserted look in the near future. Our 
State has formulated a number of 
schemes for drinking water, which should 
be implemented as early as possible. 
These days we find that newspapers in 
Gujarat are full of drought news. The 
Hon. Prime Minister is greatly concerned 
over it. Our Government has perpared 
a Master Plan for this purpo~ which 
needs to be implemented, especially in the 
regions like Saurashtra and Kutch. There 
has been drought in Kutch for the last 
{our years, for which measures should be 
taken to make arrangement • or drinking 
water after giving it a serious thought. 
A Central Team is due to visit our State. 
Narmada Scheme is the last alternative 
to solve this problem. You should 
immediately formulate a scheme for 
drinkiDI water. This plan would require 
belp from other States also. Narmada 
Scheme bas been pending for many years. 
This scheme bad two .. three important 
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conditions to which our Prime Minister 
Shri Rajiv Gandhi has agreed. This is 
a matter of great happiness. If this 
scheme is not implemented immediately, 
the people would feel burt as they are 
looking to this scheme with high hopes. 
In order to give relief to the people and 
to save the livestock, arrang~ments should 
be made for drinking water. I would 
submit to the hone Minister that there 
has been no crop in our area for the last 
two years. The people have no other 
source of livelihood. Therefore, the 
Central Government should provide J03DS 
at subsidised rates of interest to the 
farmers to save them, because they are 
unabl e to repay the loans amounting to 
crores of rupees. The Government 
should, therefore, waive these loans. I 
hope that the hon. Min lster would 
expedite this matter and would help them 
so that we may not have to raise this 
matter time and again. Therefore, you 
should formulate such schemes as may 
be capable of providing drinking water 
there immediately. 

With this words, I conclude. 

[Eng/i.sh] 

SHRI K. RAMACHANDRA REDDY 
(HlDdupu;): Mr. Chairman, Sjr, thank 
you very much for giving me this oppor-
tunity to speak. Because of the cons-
traint and restraint of lime, instead of 
going into the generalities, I will confine 
myself only to on e point. Tliere are 
number of areas in the country. where 
drought is persistent for years together 
but there are some areas where drousht 
period is just a year or two. The Govern .. 
ment is tryins to equate these two areas 
and is trying to give the same aid which 
is not a very correct system. For examp'e, 
I come from Anantapur district of 
Andhra Pradesh. This is a very chronic 
drought-prone area. In the Jast century. 
that is, from 1800 A.D. to 1900 A.D., 
only fifteen times drought had taken place. 
From 1900 A.D. to 1950 A.D., seven 
times the drought had affected thiS area. 
From 1950 to 1979, that is, "when we were 
ourselves ruling this country, the fre-
quency of drouaht has increased to IS 
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times. Within a period of 29 years, 
fifteen times drought has been there. 
Then from 1979 to 1986, the famine has 
invaded this region every year. The rain-
faU in this area is very very low. It is 
the second lowest in the country. Even 
though the district has been the play-
ground of chronic drought, the Govern-
ment is not paying any attention to it. 
People are suffering. Whenever the State 
Government sends a report, say for Rs. 
300 crores or Rs. 400 crores, the Central 
Government makes it a point not to 
believe it. Then tbey send a Central 
team. The Central team goes there and 
visits some areas. 1 know of some case~ 
where the Central team visited the areas 
between 12 p.m. to 12 mid-night. In tbe 
light of torcbes they tried to assess the 
damage to the crops, and then they said 
there wos not that much of drought. 
Why don't you believe the State Govern-
ment ? They are tbe proper persons to see 
whether tbe area is affected and what is 
the intensity of the drought. The Central, 
Government sends its team to those areas 
not to get a correct assessment but with an 
idea so as to underplay the Severity of 
drought and give a handle to the Central 
Government to reduce the quantum of 
assistance to be given. Merely because 
Andhra Pradesh is being ruled by another 
party, please don't try to discriminate. 
The people there have been sufi'ermg from 
ages together and now every year they are 
being affected by drought. Why don't 
you at least have some Pity and compas-
sion for tbem? See these people. They 
are half-starved and half naked. They do 
not even have money to want a pair of 
chuppa/s. When such is the position, why 
does this Government not take some steps 
to come to the aid of those areas? I 
know, the usual reply of the Minister will 
be that they at;e spending so much money 
throuab NREP, RLEGP, Minimum Needs 
Proaramme and Drought Prone Area 
Proll'amme. He is going to narrate the 
fiaures. The same reply bas been given 
every time such discussion takes place. 
So I request the Minister please don't , . . 
read the statistics. 1 say that stahstlcs 
ale nothinl but an ass and will not give 
the correct picture. So, -I request the 
Minister to please depute a team of 
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Parliamentarians to go to the villages of 
this area. Let them go to the dilapidated 
houses, see those people and tben come 
to their own conclusion. It is high time 
that you com" to their aid otherwise I do 
not know what is going to be the fate of 
tbose people. I request the Government 
not to neglect these people and do some-
thing to help them. 

[Translation] 

SHRI RAM PUJAN PATEL (Phulpur): 
Mr. Chairman, Sir, I tbank you for pro-
viding me an opportunity to speak on tbe 
s itua tion of floods and drought. I also 
thank the hon. Minister of State for 
Parllamentary Affairs for extending the 
time of this discussion. 

Generally, farmers, labourers and peo-
ple of poor sections of society are affected 
most by the natura 1 calamities like floods 
and drought. The Hon. Prime Minister 
and the hon. Minister of Agriculture, had 
toured Andhra Pradesh, West Bengal and 
other affected States and have sanctioned 
funds to them, but so far Uttar Pradesh 
has not been granted any funds, as a 
result of which relief works have nOl been 
launched there. I would, therefore, like 
to request that funds should be allocated 
to Uttar Pradesh. The Hon. Minister of 
Agriculture has said that tbe State 
Governments should not demand more 
funds ; instead, they should formulate 
comprehen!iive schemes to prevent drought 
and floods. When the hone Minister him-
self is of this opinion, thjs work should 
be done under the supervision of the 
Central Government so that it can be 
done in a better way. I would lik~ to 
submit that Uttar Pradesh beina a larse 
State, it should be Biven its due share. I 
would also like to add that in order to 
check large scafe bungling in the relief 
works undertaken by the States) the 
Central Government should monitor 
them. The misuse of funds should be 
stopped so that the farmers and other 
poor people could be benefited. 

I want to mention one thing in parti-
cular. Dams and reservoirs should be 
constructed in large numbers to store the 
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rain water because so far it bas not been 
uttlized properly. This causes floods aod 
beavy losses to the people. If this is done, 
it would help in reducing tbe frequency of 
floods. Besides, dams can help in genera-
tion of electricity and its water can be 
utilized for lfrigation, thereby reducing the 
warth of drought. The main reason for 
floods in the villages is the absence of 
outlets for rain water which in tUfn bddly 

. affect the villagers. I would, therefore, 
request that a comprehensive scheme 
should be formu~~ted for discharging of 
water. I would also request the hone 
minister to pay special attentIon to tree 
plantatJon. I would like to submit that as 
the farmers have to face huge losses in the 
wake of f1~oJs and drought therefore 
besides providmg them fertilizers and seeJs 
at concessional rates, the payment of thelf 
land revenue should also be walved as 
they do not get any assistance and are 
unable to carryon with agrrculture as an 
occupation. Under Kaunhu Development 
Block. at least 40 to 50 villages are affec-
ted by floods every year. I wOuld like to 
submit that a dam should be constructed 
between Mubarakpur and Sitakund. I 
had already wntten a letter in this connec-

tion to the hon. Minister of Water Resources 
and as a result thereof a survey of that 
development block was also conducted. 
Constuction work of the ddID should, 
therefore, be immediately started. Soil 
erosion is posing grave thereat to Muba-
rakpur as well at Lllapur, which are 
situated on the banks of the Ganga and. 
therefore, construction of a dam is urgently 
required. You cannot solve this problem 
by merely providing relief of Rs. 50 or 
ks.. 100 to the Villagers. The Central 
Government should formulate a compre-
hensive scheme ID this regard. 

With these words, I conclude. 

SHRI GIRDHARI LAL VYAS (Bhil .. 
wara) : Mr. Cbairman. SIr, I thank you 
for Branting me an opportunity to speak 
through my twn has come very late. 

The hone Minister was previously 
loot ina after another Ministry and rc-
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centJy he has assumed the charge of this 
Ministry. He will earn a bad reputation 
~ecause he has taken over the charge at a 
time when there is a severe famine in 
Rajasthan and people are facing starva-
t ion. He has not provided any monetary 
assistance to Rajasthan to meet tbis con-
tingency. Had there been some other 
Mmister, be would have advanced some 
money but despite being a neigbbour he 
has not provided any help to Rajas;han. 
Some relief should have been given in 
advance pnor to the submission of the 
repoI't of the enquiry comml ttee in order 
to enable the State Government to pro-
vide. some employment to the people. 
There is a severe famine in the Stare. 
Even cattle do not get fodder and if 
labourers there do not get employment 
how will they make their both ends meet: 
Therefore, immedbte arrangements should 
be made to obviate the situation. The 
StJte Government has subm,tted a memo-
randum to you in this regard. A Central 
Study Team:8 being sent to Andhra 
Pradesh On 27th but no date has been 
fixed so rar to send such a team to 
Rajasthan in spIte of a seriOus famin~ 
prevalling there. It shows that he is not 
seriOUs 10 thIS regard and does not 
want to pay any attention despite a severe 
famine and a lot of difficultIes being faced 
by the people. RJjasthan has been in the 
grip of severe famine for the last three 
to four years and all 27 distrIcts have 
b~en bit by ramin e. Neither drinking 
water, nor fodder, foodgrains of employ-
ment is available in the State. There is a 
heavy exodus and 30 to 40 per cent people 
h.lve already migrated to other places in 
search of 1ivhhood. The situation in 
Rajasthan will worsen if you do not pro-
vide help immediately by way of employ-
ment to the people and fodder for tho 
cattle. If this is not done the live-stock 
wdl perish in no time. The people of 
Rajasthan are runnlOg bere, tbero and 
everywhere in search of food. Never 
bef)Te has such a situation developed. 
When Shrimati Indira Gandhi was alive , 
she used to say that nobody would die of 
starvation in this COuntry. Today Sbri 
Rajiv Gandhi says the same thing ~nd tho 
ruling Congr&ss Party IS committed to it" 
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But the hOD. Minjster 18 not paying 
. attention to it. He . is bringing a bad 
name to the Government. This casual 
approach on his part is causing enormous 
difficulties to the people of Rajasthan. 
You should he lp the people of Rajasthan 
at the earliest so that they could be saved 
from this severe famine. 

I also want to submit that in the case 
of famine, the Centre releases the entire 
money as advance fund under the Plan 
wherens it gives 75 per cent of the total 
amount as subs1dy in the case of floods. 
It is a gross injustice. When there is a 
flood, atJeast one crop can be raised but 
during the drought, not even skgle crop 
can be raised, These norms have been 
continuing since the days of British ers 
and OUf bureaucrats are also following 
tbem. Neither Rabi, nor Kbarif crop 
can be raised during a drought, but our 
hone Minister has nevet' cared to pay 
attention to this problem. If there is a 
flood, atleast one crop can be raised. 
Wheat crop can be raised or rice crop 
can be raised. On the other hand, 
nothing can be produced during drought. 
But Central Government do ~s not think 
about it. It is gross injustice to the 
famine str;cken people. These norms 
which have been continuing since the 
British days, should be changed. 

The Rajasthan Government had 
demanded Rs. 870 crores from the Centre 
to provide relief to the affected people, 
Rs. 450 crores for providing employment, 
Rs. 200 crares for providing drink ing 
water, Rs. 200 crores for providmg 
fodder and Rs. 20 cro!"es for other things. 
He is wen aware of the financial condi-
tion of the Rajasthan Government. The 
State Government employees are on 
strike. The Centre have landed us in 
trouble by constituting the Foutth Pay 
Commission for their employees. When 
the Central, Government have already 
implemented the recommendations of the 
Fourth Pay Commission, then why do 
they not grant money for increasing the 
sa1aries of State Government employees 
of Rajasthan, U.P. and Bengal? They 
abould try and belp tbose emp) e)'ees. 

Why should there not be· parity in the 
pqy scales of State Government and 
Central Government Employees ~ 

I would request as Shri Virdhi Chander 
has also done that the Centre should 
gran t us Rs. 250 crares in advance and 
should give the remaining Rs. 620 crores 
when their team vjsits the State. The 
Central Government should send their 
team at the earliest and should release 
tbe remaining amount to the Rajasthan 
Government so that employment, food 
and water could b~ provided tbere. The 
people would get work and . they will not 
die of starvation. Otherwises, our 
Government will be defamed. Our 
Government have always come to tbe 
rescue of the people whenever they were 
in trouble. But today the Govemm ent 
is a siJent spectator. You are our 
neigbbour but you are Dot doing anything. 
You shou~d help the Rajasthan Govern-
ment at the earliest. 

SHRJ RAMASHRA Y . PRASAD 
SINGH (Jahanabad) : Mr. Chairman, Sir, 
this is a very important issue but the 
Government does Dot recognize it as such. 
Flood and drought are the bane for our 
country. Sometimes the country is hit 
by floods and sometimes by drought. 
Flood and drought have become" a regular 
feature in our country. Sir.. I want to 
submit to the hone Minister that the 
floods in oU .. 4 area this year have rendered 
thousands of smaJl and marginal farmers 
landless. They have slipped into the 
category of agricultuf(il labourers and 
h:lve faJlen below the poverty line. This 
caJamity of floods has adversely affected 
thousands of people and has brought 
them below the poverty line. Therefore, 
I would say that tbe Government have 
never paid attention to the problems of 
floods and drought. Today t the Govern-
ment spends crores of rupees on flood 
relief work but I think if some scheme is 
formulated to control floods, the country 
can be saved from this calamity. 

Two of our flood control schemes are' 
pending with the Central Government. 
The first one relates to the construction 
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of embankments on the Baldiya, Punpun, 
Phalgu and Dardha rivers which is 
pending for the last 10 years. The second 
one is the Punpun-Dardha project which 
is pending since 1980. If these two 
schemes are approved by the Government, 
I dare say that we can find a permanent 
solution to floods and drought in at least 
five districts. These two schemes will 
cost less than the amount that is spent 
cvery year on relief activ1ties without any 
permanent results. By approving these 
two schemes the problem can be solved 
permanently. The extremists are using 
these problems as a tool to mislead the 
poor farmers, labourers and children. 
Murders are committed there in large 
numbel these days and the Government 
also knows about it. Today the flood 
prob1em has turned into a spate of 
murders. Therefore, you should imme-
diately accord approval to these two 
schemes to save the people there from 
flood and drought. 

(English] 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh) : SIr, I am not making any 
speech. I am just placing some points 
for the consideration of the Government. 

Natural calamities like floods etp, 
should not be left to the States to be 
dealt with. It should be drought to the 
Union List, as in Federal States lIke USA, 
Australia and Canada because these floods 
and droughts have been a regular feature 
and the State Governments have no capa .. 
city to meet the situation. This should 
be brought within the Union List. In 
other matters, HIe States might be quarrel-
ling with the Centre. But in a matter 
like this, they will be only too happy to 
agree. 

There should be a Cabinet Committee 
with Agriculture Minister, Min ister of 
Finance, Minister of Irrigation and' Water 
Resources, and ftbe Minister of Food and 
Civil Suppljes etc. We are discussing 
maoy things coming under this drought 
and ftood situatron which are deal t with 

by different Ministries. There should be 
a Committee to deal with the situation. 

As has been pointed out by many pre-
vious speakers, the policy should be 
changed. It should not be advanced to 
be adjusted ag'-linst the ways and means 
against the future plan assistance but there 
should be Irants but there are no grants. 
In many States crops may be spolled and 
affected due to serious floods and 
droughts, but they are 'not spending the 
money required to meet the situation with 
the fear that the more they spend, their 
plan wiJI have to be sqeezed corres· 
pondingly. 

The Famine Code or Relief Code 
should be updated. In many States, they 
are not updated. It is outmoded. They 
should have also a provision to deal with 
earthquake but in Orissa it is not there. 
In my Constituency. last year they found 
it difficult to provide relief, when earth-
quake visi ted some area of Dhan Kanal 
district. 

I think the Government for having 
introduced the crop insurance scheme. 
But it has got to be modified so as to 
gives benefit to the agriculturists who are 
afflicted by drought conditions and floods. 
What is the position at present? The 
position is that the district is the basis in 
respect of khari crop and in respect of 
rabi, the basis is the block. Proper 
assessment of crop damage is not there. 
H should be modified with such areas 
being considerably reduced for forming the 
basis. Crop insurance policy should be 
modified and properly implemented, 

Hirakud is a very major river vaHey 
project. Modernisation is very much 
called for. Cracks have developed in the 
Hirakud dam endangering the safety of 
that area. That should be modernised. 
That sbould be attended to on priority. 
The Sambal barrage which is the second • 
stage of Ranlali Dam project over the 
river Brahmani, with canal provision has , . 
been stopped. That has not been fUnded 
in the Seventh Plan. That should be 



449 Du.,~: Flt»ds and 
Drought 

AGRAHA Y ANA 4. 1908 (SA.A) Du. r. I FIootb and 450 
DrOlllAl 

attended to so that canal work would 
start immediately. 

Again, there is a Flood Forecasting 
Division, presently functioning at Burla 
where the Mahanadi, the biggest river, 
touches Orissa. Tbere is aJso an attempt, 
a conspiracy to shift it outside Orissa. 
Instead, that should be retained there. 
It should be upgraded as the Flood Fore-
casting Circle. Liberal grants should be 
provided for Orissa. As you know, 
Orissa is the homeland of natural cala-
mities. Seven Districts, out of a total 
number of 13 Districts, have been affected 
by rains and floods. Besides. there are 
so many drought affected areas like 
Dagorah, Kuchlnda, Jharguguda, Sub-
Divisions, Kalahandi and Ohenkanal dis-
tricts. So, liberal grants should be given 
to Orissa to meet th is situation. 

(Translation) 

SHRI MOOL CHAND DAGA (PaJi): 
Mr. Chairman, Sir, 2.57 crore people 
have been hit by famine. The famine is 
of three types. The first is fodder famine, 
the second is water famine and the third 
is employment famine. Shli Vjrdhi 
Chander has demanded Rs. BOO crores 
i.e. Rs. 4 per person. We have t6) 
manage with this meagre amount for 
9 months. Time IS short and some 
amount will be spent by the Ministers in 
their own constituencies. The first thing 
that should be done is to allot funds to 
every block. The condition of the blocks 
should be reviewed monitored regularly. 
The greatest weakness with the Central 
Government is that it does not monitor 
the spending once the funds are s3ctioned. 
Highly influencial persons living in the 
capital manage to spend the funds in 
their own areas to ensure that the situa-
tion in their respecti¥e areas improves. 
I say that you at least visit all the 
districts. Why do you and Shri Vishwa-
nath Pratap Singh believe us 7 You 
&end a Parliamentary Team and find out 
honestly what is to be done there. It is 
a national problem and is not confined to 
Rajasthan alone. If people die in 
Rajasthan, the nows will be that people 

in India are dyinl of hunger. It will be 
shameful for the country. The peoplo 
are becomina disabled and you are 
making them so. Even today people 
do not get two square meals a day and 
water js not available despite the Accele-
rated Rural Water Scheme. We put 
forward demands but who is benefited 
by them '1 Rs. 7 crores have ~ 
granted for flood relief but has it been 
utilised or not. I want to say that the 
Government should allocate funds to the 
blocks according to their shares so that 
peopie could know about it. You will 
be surprised to know that people are 
selected for the issue of identity-cards by 
the Patwari to determine as to who is 
poor. Money is taken for issuing' such 
cards to poor persons. Even this much 
walk is not done impartially. A Jot of 
fa vourtism is shown while doinl so. 
They are told that only two out of five 
will be given identity cards or one out of 
seven win be given work. 2.S7 crore 
persons are hungry and you are cons. 
tantly ringing the bell ..... . (lntt;rUplions. ) 
In the same way. Andhra and Maharash'" 
tra have also been hit by droeght. It is 
a national issue and aU should collec-
tively think how money should be 
allocated. Rajasthan has been faciD'S 
famine for the Jast four years. You need 
not give anything if famin e lasts for a 
short period. But how much Rs. 600 
crores mean for a State which bas been 
facing famine for four years in succes- ' 
sion? Not only that, it is also not 
certain when that amount will be granted. 
Your officials sit in air-conditioned 
buildings; how can they feel the difficul. 
ties of others. OUf people have become 
used to their fate. The canal which was 
to be completed in 1960 bas not been 

,completed upto DOW. I request you to 
raise this question in the Cabinet. other-
wise 2.57 crore people of Rajasthan will 
die and cattle heads will perish. 

19.00 brs. 

They have lost thoir livestock which 
numbered about four crores. They have 
sold their houses and jewcUeries as they 
could not ,ot any work for the last ~~ 
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years. Kindly take this problem seriously. 
You thould properly monitor tho 
allocated funds till it reaches the block 
level and sbould ensure that the political 
people do not set any personal benefit 
out of it. 

SHRI SYED MASUDAL HOSSAIN 
(Murshidabad) : The Ganga, Bhagirathi. 
Padma, Bhairvi, and Ta)angi rivers cause 
heavy erosion in my district. The t~tal 
atfectcd area is 120 kms. and the distance 
between the Ganga and Bhagirathi near 
Ragbunatbganj Block-2, is barely one 
kilometre. 27 lakh cusecs of water flow in 
the Ganga and 40,000 cusecs of water flow 
in Bhagiratbi. If these two rivers meet 
each other. not only Murshidabad district 
but tbe area upto Shantipur in Nadia 
district will also be inundated and form 
part of the river. The Rani Nagar Block-2 
and Bhaawangola Block-2 arc located 
alona the Bangladesh border. Tbe 
Nirmalchar area of Bhagwangola Block-2 
is already a part of Bangladesh now. If 
you fail to check the heavy erosion for 
another two years, the entire area of 
Bbaawanao1a Block-2 and Rani Nagar 
Block-2 will no more be in Murshidabad 
district but will form part of Bangladesh. 
It is very difficult for tbe State Government 
to undertake this work, therefore, the Central 
Government should take up this Iesponsi-
bility. The Revised Lower Damodar Flood 
Control Scheme is pending with the Centre 
since 1979 and the PJanninl Commilsion 
is also not approviDl it. So you sbould 
try and get it approved. 

While participatfna in the discussion, 
many boo. Memben from Raja.t~an 
pointed out that the State wu experlen-
cIDa condnuoUl famine for the last 3 to 4 
yean. I have myse1f vilited Rajasthan and 
have aeen the famine-sticken and droulht 
sticken areal. I have fun Iympathy with 
them. Their demand for Ra. 800 crores ia 
far from adequate and more funda sbould 
bo allocated to them for this purpose. 

SHRI MOHD. AYUB KHAN (Jbun-
iIlunu): Mr. Chairman. Sir. like other 
1Jqn. Mcmben of Rajaatban, I would also 
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like to make special mention about Rajas-
than. There are 27 districts in Rajasthan. 
Out of 204 tehsils, 194 tehsils arc famine 
stricken. Out of 38,670 vilIaacs, 31704 
villages are hit by famine. Out of 270.51 
lakh population, 2S7.11 lakh people are 
badJy affected by famine. The total 
livestock population in the state is 308.34 
lakhs and their condition is very bad. I 
would therefore, request you to allocated 
Rs. 870 crores immediately to Rajasthan 
to enable them to deal with the worst 
famine situation and unt iI this amount is 
granted, an immediate advance amount of 
Ra. 250 crores must be provided to Rajas-
than to meet the continaency. It is neces-
sarry to start relief work immediately and 
you should also depute a team to super-
vise the proper execution of relief works. 
I come from Jhunjhunu district which is 
Quite far away from Indira Gandhj Canal. 
Therefore, under famine relief programme 
a canal should be constructed there so 
that the SYL or Ganga Canal which is to 
be dUB from Haridwar could quench the 
thrirst of Jbunjhunu district, the land 
of which has been parched for centuries. 
Earlier fam ine used to strike once in three 
or four years but now there has been 
cuntinuous famine for the last four ycars. 
Under these circumstances, special aid 
should be given to Rajasthan 80 that peo-
ple may get r some relief. The condition 
of the cattle is very pitiable, and t there-
fore, arrnngements should be made to 
provide fodder for them. Employment 
should be given on a regular basis to the 
people for the whole year and you should 
make necessary arrangements for it. 

SHRI BANWARI LAL BAIRWA 
(Tonk): Mr. Cbairman, Sir, J would 
like to put forward only few points before 
you. Presently. the entjre Rajastban is 
in the ,rip of severe famine and all the 
27 districts are badly affected. The 
condition is deplorable everywhere and 
the sufferings of the people have 
increased, especially tbose of the Harijana 
and Adiwasis. In this reaard, J would 
like to submit that Rajaatban Govern. 
mont bas submitted a memorandum tn 
you and I would request that Rajastba. 
should let aid accordiDl to this mefl1O-
ra~dum. 
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The condition of my Tonk district has 
become more aaravating as compared to 
the neiahbourinl districts of Alwar and 
Bbaratput, beCause in these districts 
people are suffering done to the failure 
of rain but in my district the problem is 
two· fold. 'Firstly, there were no rains 
and secondly, the under ground water 
level has fallen sharply. So it is becom-
ing very difficult to exploit the under-
ground water and make it avaiJable to 
the people. The Government is fully 
awale that the water of Banas river which 
flows from my area can be utilised for 
drinking and irrigation purposes but it is 
unfortunate that this matter is being put 
off since a long time. Now our Hon. 
Prime Minister has approved the construc-
tion of the multi-purpose Bisalpur Dam, 
and as such, we are very grateful to him 
for this. I request you to provide 
adequate funds.for this dam. Two years 
of the Seventh Five Year Plan have 
already lapsed and now thele are only 
three years left of this plan. R.s. 52 
crores have been sanctioned for tbe 
construction of this dam but till now no 
progress has been made. I would requ~t 
you to pay more aU ention towards this 
impOrtant project so th 1t people ma~ . be 
saved otberwise this time the condItIon . . 
Will become very critical. Therefore, It 
ia necessary to pay attention towards 
this area to save the people from starva-
tion. 

I would like to raise one point about 
the people belonging to the scheduled 
castes. They have very small land 
holdings and have no oth er work. As a 
result of it, they are milrating from their 
native places. 1 would request that the 
Government should also pay attention 
towards tb s problem. 

1 would like to submit one point about 
Agriculture University. Every State has 
an Agriculture University of their own but 
till uow there is DO Aariculture University 
in Raasthan. The Sukhadia University 
has been made multi-purpose University. 
Therefoe. I request you to take immediate 
steps to open an Aariculture University 
in Rajasthan. 

I hope that you will live these POinD 
a serious consideration. These POints ate 
not only imPOl taDt but are very ~ 
also. Besides, more and more func1l 
should be made available to Rajasthan. 

SHRI RAM SINGH YADAV (Alwar) : 
Mr. Chairman, Sir, about 19 per ccnt of 
the total area of our country is affected 
by drough t and most of it is in Rajasthan, 
Gujarat, Maharasbtra and Andhra 
Pradesh. So long as the Central Govern-
ment ·does not create a national fund to 
deal with tbe drought problem, we 
cannot save ourselves from drought and 
people cannot get proper relief. There-
fore firstly I would suggest you to create 
a National Drought Fund so that neces-
sary aid may be provided to aU drouaht 
affected areas in the country. 

Secondly, I would sUBIcst that a 
National Institute of Disaster Mana.e-
ment should be set up in the country. 
We always write to the Central Govern-
ment to depute a Central Team to 
conduct survey of tbe flood atJected areas. 
Till now no Central Team has been sent 
to Rajasthan. So it sbould be the duty 
of this Institute to collect information 
from aU drought affected areas in the 
country and make it available to the 
Central Government. The Central Govern-
ment should provide funds for drinldna 
water schemes and other schemes· on the 
basis of th eir report. 

Ours is a pastoral economy. Out of 
a total livestook population of 4 crores 
in Rajasthan, about 3.02 crores are 
affected by drought. There is neither 
water nor fodder available for them. So 
I would suggest that on the lines of PCI, 
which is responsible for food supply all 
over the country, a Cattle Fodder Store 
or Bank should be -set up at the national 
level, to collect fodder throughout the 
country and to make it available whore 
it is required. 

One more thina I would like to say is 
that the funds allocated for Accelerated 
Rural V'atet Supply Proarammo arc Dot 
utilised proporly due to the OODdition of 
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<matching grant. Not only this, the moo ey 
does not reach in time. Therefore. it is 
the responsibility of the Government to 
provide drinking water to those areas 
which are facing problem. The Hon. 
Prime Minister has also assured that 
during Seventh Five Year Plan period. 
drinking water facility will be mads 
available to every village of the country. 
So. in view of this, it is. necessary to 
provide more funds to the Rajasthan 
GovernDlent under Accelerated Rural 
Water Supply Programme. Our State 
Government has demanded an amount 
of Rs. 200 erores from the Centre. I 
hope that the Centre will provide this 
amount to the Rajasthan Government so 
that drinking water could be mod e 
available to the people and the problem 
of fodder for the cattle could also be 
solved. 

In the end, J would like to say that 
works have been stopped there because 
the payment of RI. 14 erores from last 
year's famlDe relief, has not been made 
to the Rajasthan Government. So I 
wpuld request you to make immediate 
pa)'Dlcot of this amount and in addition 
to it. an advance amount of Rs. 250 
crore. in advance plan should be given 
u adhoe arant to the Rajasthan Govern-
ment. I hope that is view of the special 
circumstances prevailing in Rajasthan, 
the Central Government will grant Rs. 250 
crores immediately to Rajasthan. 

MR. CHAIRMAN : The Minister 
Shri Yosondfa Makwana. 

SHRI MOOL CHAND DAGA : Mr. 
Chairman, Sir, the hon. Minister should 
speak after visitiDg all parts of Rajasthan 
and should not r1 ey exclusively On paper 
statistics. 

lEnIr/lh) 

THE MINISTER OF STATE IN THE 
DBPARTMBNT OF AGR.ICULTURE 
AND COOPERATION IN THE 
MlNlSDlY OF-AGRICULTURE (SHill 
YOOBNDRA MAKWANA): Sir, I am 
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thankful to all the 41 Members who have 
participated in the discussion under 
Rule 193. Many members have made 
good suggestions. My friend, Mr. Daga 
and many otbers have· said that I should 
not give statistics but it is Dot possible 
for me to substantiate my arguments 
without grviog statistics. Even if 
Mr. Daga becomes the Minister I am I 

SUI:e. he will give figures and he will 
substantiate his arsuments by aiving 
figures and facts. 

MR. CHAIRMAN : As a member also 
he gives statistics. 

SHRI YOGENDRA MAKWANA : So 
it is necessary to give figures to the 
House. There are good suggestions like 
afforestation and silting in river beds. A 
suggestion has been made about the 
national fund. It was made by Sbri 
Madhav Reddi and repeated by every-
body. They have repeated the same 
sUlgestion. 

PROF. MADHU DANDAVATE: We 
are very consistent. 

SHRI YOGENDRA MAKWANA: 
Surely you arc very consistent but I 
would like to infonn the House how the 
system has developed. Upto 1950 there 
was no such provision for scarcity relief 
or for natural calamities. This point 
was discussed at length in the Second 
Finance Commission and many sugges-
tions were made by the State Governments 
and representatives of the people that 
there should be som e fund to meet the 
calamities immediately because natural 
calamity comes without any notice and 
the funds are not available. So some 
provision should be made. 

Now this provision was introduced 
durins the Second Finance Commission 
in the name of margin money and an 
outlay of Rs. l00.'S crotes was made as 
margin money during the Second Finance 
Commission. Looking to the nature of 
the calamities and their occurrences this 
amount has becD revised. The Eighth 
FiDance Commi8lion revised it and made 
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it Ra. 240.75 crores. So this amount is 
now made more than double. 

Sir, upto the Sixth Finance Commission 
the system was to give an advance Plan 
assistance. There was no provision for 
grant which has now been introduced by 
the Seventh Finance Commission about 
floods, cyclones, hail-storms and earth-
quakes. The grant provision was intro-
duced from the Seventh Finance Com-
mission. Till then it was only advance 
plan assistance and it was the State 
Government who was responsible to meet 
with these calamities and they were 
managing from th eir own funds. 

Now, I would like to give some figures. 
During the Sixth Plan the total amount 
spent on drought relief, floods, etc. was 
Rs. 2783.97 crores. This is for the entire 
period of the 6th Plan. As against that, 
during the two years period, Rs. 1745.31 
crores have alre3.dy been released; that is 
the ceiliog of expenditure for the State 
Governments. It is very difficult for the 
Central Government also to help the 
State Governments for all the work they 
undertake for providing relief to the 
people. The funds are limited and within 
that Ijmited funds, we have to heJp the 
State Governments. All of us know that 
last year we bad unprecedented drought 
and floods all over the couDtry. Fourteen 
States and two Union Territories suffered 
from drought and all tho twenty-two 
States and four Union Territories suffered 
from floods, hailstrom. cyclone etc. and 
even fire. Fire was never the subject for 
giving relief to the States. But that was 
introduced by the Eighth Finance Com-
mission recently. This time we have 
given money for fire to West Bengal, 
Assam and others. The areas fOF provid-
ing relief measures which the Government 
has to undertake and the help that it 
gives to the States are increasing every 
year. That is what I wanted to say. 

This year, nineteen States and Union 
Territories have reported damage due to 
Roods, heavy rains etc. Eleven States and 
two Union Tcnitories have already sub-
mitted their memoranda for droughts. 

There are three others, whom we are ex-
pecting to submit, because we have receiv-
ed preliminary reports from them, from 
States like Gujarat' and others. They have 
not submitted their memoranda but in due 
course they will submit, 

Then, the demands for funds by the 
State Governments are increasing. I do 
not say that it is inflated, though it is in-
ilated, because it is objected to by the 
Members. They are very keen to pro-
tect the interests of the States and what-
ever the State Government says, they say, 
is right. They want to justIfy that here. 
It is our experience and we have seen it 
from the memoranda which we receive 
and the damage which has occurred in the 
States, that there are some inflated 
demands also. but I would not lIke to go 
into that at present. 

So far as drought is concerned, I have 
just got a report from the MeteorolOgical 
Department and they say that due to the 
defiCIency in the rainfall this year, only 
26.6 per cent of the areas afe affected by 
moderate drought this year. I have 
received this report during the course of 
the day when I was listening to the han. 
Members. (Int~rruptio1U). You can say ; 
you have a right to", say. but I would not 
be able to say like that. 

Though the Meteorolo&ical Department 
says that the drought condition is not as 
bad as in the previous years, the State 
Governments say that it is worse. It is, 
therefore, very difficult for me to say any-
thing on this point. 

While we say that the money liven to 
the States is not utilized, Shrj Madhav 
Reddi emphatically said that it is utilized 
and he would lik e to know if there was 
any instance where it was not utilized. 
Here are the figures (or the variOus States 
but I would mention only about th~ 
Andhra Pradesh. Shri Madbav Reddi 
said that there was difficulty of drinking' 
water. Now. in the year 1985 .. ~6, a sum 
of Rs. 1587.45 lakh was released under 
AR. WSS, Accelerated Rural Water Supply 
Scheme, fot Andbra Pradesh. But what 
is the utilisation 7 Only as. S82 lakhs, i.e. 
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36 per cent had been utilised. Now, who 
is to be blamed? Is the Government of 
India to be blamed 7 Or, is it the State 
Government who have not utilised the 
funds that have been given? 

SHRI ANIL BASU: When did you 
release the funds? If you release them at 
the fag end of the year, bow is it possi .. 
ble? 

SHRI YOGENDRA MAKWANA: 
This is for 1985-86, financial yeal. 

SHRIC.MADHAV REDDI:Yous= 
the agriculture Jyear and not the financial 
year. 

SHRI S. JAIPAL REDDI: Sir, we 
protest. This is misleading. If the money 
is released towards the end of the finan-
cial year and if the State Government is 
asked to spend it by the end of the finan-
cial year, how is it physically possible? 
Is it the way to deal with this matter? 

SHRI YOGENDRA MAKWANA: I 
am sorry tbat Shri JaipaJ Reddy is not 
aware of tbe facts and he wants to justify 
the State Government. But that is not 
possible. They have not utilised tbe 
funds. It is so not only in the case of 
Andhra Pradesh. other States have also 
not utilised. 

SHRI S. JAIPAL REDDY : I am a 
critic of both the Central as well as the 
State Governments. 

snaI YOGENDRA MAKWANA: 
This will show as to how the State 
Governments are not utilising the funds 
which they have got with them and also 
those funds which have been released by 
the Central Government. In fact, there 
are a number of schemes and I would like 
to take them up one by one. 1 save this 
just as one example. 

One another point haa been made by 
Shri ldzdbav ROOdj with regard to basin-
wile master plan. This is a aood idea. 
And this also requires fondl. I have 
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taken Dote of it and I will communicate 
it to the Ministry of Water Resources, 
because tbat Ministry deals with the matter 
and so it can look into that suggestion. 
It is a good suggestion and It is repeated 
by two or three other members also. 

Shri Madhav Reddi and Shri Danda-
vate both referred to 'impressionist 
approach' of tbe officers wbo go and 
assess th\! probJem in the field. Those' 
officers who go there, they are drawn from 
different disciplines. Some of them are 
from Works and Housing, some are from 
the Ministry of Rural Development, some 
are from tbe Ministry of Finance and 
some others are from Water Resources 
Ministry. They are aH experts. These 
experts go to the States, visit the areas, 
discuss with the State Governm ent officials 
and tbey are also accompanied by the 
State officials. I know that when they go 
to the States, they do not fly in heJi· 
copters. It may be true in the case of a 
Minister. I will say that it may be true 
in my C:lse. I have flown over the areas 
in helicOpters. But J these officers who go 
there, . are really doing the job. They go 
in tbe morning and return Jate in the 
evening. And sometimes they have to 
skip even th eir lunch. Let us be fair to 
tbem also. 

SHRI K. RAMACHANDRA REDDY: 
Even though they are experts, t hey cannot 
find out or assess the intensity of the 
floods or the damage caused to the crops. 
just by visiting the fields in the midniaht 
with the help of a torch. 

SHRI YOGENDRA MAKWANA: 
Assessment differs from man to man. 
The experts may S3Y one thing anrl the 
laymen may say some other, It is a ques-
tion of laymen and experts. 

PROF. MADHU DANDAVATE: 
lust a minute. I was not referrina to the 
officials. But at the vi1lage level, tbere is, 
what we call, the ThaJali. He just taka 
what we caU a 'vision' of the crop and on 
the basis of tbat, submits a preliminary 
report on the percentage of crop tbat bas 
survived. 
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SHRI YOGENDRA MAKWANA: 
Yes. That is annaNari system. I will 
Come to it later on because somebody also 
mentioned about this onnowa.ri• Now 
this onnawari has been changed into 
palsQwor;, And in doing so, J am sure, 
they might not have changed mereJy the 
name, but they must have changed the 
system also. It is expected of tbe State 
Governments that tbey change tbe sysrem 
if it is not proper. 

Th ~n there is tbis suggestion about JODI 
term measures. Tb is is a co~mon 

suggestion made by many hone members. 
I would like to inform the House that a 
number of long term measures are taken 
by the Government of India. Here again, 
this is a matter of constraint of funds. 
Otherwise Government have all plants. 
Government know it. TJJe vageries of 
monsoon are not unknown to the Govern .. 
ment of India. Therefore, there ate a 
number of schemes which we have under-
taken including dryland forming. 

Sir, the surest solution aod the effective 
solution for the drought is irrigation. If 
the irrigation is increased, the intensity of 
the drought can be decreased. The irri-
gat ion facilities, if it is extended, the far .. 
mers can get the benefit. If we harness 
all our resources-aU our water resources 
-like rivers. streams and other things, 
then there potential of t 13.5 million hec-
tares can be irrigated. 113.5, million 
hectares potential is there, in the country. 
But because of the constraint of funds, 
we are not able tb harness this entire 
thing. 

In 1950-51, 22.6 million hectares, irri-
gation facilities were available, which is 
now. in' 1984-85, 62.9 miJlion hectares. 
The investment made during the Sixth Plan 
was to the tune of Rs. 10,899 crOteS. 
Now, see with Rs. 10,899 crores invest-
ment, the irrigation potential which is 
increased is to us, it looks very smaJJ. It 
is very less But the amount spent on it 
is much more. Therefore. it requires 
huge amount to harness, all our resources 
to achieve this potential of 113.S million 
hectares. But the Government is dolDi 

it. The State Government also bas to 
spend a some amount for this. 

Now, somebody h ere, I wiU see my 
DOtes and 8ay, bas said that the Govern-
ment should appoint a Commission to 
identify the drought prone areas and to 
frame the schemes. Now, the areas are 
Identjfied already. Desert areas and 
drought prone areas are identified and 
schem es are there. At the end of the 
Sixth Plan, 13 States, 70 districts and Sil 
blocks were covered under DPAP-
Drought Prone Area Programme. This is 
at the end of the S;xth Plan. Here again 
the constraint of funds comes in. The 
total allocation was Rs. 404.30 crores and 
the expenditure was Rs. 337.42 crores. 
That comes to 83.46 per cent. 

Now, this is the scheme which is a 
Centrally sponsored scheme-SO per cent 
from the States and SO per cent from the 
Government of India. State has limited 
resources. The Government of India has 
also limited resources. Therefore, we can-
not cover the entire drougbt prone areas, 
but we have to do it phase-wise. 

So far as the DDP-Desert Develop. 
ment Programme-is concerned, at the 
end of the Sixth Plan,S States,21 districts 
and 126 blocks were covered and an ex-
penditure to the tune of Rs. 73.SS crores 
were made. 

Then, there is a Soil and Water Conser-
vstion Programme. There is a National 
Rural Employment Programme. I will 
give the figur~ jf the bon. Members want. 
For NREP also, I have got the figures 
here. Then, for the National Rural 
Employment Programme, the amount 
released was ...... 

SHRI S. JAIPAL REDDY: Figures 
for Soil Conservation. NREP does not 
solve the prob)em. 

SHRI YOGENDRA MAKWANA: 
Soil Conservation is one of the compo-
nents of DPAP. Now, RLEGP is also 
100 per cent assistance from the Govern-
ment of Jodia. UDder, NREP, the 
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amount which was released during tbe 
Sixth Plan ..... . 

SHRI RAM SINGH Y ADA V: F~r 
'NRBP, you have not released funds thiS 
year. 

SHR} YOGENDRA MAKWANA: 
About this year, I will tell you. I am 
coming to it. 

SHRI S. JAIPAL REDDY :. W~at , 
about the figures for Soil ConservatIon . 

SHRI YOGENDRA MA~WANA: 
Figures for the soil conservatIon, I can 
communicate to the ~ember who wan~ 
separate figures for it. Deser~ Scheme IS 

also for soil conservation. I wIll commu-
nicate it to him. But, under RLEGP 
scheme, during the Sixth Plan, we ~a~e 
released some amount Rs. 435261.77-lt IS 

in lakhs. 

SHRI S. JAIPAL REDDY : That is 
not relevant. 

SHRI YOGENDRA MAKWANA: 
It is very relevant, because your States 
are not doing it. Let me tell you very 
frankly and emphatically that because 
they are not implementing these program-
mes properly, there is the problem of 
drought and floods. (lnttrrupt;ons) You 
never intervene there. Here you are 
asking for things ...... (]nterruptlollaf) 

I win explain to Mr. JaJpal Reddy who 
is a very knowledgeable ma?, as t~ ho~ 
RLOOP helps: it helps In bundlng,. Jt 
helps in drainage. These are ~pltal 
works. (InterruptiDns) We have Intro-
duced crop insurance also, to help farmers 
in distress, in case there IS a drought. 

Then, in respect of drinkina water 
prosramme• I said just DOW that we have 
ARSWP: and for flood cootro), there is a 
scheme for embankments. So·far, 1416 
Kma. of embankments have been made; , 
drainage channels 26,109 Kms. and town 
protection works 375 Klns. and villa,. 
railed 326-10 far. 

Tbese are the measures which are of a 
long term nature. For cyclones, we have 
cyclone shelters. We have built them in 
Andhra Pradesh, Kerala, Orissa, West 
Benaal and Tamil Nadu. Government 
of India has helped State GovelDments 
in this mattet also. 

These Jong term measures which we 
have takeD, have to a certain extent 
belped in controlling floods and other 
.calamities. But ·as I said earHer, all 
these require funds; and when funds are 
limited, it is very difficult to do it imme-
diately, because we have priorities. 
Planning Commission loes by priorities, 
which are priorities according to them. 
According to the best of their knowledge, 
they fix priorities ; and according to these 
priorities, they are making aUocation of 
funds. 

I should thank Shri Ranjit Singh 
Gaekwad who has really understOOd the 
problem and who appreciated the efforts 
made by Government of India. 
(InterruptioN) He made Suggestions, 
but never made any allegations which had 
no basis. 

SHRI S. JAIPAL REDDY: We are 
appreciative of your appreciation of that 
hone Member. 

SHRI YOGENDRA MAKWANA : 
ShIi Amal Datta was pleading the case 
of West Benlal. He said that Prime 
Minister had declared Ra. 1 S crores as 
ways and means advance. This is margin 
money ; it is the .share of the Cenfre. 
This margin money, as I said, has been 
increased by Finance Commission-S~ 
by the State and SO% by Government of 
Indja. This 50% is nothing but a ways 
and means advance. What is this ways 
and means advance? To meet the 
situation immediately it is provided. 
So, Rs. 11.87 crOres is the marlin money 
of Government of India fOJ' West Bengal, 
and Rs. 3.S crores liven to them as ways 
and means advance. So, it is RI. IS.3 
crOtes given as a way. and means advace 
to tbe State Government. 

SHR.I C. MADHA REDDY : It is " 
araat ; Dot aD advance. 
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SHRI YOOBNDRA MAKWANA: It 
is a grant; but it is a ways and means 
advance for meeting the immediate 
requirements of the State Government. 
They have to utilize this money. 
(lnurruplions) He was asking about the 
teams. and said that the team visited on 
the 20t h. He said that the team visited 
very late, i.e. much later than the occur-
rence of the event. This memorandum 
was submitted OD the 13th October 1986; 
and the team visittd on the 20th October. 
If he says that seven days is too much 
of a delay, I have nathina to say. I 
told you just now that a number of 
States are affected, and we have to send 
teams to these States. Officers are 
iimited in number, and we have to draw 
them from different Ministries. If they 
send them, th en we can send them. 

And we· take care to see tbat the officer 
who go t here are impartial. On the 
contrary, he tried to blame the Prime 
Minister for bis visit. He said that it was 
all political. If Prime Minister is not 
going to Assam. the Assam Members say 
and just now they were saying tbat he is 
neglecting Asiam. It is not like tbat. 
The Prime Minister himself has replied 
here tbat the Assam Government said that 
was not the proper time to vjsis Assam 
because all roads are blocked by the 
floods. So. be can visit Assam on Iy when 
he can travel by road so tbat he Can see 
the conditions, be can meet the people. 
That is whl1t he said. It is on the requ~t 
of the State Government that he had not 
visited Assam. But the members say 
tbat the Prime Minister is not visiting 
Assam. When he visits West Benaal, the 
members say that it is a political visit. 
Now whar is this 1 How to reply and 
how to understand the Jr.-embers' psycho-
lolY? I do not understand it. On the 
one hand, they say that it should not be 
made a political issue; on the other they 
themselves are muias a political issue by 
makinl certain allegations. 

Mr. Chandra1c:ar' made a lood sunes-
tiOD about setlin. up a Dredacr Corpora-
tion in the Centre as well as in the States. 
1 havo taken Dote of it. but that also 
requires fUDd~ , 

Dr. Tripathi mentioned about water. 
logging and salinity. These problems are 
created by inigation. If the water is not 
propedy manage, then after irrigation, 
salinity and water-logging is the resultant. 
It is there in the Punjab also. The water 
table has come up. In many other 
command areas, the problem of salinity 
is there. Now for this, we have to train 
our farmers for the best. use of water 
which is available to them; that is caUed 
water manaaement. Now, this water 
manaaeMent we taught to our farmers 
through KVK (Krishi Vigyan Kendra). 
Dr. Tripathi mentioned tbat this is the 
result of the irrigation. We have to take 
care of that. 

Prof. Madhu Dandavate mentioned 
about Annawari. I have just replied to 
tbat. He represents the Konkan reJion. 
He said tbat it is a backward rcaion and 
requires to be helped. The Government 
of India wants th e development of all 
regions including the backward regions 
and particularly for backward regions, 
there are a number of schemes for 
industry also, we are giving priority; we 
are giving certain facilities in order to 
develop the backward regions. 

PROF. MADHU DANDAVATE 
Helve you- receiVed any official communi-
cation from the Maharashlra Government 
regarding the financja) assistance ? 

SHRI YOGENDRA MAKWANA: 
I have received a memorandum reaardin. 
flood and it was sanctioned also on the 
30th of October. About drollaht I wiD 
just now tell you. 

PROF. MADHU DANDAVATB: A 
memorandum rc : flood is yet to come. 

SHRI YOGENDRA MAKWANA 
No, for flood, they have already Jiven a 
memorandum. From the Mabarashtra 
Government, we had received a memoran-
drum on the 12th of November, 1986. 
The amount is Rs. 450.51 crores includ-
ing Rs. 176.30 croteS for )887-88; and 
that is under consideration. 
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[Shri Yoaendra Makwana] 
He meotionod about ~he -employment 

luuantee scheme. It bas done & ,ood 
work. I myself visited the State. I have 
seen Karnataka aad MJbarashtra States. 
But:all.the Stale Governments are not 
inkoducinJ this scheme because of their 
limited resources 1tnd the Government of 
India cannot force the States to do it. 
Mabaraehtra has another scheme of 
cotton monopoly procur ~ment scheme. 
But -that is tlot there in other State. 

Then about the norms not only Shri 
Madhu Dandavate, but almost everybody 
said tbat these norms should be changed, 
the norms for giving relief for floods, 
cyclone. etc., and for drought. They want 
everythina should be given as grant. But 
tbat is not possible. And these norms 
are fixed by the Rinaoce Commission. 
When the F.inance Commission is 
appointed, the State Governments have an 
opportunity of meetiDl the FioaBoe 
Commiss IOU and li~ng their memoranda, 
roproanting .their edse. 'Mombers of 
parliament also meet the FinaDOC Com-
mission and represent. So, after taking 
all these into consideratIon tbe Finance 
Commission bJS fixed up these DOrms. 
Sot tbe norms which are today in 
existence are those fixed by the Finance 
Commission. 

Bat so far as the relief DOrms are 
concerned, the Governmeftt ef India has 
recently revited and we have changed in 
certain cases so far as the gratuitous 
amount is concerued. 1)er deceased person 
earlier it w~s RI. 2,000 and DO'» It is 
RI. S~OOO. For at-araHa payment for 
less of limb or both eyes earlier there 
was nothing, now it is Rs.. 2,500. Now 
we are giving according to these norms to 
the State Governments. Rolief for old 
and infirm and destitute children per 
head per day Rs. 1.50 was given earlier, 
DOW it is JU. 2 per day aDd R.e. 1 per 
child. Like that these IDorms are revised. 

SHRI C. MADHAV RBDDI: When 
dh1 tbese norms com e into force. 

18&1 YOGENDBA MAKWANA: 
TIuIe ale DOW beilll civeo. I think, from 
t~ last yoar. 

at.. " .~ 111001II __ 
Droug'" 

AN lION. MBMBal : ~ ... ~. 

saRI YOGENDRA MAKW~ .: 
This .year, ,tbis crOJ) ye~. we CDui.red; 
in the midst of Ithe year, .d\oIe we~ 
changed 8nd.some States lave _ 1" 
ad vantaae of the revised .oems. fhis \YCaf 
everybody will let tbe advaDtaae of tthoIe 
norms. 

Them, Sbri Madhu Batadavate mentio11ld 
about maChines, that ~ _Ie ... CDJe 
machine in foreilo coo"'ri .. wblob allows 
the water 1tble ..... . 

'RIc new norma 'C8Ine .., .fOlt'e __ 
tbe 1st of July. I •• 

fie meDtiooed -about Ithe aachiQca 
whIch can .allow the wator tebte and thaD 
if the dilIiog is made the tubewell will not 
faH. We have SUGb machines. I was 80 
not aware of them. But I.. DOW told 
that we in India have allo lOch maobiaeI 
and -the ,Central Ground ,W .. Baud aatt 
some State.Govemmeat iepartlDllltl aave 
equipment for IOCR" the _ ......... 
where water is available .. nd {or "'till 
also the depth of the wator. Tbly __ 
such machines, they are ... them stso. 

PROP. MA9HU DANDAVAm: 
IDltal them immediately. Do not wait ,.iII 
the twenty·first century. 

SHRI YOGENDRA MAKWANA : 
They are using them. It is not a .question 
of installina. The Contral Ground Water 
officers are USill8 them. 

SHRI RAM SINOH YAD~V : Meatioa 
about Rajasthan. 

SHRI YOGENDIlA fMAlKWANJ\ : I 
am comina to Rajasthan; do.,t WOIJ'Y. 

Then be mentioned abou1 the 1JousfDa 
societies which construct 'houses In tbe 
villa80s. T Jrne and aa-Jo, we &1ft the 
suideJines to the State Governments. 'We 
circulated a model bin also that in to. 
lyina areas nobody abould coDSttQCt 
hoUICS. But, except Man;pur GO otber 
State Government bas ODIctod a law. 1t 
is very difficult to for certain tbiup ftleb 

.. we tell tboul. I 
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SUR1 ANIL BASU : What is the alter-
native tben 1 

SHR! YOGBNDRA ·MAKWANA 
What is the alternative 1 

Alternative is, it is for the State 
Government to eDact tl .law and implemCllt 
it. Tha t is the only thing to do. 

Then SbDi Djpija,a SiIlIh-he 4las 
&ODe-was very ~een that the amoUBt 
.ould k sanctioned. I ·wanted to inform 
him that the .amount was sanctioned only 
yesterday, on the 24th. 

SURI CHANDULAL CHANDRA· 
KAR : What about M.P. ? 

SHIU YOGENDRA MAKWANA : It 
is Ra. S.P crotes. 

Shri Balasaheb Vfkhe PallJ was men-
tioning about irrigation faciliti es. Most 
of the Members nave made the same 
suagestion. Over and above that, Mem-
bers have said that money shOtrld be 
provided to their Slates and constituencies. 

Then comes the question of monitoring. 
We do monitot.· But it is very difficult to 
be a police man on the State Govern-
ments. After providing fuods, we request 
tbe State Governments to review the work 
done. Whenever I visit any of the States, 
I also .review the WOI k done by tbe State 
Governments. I have reviewed the work 
done by two or three States. ] do not 
discuss with the ~finister. but I discUS3 
with the officers. If the Minister wants to 
be present, he can do so. My experience 
is that most of tbe States hlve utilised 
the money sanctioned by the Central 
Government. 

A number of Members have mentioned 
tha t there are a number of projects which 
ere pend ina. I will say in one sent ence 
that whatever projects are submitted to 
the Government of India and are pendinl 
with us, I wilt request my cdJleaauc in the 
Ministry of Wa ter Resources to look into 
them. I will communicate to him that 
there is a feeling amODI the Members that 
their projects are delayed and that they 
have ftpreaaed concern about it, so that 
be can take immedjate aoIioD. 
\. 

Dro",", 
SHRI S. JAIPAL RBDDY: I along 

with other Members have pleaded for 
revIsion of norms of assistance. 

SHRI YOGENDRA MAKWANA : It 
is fixed by tbe Eighth Finance Commis-
sion. About the criteria i.e. pattern of 
assistance, that is decided by the Eighth 
Finance Commission. So far as norms 
are concerned, they are revised. 

SURI S. JAIP AL REDDY: In cases 
where the severity is rare, these norms 
need not be made applicable. Take the 
case of areas which have hit by drought 
for three years. In such rare cases, the 
norms prescribed by the Finance ,Commis-
sion would not be applicable. Would the 
Government of IndIa apply some otb er 
standards? 

SHRI YOGENDRA MAKWANA: 
Shri Madhav Reddi has also mentioned 
that the situation is rather severe because 
of unprecedented floods in Andhra 
Pradesh. 

SHRI S'. JAIPAL REDDY: Drought 
is also there. 

SHRI YOqENDRA MAKWANA.! 
Drought is less and flood is more. For 
that I have said that I will look into it 
and I will see how best we can help the 
State Governments. 

Shri Ramaiah mentioned about crop 
insurance. He said that mandaI is the 
unit now and village should be the unit. 
There is no objection in making village as 
the unit. But ooJy thing is that it is diffi. 
cult for the State Government. Actually, 
at present, manaaing mandai as the unit 
is also difficult for the State Governments. 

SHRI V. SOBHANADRBESWARA 
RAO: The farmers are paying premium 
but they are not getting the relief. 

PROF. MADHU DANDAVATE: You 
can submit it to the MandaI Commis-
8ion. 
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. SHRI YOGENDRA MAKWANA: 
Then, Sbri Rana Vir Singb-I do not 
think he is here-made a point. Every-
body said about afforestation, but he said 
that the students in the flood-affected 
areas should not be charged any fees. 
This is for the State Governments to 
decide. . 

I do not think any new suggestion or I 
any new Querry was made from anybody 
except by Members from Rajasthan. So 
far as Rajasthan is concerned, their memo-
randum we have received on tbe seventh 
of November 1986 and it is under consi· 
deration. But recently during the finan-
cial year 1986·87, we have released RI. 
98.70 crores to the State Government for 
drought of the previous year. Then, Rs. 
1.1 crore have been released for pre-
monsoon floods and Rs. 7.59 crores have 
been released recently on 30th October 
1986 for floods. This is for Rajasthan. 

I have covered all the points made by 
the hone Members. 

(Tran.datlon} 

SHRI VIRDHI CRANDEll JAIN : 
When are you sendinl the study team ? 

(EnglIsh) 

SHRi YQGENDRA MAKWANA: We 
will send the study teams. 

SHRI VIRDHI CHANDER JAIN: 
You most send within a week. 

~HRl YOGENDRA MAKWANA: So 
far as study teamS aro concerned, there 
are certain difficulties.. Why it is delaye~, 
let me explain. It IS delayed because It 
depends upon the availability of the offi-
cers because we have to draw them from 
ditferant Ministries and if tbe officer is Dot 
available with the Ministry, tben we have 
to posq,<me the visit of the team. 1here-
fore, it is delayed. But I wiU ~ that the 
teaQl visits Rajasthan at the earllClt. 

SHRI VIRDHJ CHANDBR JAIN: 
Ad hoc grant must be pa ide 

SHRI YOGENDRA MAKWANA: If 
the State Government requests for that I 
'will look into it. Let the State Gove:n-
lment request foc the Ways and Means 
Advance. I will look into it. 

Ours is not a country but it is a sub. 
,continent and in a sub·continent there are 
different types of climatic zones. In sorno 
areas there is access rain, in some areas 
there is drought. So, this problem is a 
perenni al problem and it can be solved 
only with these IODg·term measures which 
tbe Government has taken which I have 
just described. But because of the funds 
constraint, it is not possible to do every-
tbinS at time. Thank you very much. 

19.52 m. 

BUSINESS ADVISORY COMMITTEE 

[Eilg/ilh] 

Thirty-rlnt Report 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRlMATI SHEILA 
DIKSHIT) : Sir, I beg to present the 
Thirty-first Report of the Business 
Advisory Committee. 

MR. CHAIRMAN (SHRI SHARAD 
DIGHE) : The House now stands adjourn-
ed to reassemble tomorrow at 11 a.m. 

19.53 hu. 

TI" Lok Sabha I~n DdJou,ntd 1I11 EI,,,n 
of the clock on Wt'tiM,day, Novembe,26. 
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